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(12) PATENT APPLICATION PUBLICATION (21) Application No.201831045232 A 

(19) INDIA  

(22) Date of filing of Application :30/11/2018 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : PROCESS FOR DOUBLE SPOT FRICTION STIR WELDING AND DOUBLE SPOT ZIGZAG 

FRICTION STIR WELDING. 
 

  

(51) International classification  
:B23K 

20/00  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)ASSAM DOWNTOWN UNIVERSI TY  
      Address of Applicant :Gandhinagar, Panikhaiti, Guwahati, 

Assam, India 781026  

(72)Name of Inventor : 

   1)BORAH, Mr. Manash Jyoti 

   2)SAHA, Dr. Niharendu 
 

(57) Abstract : 

A process for Double Spot Friction Stir welding and Double Spot Zigzag Friction Stir Welding has been developed to carry out 

friction stir spot welding in a low power machine suitable for small scale industries without excessive arrangement of apparatus. A 

method is provided to manufacture the lap joints by Double Spot and Double spot zigzag Friction Stir welding. The role of various 

parameters like, spindle speed and shape of the probe tool in resultant strength of the welded materials are explored by detailed 

comparative study of different types of lap joints. Double Spot Friction Stir welding according to the present invention provides 

remarkably higher strength of the welded material than both Double Spot Zigzag Friction Stir Welding and Single Spot Stir Welding 

in variable experimental conditions. Surprisingly high strength of the welded material is achieved using triangular probe with spindle 

speed of 660 RPM in a low power machine.  
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027244 A 

(19) INDIA  

(22) Date of filing of Application :08/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : SCHEDULING DEVICE FOR ENERGY EFFICIENT GEOCAST IN SCALABLE WIRELESS 

SENSOR NETWORK•  
 

  

(51) International classification  

:H04L0012180000, 

H04W0084180000, 

H04W0004020000, 

A63F0013300000, 

H04W0004021000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Dr. Anuradha Banerjee 
      Address of Applicant :Dr. Anuradha Banerjee, C/O Mr. 

Somnath Habishyasi, 77/21 Kanta Danga Village Road, P.O- 

Fingapara , Kankinara, Dist-24 pgs (N), Pin-743129  

(72)Name of Inventor : 

   1)Dr. Anuradha Banerjee 
 

(57) Abstract : 

The present invention describes a system level device that decide the order of forwarding several different Geocast messages. The 

present device handles ordering of geocast messages. Basically messages can be of four different kinds - unicast, multicast, broadcast, 

area geocast. For each of these packets, separate queues are there in each switch. One queue is served after the other. If number of 

packets in unicast, multicast, broadcast and geocast queues are m, n, p and q, then ratio of packets in these queues that are processed in 

one pass are m:n:p:q. The proposed device is concerned with scheduling of geocast packets Area Geocast is a very specialized 

operation in hardware-software co-defined wireless sensor networks. More specifically a group of nodes belonging to a pre-specified 

network region, are capable of receiving geocast message in this operation. The network region is assumed to be one of three different 

kinds - circular, elliptical or polygonal. As far as structure of the hardware -software co-defined wireless season networks is 

concerned, it is divided into multiple zones where each zone is under control of one particular zonal controller. The zonal controller is 

aware of location and residual energy of all of its nodes and based on this knowledge it selects starter nodes for area geocast 

operations. Starter nodes are specialized geocast members, which are roots of minimum energy transmission trees. They bear the 

responsibility of propagating geocast message to a collection of nodes inside geocast region. Each non-starter geocast member is 

under responsibility of one starter. It may happen that a node participates in more than one geocast operations. The present device 

illustrates the way of the order of forwarding several different geocast messages. Thus the present device is concerned with scheduling 

of geocast packets. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027256 A 

(19) INDIA  

(22) Date of filing of Application :08/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : STORAGE AND COCOONING DEVICE FOR ERI, MUGA & MULBERRY 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)DR.HIMANGSHU BARMAN  
      Address of Applicant :RSRS,CSB,TURUKPARA,NH-

37,BOKO,KAMRUP,ASSAM, PIN-781123  

   2)MISS MEGHASREE BAISHYA  
(72)Name of Inventor : 

   1)DR.HIMANGSHU BARMAN  

   2)MISS MEGHASREE BAISHYA  
 

(57) Abstract : 

In Eri culturing, cocooning phage is labour expensive and in absence of suitable scientific system it is more spacious with dry plant 

leaves. In each crop harvest, dry plant leaves have to be prepared and in rainy or wet climate condition preparation of dry leaves is 

troublesome. Pest infestation and cocoon losses are more. Keeping in view of all constrains, Storage and Cocooning Device for Eri, 

Muga and Mulberry has been invented. Rearing of early stage worms, cocooning by ripen worms, moth emergence 

from cocoon and coupling to produce eggs, storage of green cocoon as well as cocoon shells are of different activities which can be 

conveniently carried in this device which in otherwise are to be normally carried in separately in separate places. This device all 

weather friendly and can be used repeatedly for many years with one time investment. This device requires very small space, even 

inside living room and cocoon can be collected quickly with very less labour investment. A single device of 3 feet X 3 feet X 1 feet 

size can accommodate 3000 ripen worms. The capacity can be increased by either increasing the size of the device or by using 

composite device covering the same floor area. Further, it functions on scientific principle of early stage rearing, cocooning, egg 

production, protection from insect pest. Thus it is easy for handling, climate friendly. Storage and Cocooning Device for Eri, Muga 

and Mulberry has manifold advantages over presently used any other equipments and device in this sector. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027492 A 

(19) INDIA  

(22) Date of filing of Application :09/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : CONTINUOUS STAVE THICKNESS MEASUREMENT SYSTEM 
 

  

(51) International classification  

:G01S0015930000, 

G01S0007521000, 

G01N0029265000, 

B60R0019480000, 

G01B0017020000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)TATA STEEL LIMITED  
      Address of Applicant :BISTUPUR, JAMSHEDPUR, 

JHARKHAND-831001, INDIA  

(72)Name of Inventor : 

   1)ROHIT KUMAR AGRAWAL  

   2)R. SHUNMUGA SUNDARAM  

   3)S BALAMURUGAN  

   4)SHIVANANDAN S. INDIMATH  

   5)SUBHASHIS KUNDU 

   6)PADMAPAL  
 

(57) Abstract : 

Described herein is a continuous stave thickness measurement system (200) comprising a mechanism (202) including a sensor body 

(302) housing an ultrasonic 5 sensor (304), the ultrasonic sensor (304) being configured to transmit ultrasonic waves towards the 

inspecting point (206) and receive ultrasonic waves reflected from the inspecting point (206); one or more rollers (306) coupled to the 

sensor body (302), the one or more rollers (306) being configured to move the sensor body (302) along the inspecting surface (206) of 

the cooling channel (120); and a stabilizing 10 arrangement coupled to the sensor body (302), the stabilizing arrangement being 

configured to establish contact with one or more opposite surfaces (308) of the cooling channel (120) to push the ultrasonic sensor 

(304) housed in the sensor body (302) against the inspecting point (206) on the inspecting surface (208). The system (200) further 

includes a processing device (700) communicably coupled to the 15 ultrasonic sensor (304) to receive the reflected ultrasonic waves 

from the ultrasonic sensor (304), transform the reflected ultrasonic waves into an electrical signal, and process the electrical signal into 

stave thickness of the cooling stave (111). 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027502 A 

(19) INDIA  

(22) Date of filing of Application :09/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : APPARATUS FOR CARRYING ARTICLES 
 

  

(51) International classification  

:A45F0003040000, 

A45F0003140000, 

B60N0003100000, 

A47B0096020000, 

A47G0025180000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)KETOUSIE KHA MO  
      Address of Applicant :Near St Mary School, Lerie Colony, 

House No.148, Kohima 797001, Nagaland, India. Nagaland India 

(72)Name of Inventor : 

   1)KETOUSIE KHAMO  
 

(57) Abstract : 

An apparatus for carrying articles is disclosed. The apparatus includes: a pair of support members; a horizontal member coupled 

between pair of support members; a base adapted to support an article, and pivotally attached to horizontal member to move between 

closed position in which base is moved towards the pair of support members, and open position in which base is moved away from the 

pair of support members to support article; a holding member slidably coupled between the pair of support members and above the 

horizontal member, and adapted to hold article supported by the base; and a pair of shoulder straps fitted with the pair of support 

members respectively, wherein any of the pair of shoulder straps operatively coupled with any of the pair of support members 

respectively, wherein the pair of shoulder straps adapted to allow user to carry the article carrying apparatus on userôs shoulders. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027754 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : A SYSTEM FOR COATING FERTILIZER SUBSTRATES 
 

  

(51) International classification  

:C08G0018670000, 

C05G0003000000, 

C08G0077120000, 

A23G0003200000, 

C09D0175160000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)UPL LIMITED  
      Address of Applicant :Agrochemical Plant Durgachak Haldia 

Midnapore West Bengal India 721 602  

(72)Name of Inventor : 

   1)OLTIKAR, Vikas Vinaya k 

   2)SHIRSAT, Rajan Ramakant 

   3)SHROFF, Jaidev Rajnikant 

   4)SHROFF, Vikram Rajnikant  
 

(57) Abstract : 

A system for coating fertilizer substrates is provided. The system comprises a mixing unit wherein the mixing unit comprises a 

container bowl having an inlet portion and an outlet portion wherein the inlet portion is operatively fastened to a hot air conduit having 

a blowing unit connected at one end. The invention also relates to a process for coating fertilizer substrates and the coated substrates 

thereof. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027781 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : A STICK FOR THE BLIND 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)P. Sarju Singh 
      Address of Applicant :Kakching, SumakLeikai, Manipur 

(72)Name of Inventor : 

   1)Pukhrambam Dayananda Singh 
 

(57) Abstract : 

A stick (2) for the blind comprising: - ultrasonic sensors (10), located on said stick, configured to detect obstacles about said stick, 

sensed data from said ultrasonic sensors being passed to a processor (14); - Light Dependent Resistors(LDR) (8), located on said stick, 

configured to detect light intensity about said stick, sensed data from said Light Dependent Resistors being passed to a processor (14); 

- said processor (14), upon receipt of ultrasensor data and Light Dependent Resistors data, processes and computes: o if a detected 

obstacle is close enough in order to raise an alarm through a vibrator (20) located on said stick (2); and o if light intensity is low in 

order to raise an alarm through an alarm speaker (12) located on said stick (2).  
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027782 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : WATER DISPENSER FOR HANDICAPPED PERSON 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Chinmayanada Srirup Dev 
      Address of Applicant :KIIT Campus-9, Patia, Bhubaneswar, 

Odisha  

(72)Name of Inventor : 

   1)Pritesh Deb 
 

(57) Abstract : 

A water dispenser for handicapped person, said water dispenser comprising: - a water tank (2) connected with a water dispenser (16) 

configured with a foot-operated board (6); - a wire (8),being attached to said board (6), which pulls a valve associated with a tap lever 

(10), the tap (4) being the water dispensing tap (4) in order to start water flow from said water tank (2).  
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027793 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : HEAT INSULATION BOX 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)E Ganga Rao 
      Address of Applicant :R/o Mahaveer Nagar, Prothrapur, 

Portblair, Andaman & Nicobar Isands  

(72)Name of Inventor : 

   1)E Sravanthi 
 

(57) Abstract : 

The invention relates to a heat insulation box made up of bio degradable material and its method of operation thereof. The heat 

insulation box (2) comprising a main body (4) having a lid (6), a handle (8), plurality of hinges (10) and a container (12). The heat 

insulation box can be of different sizes as per requirements and can carry weight depending upon the size of the box. The heat 

insulation box allows the food and/or drinks temperature to be constant for few hours.   
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027796 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : AIR POLLUTION CONTROLLER AND METHOD THEREOF 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Parmeshwar Ram 
      Address of Applicant :Near Checkpost, Saundad, ramgarh, 

Jharkhand, 829133  

(72)Name of Inventor : 

   1)Hemant Kumar Paswan 
 

(57) Abstract : 

The invention relates to an air pollution controller that can purify the air from industries and houses and its method of operation 

thereof. The air pollution controller of the present invention comprises a switch connected to the power supply to turn ON/OFF the air 

pollution controller and a main motor to suck the exhaled polluted air from the industries and houses. A main body (4) of a stainless 

steel net (6) comprising a sheet of filter paper (10) surround by a sheet of synthetic thread (8); an exhaust (16) to remove the purified 

air from the air pollution controller; a detection unit to detect the quantity of harmful pollutants collected in the filter paper (10) and 

produce a signal; a controller unit connected with said detection unit, configured to receive the signal from the detection unit where 

said controller unit comprises a memory and a processor to process for comparing the received signal to a threshold value of filter 

paper (10) capacity to collect and hold harmful pollutants stored in the memory and generate an output signal and an alarming unit 

comprising a buzzer and a LED light and configure to receive an output from the controller unit.  
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027797 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : ALARMING SYSTEM FOR BRIDGES AND METHOD THEREOF 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Ramu Ram 
      Address of Applicant :Masmano Thakurgaon, Lohardaga, 

Jharkhand, 835302, India  

(72)Name of Inventor : 

   1)Kiran Kumari  
 

(57) Abstract : 

The invention relates to a bridge mounted intelligent water level monitoring and alarming system and its method of operation thereof. 

The intelligent water level monitoring and alarming system of the present invention comprises plurality of ultrasonic sensors, 

controllers, storing units, processing units, alarm devices and main power supply.   

  

No. of Pages : 22 No. of Claims : 10 



The Patent Office Journal No. 03/2021 Dated  15/01/2021                                    2860 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027813 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : SMART READING TABLE AND ITS METHOD OF OPERATION 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Prasant Kumar Nayak 
      Address of Applicant :Post Gadanadanga, Police Station 

Brahmagiri, District Puri, Odisha-752011, India  

(72)Name of Inventor : 

   1)Pragnya Paramita Nayak 
 

(57) Abstract : 

The invention relates to a smart reading table capable of turning and holding page of a reading material operated by shoulder of a 

person and its method of operation thereof. The smart reading table of the present invention comprises frame (18) having atleast four 

wheels (16) configured to move and hold the table (4); a slider (14) placed on the front portion of the table and configured to hold the 

reading material (12); a circular rotational disk (8) placed adjacently and connected to the slider (14); a pulley (6) attached to the 

circular rotational disk (8) and responsible for the rotational movement of the disk (8); a turning arm (10) attached to the circular 

rotational disk (8) and fitted with a cylindrical structure; and a cloth contraption attached to the cylindrical structure. .  
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027871 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : MULTIPURPOSE CHULHA 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Amod Singh 
      Address of Applicant :Bhalgora, Tina Dauda, near Surya 

narayan Mandir-Dhanbad-828111-Jharkhand  

(72)Name of Inventor : 

   1)Ankita Singh 
 

(57) Abstract : 

The invention relates to a multipurpose biomass cook stove for simultaneously heating water and cooking food, and its method of 

operation thereof. The multipurpose biomass cook stove of the present invention comprises a main body (4) having a combustion 

chamber including an inner wall defining a combustion space that contains biomass fuel source; a stand (14) having atleast four legs 

on which a water tank (10) having a lid (12) is kept and adjacently placed to the main body (4); and a copper pipe (6) bend to form 

circular stove burner.  

  

No. of Pages : 18 No. of Claims : 7 



The Patent Office Journal No. 03/2021 Dated  15/01/2021                                    2862 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201931027872 A 

(19) INDIA  

(22) Date of filing of Application :11/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : A MULTIPURPOSE INSECT REPELLENT DEVICE AND METHOD THEREOF 
 

  

(51) International classification  

:H01M0010440000, 

G11B0017049000, 

G03G0015080000, 

A24D0003060000, 

B65D0006220000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)Soubam Biren Singh 
      Address of Applicant :P.O. Langjing, P.S. Patsoi, Manipur-

795113  
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(57) Abstract : 

A solar powered insects and mosquitos trapping and killing device (2), comprising: a stand (6) having atleast four legs; a top cover 

(22) having plurality of solar panels (8) installed at the top of the stand (6); a main body (4) comprising: a switch (20) to turn on/off 

the solar powered insects and mosquitos trapping and killing device (2); a battery (18) for storing the electricity generated by the solar 

panels (8); a pulse width modulated light emitting diodes (PWM-LED) (10) placed centrally in the main body (4) and configured to 

attract the insects and mosquitos; and atleast three layers of net (14) surrounded to the pulse width modulated light emitting diodes 

(PWM-LED) (10), wherein the current is passing in the three layers of net (14) and attracted insects and mosquitos are killed while 

trying to go outside; and a container (12) placed at the bottom of the stand (6) for collecting the killed insects and mosquitos. 2) The 

solar powered insects and mosquitos trapping and killing device (2), as claimed in claim 1, wherein the solar panels (8) are connected 

with the main body (4) through plurality of wires (16). 3) The solar powered insects and mosquitos trapping and killing device (2), as 

claimed in claim 1, wherein the pulse width modulated light emitting diodes (PWM-LED) (10) are coupled with the solar panels (8) to 

provide electricity. 4) The solar powered insects and mosquitos trapping and killing device (2), as claimed in claim 1, wherein the 

solar panels (8) are provided for receiving sunlight and transforming it into electric power. 5) The solar powered insects and 

mosquitos trapping and killing device (2), as claimed in claim 1, further comprises a display panel for displaying the number of insects 

and mosquitos killed. 6) The solar powered insects and mosquitos trapping and killing device (2), as claimed in claim 1, wherein the 

battery (18) saves the electricity generated by the solar panels (8) and supply the electricity during night. 7) The solar powered insects 

and mosquitos trapping and killing device (2), as claimed in claim 1, wherein the switch (20) is connected to a circuit board for 

controlling the action of pulse width modulated light emitting diodes (PWM-LED) (10) and three layers of net (14). 8) The solar 

powered insects and mosquitos trapping and killing device (2), as claimed in claim 1, further comprises plurality of sensors to detect 

the presence of insects and mosquitos around the pulse width modulated light emitting diodes (PWM-LED) (10) and upon detection 

the three layers of net are expanded. 9) The solar powered insects and mosquitos trapping and killing device (2), as claimed in claim 1, 

wherein initially the three layers of net are in contracted position. 10) A method of operation of the solar powered insects and 

mosquitos trapping and killing device (2), comprises the steps of: a. Switching on the switch (20); b. Attraction of insects and 

mosquitos by pulse width modulated light emitting diodes (PWM-LED) (10); c. Flowing of current in the three layers of net (14); d. 

Killing of attracted insects and mosquitos by the three layers of net; and e. Collection of killed insects and mosquitos in the container 

placed at the bottom of a stand (6). Dated this 11th day of July, 2019 (Suvarna Pandey) (IN/PA-1592) Of RNA, IP Attorneys Agent of 

the Applicant  
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(57) Abstract : 

The invention relates to a smart garbage bin with online billing system and its method of operation thereof. The smart garbage bin 

with online billing system of the present invention comprises a container (4) for holding disposed waste material; plurality of 

ultrasonic sensors (6); a lid of the container (4) having plurality of Passive Infrared Sensors, a motor (10), a controller (8) having LED 

lights (14), a battery (12), a power supply, door (16), GSM module and a RFID Module (22) and a Quick Response Code (QR Code) 

(18).   
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(57) Abstract : 

The present invention relates to the field of biodegradable polyester. Particularly, the Invention provides a biodegradable polyester 

based on suberin.  
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(57) Abstract : 

The present disclosure relates to a method for improving the edge formability of cold rolled dual phase (DP) steel. The method 

includes two-step heat treatment process 5 having a first heat treatment step and a second heat treatment step. The first heat treatment 

step includes quenching the DP steel from 875-930 °C to room temperature, and the second heat treatment step includes inter-critical 

annealing of the quenched DP steel at a temperature ranging from 725 to 790 °C for a predefined time period. 10  
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(57) Abstract : 

A flash torch umbrella comprising: a rod (6) having two ends; a canopy (14) attached to one end of the rod (6); a handle (4) on the 

other end of the rod; a battery (8) and control unit provided on the handle (4); a light source (18) connected to the said battery (8) and 

control unit on the said handle (4); a switch (10) on the said handle (4) connected to the battery (8) and control unit.  
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(57) Abstract : 

An eco-friendly insulating material composite, a device and a method of making the same. The said insulating material composite 

made of natural materials comprising agricultural waste, latex and a coating. The invention provides an insulating material composite, 

a device and a method of making the composite which is simple, quick and easy to manufacture and at low cost.  
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(57) Abstract : 

Described herein is a test jig (100) comprising a main power input module (102); two input-side capacitors (106) along with a resistor 

(108) connected in series 5 with the main power input module (102) to control the flow of current from the main power input module 

(102); a bridge rectifier (110) connected in parallel with a center point of the two input-side capacitors (106) and one line of the main 

power input module (102); and one or more output-side capacitors (112) connected to output ends of the bridge rectifier (110). 10 
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(57) Abstract : 

A biofertilizer is disclosed. The biofertilizer comprises: water hyacinth (Eichhornia Crassipes); at least one excipient; and at least one 

additive. Said water hyacinth is: salvaged, dripped dry, and pulverized into short materials. The disclosed biofertilizer increases the 

nutrients of host plants when applied to their seeds, plant surface, or soil, by colonizing the rhizosphere of the plant. It is cost-effective 

as compared to chemical fertilizers.  

  

No. of Pages : 6 No. of Claims : 1 



The Patent Office Journal No. 03/2021 Dated  15/01/2021                                    2870 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201931028046 A 

(19) INDIA  

(22) Date of filing of Application :12/07/2019 (43) Publication Date : 15/01/2021 

  

(54) Title of the invention : A LAMINATED BALLISTIC PLATE 
 

  

(51) International classification  

:B29C0065560000, 

H05K0007140000, 

C23C0016455000, 

C12N0007000000, 

B01D0029050000 

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)TATA STEEL LIMITED  
      Address of Applicant :BISTUPUR, JAMSHEDPUR, 

JHARKHAND-831001, INDIA 

(72)Name of Inventor : 

   1)PUNDAN KUMAR SINGH  

   2)SHASHANK CHOUDHARY  

   3)RAHUL KUMAR VERMA  
 

(57) Abstract : 

A laminated ballistic plate (100) comprises one or more first plate (104) with a plurality of slots and ridges (112) on each; and one or 

more second plate (108) with a 5 plurality of complementing slots and ridges (116) on each to accommodate the plurality of slots and 

ridges (112) of the one or more first plate (104) for interlocking, the plurality of complementing slots and ridges (116) and the 

plurality of slots and ridges (112) are further adhered with a glue. 10 
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(57) Abstract : 

A novel polyethylene glycol and polypropylene glycol derivatives be used as a floatation reagent for low grade coal, said compound 

having formula (I). Further, there is also provided a method for preparing a floatation reagent such as polyethylene glycol and 

polypropylene glycol derivatives comprises the steps of: i) taking 2-ethyl hexanol in a container and reaction occurs with of sodium 

hydride in a solvent to form sodium alkoxide as an intermediate; ii) reaction of the intermediate with propylene oxide in inert 

environment; iii) cooling down of the reaction product at a room temperature for a suitable duration of 6 hours; iv) quenching of the 

compounds with water and extracted with ethyl acetone for twice; v) subjected to formation of emulsion, as clear separation through 

extraction was not possible; and vi) slow isolation of the final product as pale-yellow liquid, wherein the floatation reagent produces 

with 70% yield having 90 to 95% purity. 
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(57) Abstract : 

Described herein is a method and system for a cooling circuit arrangement (200) of a high temperature superconducting (HTS) 

synchronous machine (100), comprise a multiple pole rotor having a plurality of superconducting pole coils (203, 204) housed by a 

rotating cryostat and connected to a cryocooler. A cryogen flow circuit having a separate inlet cold cryogen pipe (205) to enable inlet 

and separate outlet pipe to enable outlet of a warm cryogen. A cold cryogen secondary manifold (208) coupled to receive the cold 

cryogen from the inlet cold cryogen pipe (205) and distributed uniformly throughout a cold cryogen primary manifold (207) and 

transfer the cold cryogen to the plurality of superconducting pole coils (203, 204) and the cold cryogen gets warm and collected in a 

warm cryogen primary manifold (209) and a warm cryogen secondary manifold (210) coupled to uniformly receive the warm cryogen 

and transfer to the cryocooler through a cryogen transfer coupling to achieve cryogenic cooling. 
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(57) Abstract : 

A cleaner capable of controlling motor power and a control method thereof are disclosed. The cleaner may include a head suctioning 

external dirt, a stick communicating with the head, being adjustable in length, and providing a passage through which dirt that is 

suctioned moves, a length sensor mounted on the stick and sensing a length change of the stick, a motor providing dirt suction power 

to the head, a speed measurer measuring a movement speed and a movement direction of the head, and a controller controlling power 

of the motor. The controller may select minimum power for dirt suction of the motor on the basis of about at least one of information 

the length change of the stick, the movement speed of the head, and the movement direction of the head, and may control the motor to 

have the selected minimum power. The cleaner can transmit/receive wireless signals on a mobile communication network established 

in accordance with 5G (Generation) communication.  
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(57) Abstract : 

The present invention relates to a process for treating a feedstock (101) comprising tall oil, the process comprising separation of a light 

stream (129) from the feedstock (101), followed by removal of a heavy fraction (108) from the feedstock (101), in which process the 

separation of the light stream (129) from the feedstock (101) a fractionator (105) is used and at least one product is collected from the 

light stream (129). The invention also relates to an apparatus for use in the process and use of a fractionator (105) in dehydration of a 

feedstock [101) comprising tall oil.  
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(57) Abstract : 

A portable communication device is provided. The portable communication device includes a display defining a front surface of the 

portable communication device, a plate defining a rear surface of the portable communication device and including a nonconductive 

material, the plate including a first surface facing an outside of the portable communication device and a second surface facing an 

inside of the portable communication device, a first antenna module attached to a first area of the second surface or disposed adjacent 

to the first area, a second antenna module attached to a second area of the second surface or disposed adjacent to the second area, and 

a conductive member disposed in or attached to a third area between the first area and the second area, wherein the conductive 

member at least partially interrupts some electric waves, among electric waves radiated from the first antenna module, that travel 

towards the second antenna module through the plate. 
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   3)SEEMEYER, Stefan 
 

(57) Abstract : 

The invention relates to the provision of a new type of hybrid grease which has low friction coefficients and high wearing protection 

and can be used in a wide temperature range. The new type of hybrid grease is based on a combination of grease on the basis of a 

silicon oil in conjunction with grease on the basis of synthetic hydrocarbon oils, mineral oils or polyglycols. The new type of hybrid 

grease can especially be used to lubricate joints in vehicle parts of the plastic-steel pairing type. 
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(54) Title of the invention : LIGHT-EMITTING ELEMENT AND METHOD FOR MANUFACTURING SAME 
 

  

(51) International 

classification  
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(57) Abstract : 

A light-emitting element comprises: a substrate; a plurality of protrusion patterns protruding from the substrate; a first semiconductor 

layer disposed on the substrate; an active layer disposed on the semiconductor layer; and a second semiconductor layer disposed on 

the active layer, wherein each of the protrusion patterns comprises: a first layer which is integrally and inseparably formed with the 

substrate and protrudes from the upper surface of the base substrate; and a second layer disposed on the first layer and made of a 

material different from that of the first layer. 
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D.P AHUJA & Co. DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

158 DELHI 201917018107  
05/01/2021 

00:00:00 

Masilamani Law Partners B-25, Sector 92, 

NOIDA, Uttar Pradesh 201304, India 
nitin.masilamani@mlpchambers.com 

159 DELHI 201917015629  
05/01/2021 

00:00:00 

anovIP 45/1, Floor No. 3, Corner Market, 

Malviya Nagar, New Delhi - 110017, 

INDIA  

info@anovip.com,business@coreipservice

s.com 

160 DELHI 201917015925  
05/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

archana@anandandanand.com,email@ana

ndandanand.com 

161 DELHI 201917016087  
05/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India. 

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

162 DELHI 201917006714  
05/01/2021 

00:00:00 

GROSER & GROSER, Patent and Trade 

Mark Attorneys, of D - 1/5 DLF Qutab 

Enclave, Phase I, Gurgaon, INDIA. 

 

kevin@groserandgroser.com 

163 DELHI 201917002791  
05/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India. 

 

r.mahesh@remfry.com,remfry-

sagar@remfry.com 

164 DELHI 201911010690  
05/01/2021 

00:00:00 

Ms. Garima Sahney B-140, Sector 51, 

Noida-201301, NCR, India 

garimasahney.ipr@gmail.com,garima@sai

krishnaassociates.com,patent@saikrishnaa

ssociates.com 
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165 DELHI 201914038555  
05/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS 

RCY House, Plot No. B-28, Sector-32, 

Institutional Area, Gurgaon-122 001 

(Haryana) India and RCY House, C-235, 

Defence Colony, New Delhi- 110024, India  

patents@rahulchaudhry.com,mail@rahulc

haudhry.com 

166 DELHI 201914039030  
05/01/2021 

00:00:00 

LAKSHMI KUMAR AN & SRIDHARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

167 DELHI 201914026824  
05/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys, 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon 

122002,National Capital Region, India  

ipo@knspartners.com 

168 DELHI 201914003862  
05/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

patents@remfry.com,remfry-

sagar@remfry.com 

169 DELHI 201914012387  
05/01/2021 

00:00:00 

GROSER & GROSER, Patent and Trade 

Mark Attorneys, of D - 1/5 DLF Qutab 

Enclave, Phase I, Gurgaon, INDIA. 

kevin@groserandgroser.com 

170 DELHI 201914014898  
05/01/2021 

00:00:00 

D.P AHUJA & Co. DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA 

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

171 DELHI 201914018695  
05/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

archana@anandandanand.com,email@ana

ndandanand.com 

172 DELHI 201911045905  
05/01/2021 

00:00:00 

1754 KOMPAL BANSAL 9888081909 

BANSAL IP ASSOCIATES (formerly 

CORPORATE CONSULTANTS) F-213, 

4th Floor, Industrial Area Phase 8B, Mohali-

160055, Punjab, India 0172-5013742 

9888081909 0172-5013782 

director@bansalip.com 

director@bansalip.com 

173 DELHI 201911018106  
05/01/2021 

00:00:00 

D.P AHUJA & Co. DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA 

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

174 DELHI 201911018871  
05/01/2021 

00:00:00 

Vikas Asawat, Registered Patent Agent & 

Advocate, 3/183, Ganesh Talab, Basant, 

Vihar Kota, Rajasthan Pin 324009 India 

vsasawat@gmail.com,vsasawat@yahoo.c

o.in 

175 DELHI 201911019219  
05/01/2021 

00:00:00 

RNA, IP Attorneys 401-402, 4th Floor, 

Suncity Success Tower, Sector - 65, Golf 

Course Extension Road, Gurgaon - 122 005, 

National Capital Region (Haryana), India 

patents@rnaip.com,info@rnaip.com 

176 DELHI 201911019254  
05/01/2021 

00:00:00 

c/o Lall & Sethi, D-17, South Extension II, 

New Delhi 110 049, India  
info@indiaip.com 

177 DELHI 201911019652  
05/01/2021 

00:00:00 

c/o Lall & Sethi, D-17, South Extension II, 

New Delhi 110 049, India  
info@indiaip.com,akhanna@indiaip.com 

178 DELHI 201911016382  
05/01/2021 

00:00:00 

S.L. CHHABRA H. NO-356, NEW 

MARKET, RAWAT BHATA, 

RAJASTHAN-323307, INDIA 

slchhabra356@gmail.com 

179 DELHI 201911016387  
05/01/2021 

00:00:00 

Knowledgentia Consultants, W - 19, L.G.F., 

Greater Kailash - II, New Delhi, India 

110048 India 

info@knowledgentia.com 

180 DELHI 201911011770  
06/01/2021 

00:00:00 

L.S.DAVAR & CO., Patent and Trademarks 

Attorney, 5/1, (First Floor), Kalkaji 

Extension, New Delhi- 110 019. 

delhi@lsdavar.in,mailsdelhi@lsdavar.in 

181 DELHI 201914001449  
06/01/2021 

00:00:00 

Masilamani Law Partners B-25, Sector 92, 

NOIDA, Uttar Pradesh 201304, India 
nitin.masilamani@mlpchambers.com 

182 DELHI 201914001788  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida- 

201301, Uttar Pradesh, India 

 

patent@saikrishnaassociates.com,garima

@saikrishnaassociates.com 
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183 DELHI 201911006117  
06/01/2021 

00:00:00 

R. K. Dewan & Company 1271 & 1272, 

12th Floor, Aggarwal Cyber Plaza - II, 

Netaji Subhash Place, Pitampura, New 

Delhi - 110 034. 

dewan@rkdewanmail.com 

184 DELHI 201914013759  
06/01/2021 

00:00:00 

OBHAN & ASSOCIATES N -94, 

SECOND FLOOR, PANCHSHILA PARK, 

NEW DELHI-110017, INDIA 

email@obhans.com 

185 DELHI 201914014230  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India. 

patents@remfry.com,remfry-

sagar@remfry.com 

186 DELHI 201914009357  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

patents@remfry.com,remfry-

sagar@remfry.com 

187 DELHI 201914027194  
06/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon-

122002, National Capital Region, India.  

ipo@knspartners.com 

188 DELHI 201917005548  
06/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

189 DELHI 201917003238  
06/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 

560038, Karnataka, India 

ipo@knspartners.com,iprdel@lakshmisri.c

om 

190 DELHI 201917003416  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida-

201301, NCR, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

191 DELHI 201917004245  
06/01/2021 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at law, 7th Floor, M3M 

Cosmopolitan, Sector 66, Golf Course 

Extension Road, Gurugram 122001, 

National Capital Region, India 

sna@sna-ip.com 

192 DELHI 201917004955  
06/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

193 DELHI 201917002246  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida-

201301, NCR, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

194 DELHI 201917002486  
06/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India  
rahul@lexorbis.com,mail@lexorbis.com 

195 DELHI 201917001434  
06/01/2021 

00:00:00 

DE PENNING & DE PENNING 28, 

GROUND FLOOR, SOLITAIRE PLAZA 

MG ROAD, GURGAON 122002,INDIA 

patent@depenning.com 

196 DELHI 201917013158  
06/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS Plot 

No. B-28, Sector-32, Institutional Area, 

Gurgaon-122 001 (Haryana) India  

mail@rahulchaudhry.com,patents@rahulc

haudhry.com 

197 DELHI 201917025272  
06/01/2021 

00:00:00 

D.P AHUJA & Co. DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

198 DELHI 201917019367  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

199 DELHI 201917022988  
06/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  

joginder@lexorbis.com,mail@lexorbis.co

m 

200 DELHI 201917034012  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida-

201301, NCR, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

201 DELHI 201917034547  
06/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

gaurav.gupta@lakshmisri.com,iprdel@lak

shmisri.com 
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202 DELHI 201917032299  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida-

201301, NCR, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

203 DELHI 201917032817  
06/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

IPRDEL@LAKSHMISRI.COM,iprdel@l

akshmisri.com 

204 DELHI 201917033515  
06/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 

joginder@lexorbis.com,mail@lexorbis.co

m 

205 DELHI 201917036334  
06/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216, Okhla Industrial 

Estate, Phase-III, New Delhi-110020, India  

dev.robinson@AMSShardul.com,dev.robi

nson@amsshardul.com 

206 DELHI 201917036384  
06/01/2021 

00:00:00 

LITMUS LEGAL, 405, MERCANTILE 

HOUSE, 15, KASTURBA GANDHI 

MARG, NEW DELHI-110001. 

contact@litmuslegal.com 

207 DELHI 201917042820  
06/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida- 

201301, Uttar Pradesh, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

208 DELHI 201918020984  
06/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 
mail@lexorbis.com 

209 DELHI 201817033916  
06/01/2021 

00:00:00 

c/o Lall & Sethi, D-17, South Extension II, 

New Delhi 110 049 India 
info@indiaip.com,akhanna@indiaip.com 

210 DELHI 201817029807  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, patents@remfry.com 

remfrysagar@remfry.com 

211 DELHI 201817045834  
06/01/2021 

00:00:00 

INTTL ADVOCARE F-252, LANE W/5, 

WESTERN AVENUE, SAINIK FARMS, 

NEW DELHI-110062, INDIA 

vishal@inttladvocare.com,hemant@inttlad

vocare.com,ipcare@inttladvocare.com 

212 DELHI 201811035755  
06/01/2021 

00:00:00 

Masilamani Law Partners B-25, Sector 92, 

NOIDA, Uttar Pradesh 201304, India 
nitin.masilamani@mlpchambers.com 

213 DELHI 201817009509  
06/01/2021 

00:00:00 

REMFRY And SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India.  

remfry-sagar@remfry.com 

214 DELHI 201817002007  
06/01/2021 

00:00:00 

ZEUSIP ADVOCATES LLP C-4, 

JANGPURA EXTENSION, NEW DELHI 

110014, INDIA. 

info@zeusip.com,chitra@ralegal.co.in 

215 DELHI 201811046620  
06/01/2021 

00:00:00 

BananaIP Counsels No.40,2nd Floor, 3rd 

Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. Landmark 

Near Metro 

patent@bananaip.com,rsshekar@bananaip

.com 

216 DELHI 201811047233  
06/01/2021 

00:00:00 

5Th Floor, Podar Chambers, S. A. Brelvi 

Road, Fort, Mumbai- 400001, Maharashtra, 

India 

dewan@rkdewanmail.com 

217 DELHI 201814035066  
06/01/2021 

00:00:00 

OBHAN & ASSOCIATES, N -94, SECOND 

FLOOR, PANCHSHILA PARK, NEW DELHI - 
110017, INDIA 

email@obhans.com 

218 DELHI 201817021216  
06/01/2021 

00:00:00 

Name D.P AHUJA & Co. Postal Address DLF 
STAR TOWER, OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

patents@dpahuja.com,PATENTS@DPAHUJA.

IN 

219 DELHI 201817020289  
06/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India  
mail@lexorbis.com 

220 DELHI 201817031188  
06/01/2021 

00:00:00 

Name - D.P AHUJA & Co. Postal Address - 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA.  

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

221 DELHI 201817029353  
06/01/2021 

00:00:00 

Ideas2IPR B-115 Chander Nagar, Janak 

Puri, New Delhi-110058. 
mail@ideas2ipr.com 

222 DELHI 201817028624  
06/01/2021 

00:00:00 

Name - D.P AHUJA & Co. Postal Address - 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA  

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 
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223 DELHI 201717047131  
06/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

224 DELHI 201717031321  
06/01/2021 

00:00:00 

REMFRY & SAGAR ATTORNEYS-AT-

LAW REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27 GURGAON 122009, 

remfry-

sagar@remfry.com,patent@adastraip.com 

225 DELHI 201717027657  
06/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at Law A 

11 Shubham Enclave Paschim Vihar New 

Delhi 110063 India 

knk@knkkrishme.com 

226 DELHI 201717045506  
06/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

227 DELHI 201717042528  
06/01/2021 

00:00:00 

Remfry & sagar attorneys at law remfry 

house millennium plaza sector 27 gurgaon 

122009 india 

remfry-sagar@remfry.com 

228 DELHI 201717032619  
06/01/2021 

00:00:00 

Patentwire Consultants Pvt. Ltd. B 10 

Ground Floor Vishwakarma Colony M.B. 

Road New Delhi 110044 India  

desk@patentwire.co.in 

229 DELHI 201717028067  
06/01/2021 

00:00:00 

PERFEXIO LEGAL Attorneys At Law 

9655 Sector C Pocket 9 Vasant Kunj New 

Delhi 110 070 India 

mail@perfexiolegal.com 

230 DELHI 201717027173  
06/01/2021 

00:00:00 

KHURANA & KHURANA Advocates and 

IP Attorneys E 13 UPSIDC Site IV Behind 

Grand Venice Kasna Road Greater Noida 

201310 UP National Capital Region India. 

info@khuranaandkhurana.com 

231 DELHI 201717026743  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India.  

remfry-sagar@remfry.com 

232 DELHI 201717001214  
06/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN 

B6/10 Safdarjung Enclave 
iprdel@lakshmisri.com 

233 DELHI 201717003043  
06/01/2021 

00:00:00 

PERFEXIO LEGAL Attorneys At Law 

9655 Sector C Pocket 9 Vasant Kunj New 

Delhi 110 070 India 

mail@perfexiogal.com,mail@perfexiolega

l.com 

234 DELHI 201711044904  
06/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, F-46, 

Himalaya House, 23 K.G. Road, New Delhi 

110001 India. 

info@iprattorneys.com,patents@iprattorne

ys.com 

235 DELHI 201717007077  
06/01/2021 

00:00:00 

GROSER And GROSER Patent and Trade 

Mark Attorneys of D 1/5 DLF Qutab 

Enclave Phase I Gurgaon INDIA. Telephone 

No. 0124 4660500 Fax No. 0124 4222364 

and 4222365 Mobile No. 9811282273 E 

mail. kevin@groserandgroser.com 

kevin@groserandgroser.com 

236 DELHI 201717025323  
06/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at Law A 

11 Shubham Enclave Paschim Vihar New 

Delhi 110063 India 

knk@kankrishme.com 

237 DELHI 201717009923  
06/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN 

B6/10 Safdarjung Enclave 
iprdel@lakshmisri.com 

238 DELHI 201611026494  
06/01/2021 

00:00:00 

PATENTWIRE CONSULTANTS PVT. 

LTD. B-10, Ground Floor, Vishwakarma 

Colony, M.B. Road New Delhi 110044, 

India 

desk@patentwire.co.in 

239 DELHI 201611000867  
06/01/2021 

00:00:00 

PATENTWIRE CONSULTANTS 

PRIVATE LIMITED B-10, Ground Floor, 

Vishwakarma Colony M.B. Road, New 

Delhi-110044, India  

desk@patentwire.co.in 

240 DELHI 201611036741  
06/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

 

lsdavar@ca12.vsnl.net.in,Isdavar@ndf.vs

nl.net.in,kolkatapatent@Lsdavar.in 
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241 DELHI 3527/DEL/2015  
06/01/2021 

00:00:00 

GOURAV KRISHNAN HEAD,IPU,CSIR, 

NISCAIR BUILDING, 14, SATSANG 

VIHAR MARG, NEW DELHI-110 067, 

INDIA  

head.ipu@niscair.res.in 

242 DELHI 202011053444  
06/01/2021 

00:00:00 

PRISM IPR A1/306, Orris Carnation, Sector 

85, Gurgaon, Haryana - 122004 India 
filing@prismipr.com 

243 DELHI 202011048103  
06/01/2021 

00:00:00 

I-10, 2ND FLOOR TIDES BUSINESS 

INCUBATOR,IIT ROORKEE, 

UTTARAKHAND, INDIA -247667 

vijay.sharma@sanshadow.com 

244 DELHI 202017000233  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India.  

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

245 DELHI 202017028919  
06/01/2021 

00:00:00 

Kshitij Malhotra B-703, Crown Apartments, 

Plot 18B, Sector 7, Dwarka, New Delhi 

110075, India Telephone No.: +91-11-

42603499 Mobile No.: +91-9711006619 

Fax No.: +91-11-42610299 

gipindia.ipr@gmail.com 

246 DELHI 201918038855  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Tower A, 8th Floor, Gurgaon 122 009, India 

remfry-

sagar@remfry.com,patents@remfry.com 

247 DELHI 202017000535  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

archana@anandandanand.com,email@ana

ndandanand.com 

248 DELHI 202017000817  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India.  

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

249 DELHI 202017000981  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India. 

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

250 DELHI 202017001022  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  

joginder@lexorbis.com,mail@lexorbis.co

m 

251 DELHI 202017006323  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

archana@anandandanand.com,email@ana

ndandanand.com 

252 DELHI 202014003700  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India.  

remfry-sagar@remfry.com 

253 DELHI 202014012836  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 Telephone No. 

91 11 23716565 Mobile No. 9811161518 Fax No. 
91 11 23716556 

mail@lexorbis.com,manisha@lexorbis.com 

254 DELHI 202011009945  
07/01/2021 

00:00:00 

Vikas Asawat, Registered Patent Agent & 

Advocate, 3/183, Ganesh Talab, Basant, Vihar 
Kota, Rajasthan Pin 324009 India 

vsasawat@gmail.com 

255 DELHI 3554/DEL/2013  
07/01/2021 

00:00:00 

C/o LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

256 DELHI 3925/DEL/2014  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

257 DELHI 4758/DELNP/2015  
07/01/2021 

00:00:00 

Remfry House Millenium Plaza Sec 27, 

Gurgaon,122009,India 
remfry-sagar@remfry.com 

258 DELHI 201611041005  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com,malathi.l@lakshm

isri.com 

259 DELHI 201617021245  
07/01/2021 

00:00:00 

B 483 KNK House Meera Bagh Paschim 

Vihar New Delhi 110063 INDIA 

ipo@knspartners.com,knk@kankrishme.c

om 

260 DELHI 201617027139  
07/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla Industrial 

Estate Phase III New Delhi 110020 

contact@AMSShardul.com 
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261 DELHI 201617032459  
07/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshimisri.com 

262 DELHI 201614028643  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India. - Telephone No. 

91-124-280-6100 Telefax No. 91-124-280 

6101 E-mail: remfry-sagar@remfry.com 

patents@remfry.com 

patents@remfry.com,remfry-

sagar@remfry.com 

263 DELHI 201614029956  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India Phone No: 0091-11-24355076, 91-

120-4059300 Fax No: 0091-11-24354243, 

91-120-4243056-58 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com; Mobile No: 

+91 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 

264 DELHI 201614032405  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 

mail@lexorbis.com,manisha@lexorbis.co

m 

265 DELHI 201617001104  
07/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216 Okhla Industrial 

Estate Phase III New Delhi 110020 India 

Tel: (91) (11) 41590700 / 40606060 

41000541 Fax: (91) (11) 26924900 Mobile: 

91 98100 10435 Email: 

dev.robinson@amsshardul.com 

dev.robinson@amsshardul.com 

266 DELHI 201717014207  
07/01/2021 

00:00:00 

REMFRY & SAGAR Remfry House, 

Millennium Plaza, Sector 27, Near IFFCO 

Chowk Metro Station, Opposite Huda metro  

remfry-sagar@remfry.com 

267 DELHI 201717026403  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515 B Platinum Tower 5th Floor 

Sohna Road Sector 47 Gurgaon 122002 

National Capital Region India. Telephone 

No. +911244708700 Mobile No. +91 

8130055293 Fax No. +911244708760 E 

mail ID ipo@knspartners.com 

ipo@knspartners.com 

268 DELHI 201717008117  
07/01/2021 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi 110013 India 
email@anandandanand.com 

269 DELHI 201714000496  
07/01/2021 

00:00:00 

Rohit Singh Abu-Ghazaleh Intellectual 

Property TMP Agents India Pvt. Ltd. 3rd 

Floor, H L Arcade Above Axis Bank Plot 

No. 14, Sector- V (MLU) Dwarka, New 

Delhi- 110075 Phone: 45122000 Fax: 

45122099 Cell: 9818622770, 8056283500 

rosingh@agip.com,india@agip.com 

270 DELHI 201717004207  
07/01/2021 

00:00:00 

PERFEXIO LEGAL Attorneys At Law 

9655 Sector C Pocket 9 Vasant Kunj New 

Delhi 110 070 India 

mail@perfexiolegal.com 

271 DELHI 201717026933  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009  

remfry-sagar@remfry.com 

272 DELHI 201717027046  
07/01/2021 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi 110013 India  
email@anandandanand.com 

273 DELHI 201717029900  
07/01/2021 

00:00:00 

KHURANA & KHURANA Advocates and 

IP Attorneys E 13 UPSIDC Site IV Behind 

Grand Venice Kasna Road Greater Noida 

201310 UP National Capital Region India. 

info@khuranaandkhurana.com,docket@k

huranaandkhurana.com 

274 DELHI 201717034717  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India.  

 

remfry-sagar@remfry.com 
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275 DELHI 201717034993  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India. Telephone No. 91 

124 280 6100 Telefax No. 91 124 280 6101 

E mail: remfry sagar@remfry.com 

patents@remfry.com 

remfry-sagar@remfry.com 

276 DELHI 201717035830  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

277 DELHI 201717043487  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House at the Millennium Plaza, 

Sector 27, Gurugram - 122 009, New Delhi, 

India 

remfry-

sagar@remfry.com,patents@dpahuja.com 

278 DELHI 201717032128  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

279 DELHI 201817005288  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN And 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

280 DELHI 201817025386  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

email@anandandanand.com 

281 DELHI 201817026657  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India.  

remfry-sagar@remfry.com 

282 DELHI 201817031321  
07/01/2021 

00:00:00 

K & S PARTNERS 515-B, Platinum Tower, 

5th Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

283 DELHI 201817031971  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

remfry-sagar@remfry.com 

284 DELHI 201817030503  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India. - Telephone No. 91-

124-280-6100  

remfrysagar@remfry.com 

285 DELHI 201817030720  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

email@anandandanand.com 

286 DELHI 201817030930  
07/01/2021 

00:00:00 

Name -D.P AHUJA & Co. Postal Address -

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA.  

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

287 DELHI 201817018579  
07/01/2021 

00:00:00 

Name - D.P AHUJA & Co. Postal Address - 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA  

patents@dpahuja.com 

288 DELHI 201817020601  
07/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at Law, 

A-11, Shubham Enclave, Paschim Vihar, 

New Delhi-110063, India 

knk@knkkrishme.com 

289 DELHI 201817011695  
07/01/2021 

00:00:00 

c/o Lall And Sethi D 17 South Extension II 

New Delhi 110 049 India  
info@indiaip.com,akhanna@indiaip.com 

290 DELHI 201817012812  
07/01/2021 

00:00:00 

REMFRY And SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India.  

remfrysagar@remfry.com,patents@remfry

.com 

291 DELHI 201817013306  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN And 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

292 DELHI 201814046154  
07/01/2021 

00:00:00 

Jupiter Law Partners Office No. 123, First 

Floor, Vipul Agora, M G Road Gurgaon -

122002 

sujit@jupiterlawpartners.com 
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293 DELHI 201814046997  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road Sector 47, Gurgaon - 

122002 

ipo@knspartners.com 

294 DELHI 201817004573  
07/01/2021 

00:00:00 

GROSER & GROSER Patent and Trade 

Mark Attorneys of D 1/5 DLF Qutab 

Enclave Phase I Gurgaon INDIA. Telephone 

No. 0124 4660500 Fax No. 0124 4222364 

and 4222365 Mobile No. 9811282273 E 

mail. kevin@groserandgroser.com 

kevin@groserandgroser.com 

295 DELHI 201811045774  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India 

ipo@knspartners.com 

296 DELHI 201814033460  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

297 DELHI 201817036364  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  
rahul@lexorbis.com,mail@lexorbis.com 

298 DELHI 201817036878  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

299 DELHI 201817044306  
07/01/2021 

00:00:00 

anovIP 45/1, Floor No. 3, Corner Market, 

Malviya Nagar, New Delhi - 110017, 

INDIA  

info@anovip.com 

300 DELHI 201818037220  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

301 DELHI 201818037228  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

302 DELHI 201818037230  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

303 DELHI 201818037236  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

304 DELHI 201818037249  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

305 DELHI 201818037252  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

306 DELHI 201818037258  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

 

ipo@knspartners.com 

307 DELHI 201818037259  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

 

ipo@knspartners.com 
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308 DELHI 201818037260  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon - 

122002, National Capital Region, India  

ipo@knspartners.com 

309 DELHI 201918027391  
07/01/2021 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at law, 7th Floor, M3M 

Cosmopolitan, Sector 66, Golf Course 

Extension Road, Gurugram 122001, 

National Capital Region, India  

sna@sna-ip.com,docket.sna@gmail.com 

310 DELHI 201918035213  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 
mail@lexorbis.com 

311 DELHI 201918035858  
07/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

312 DELHI 201918035859  
07/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

313 DELHI 201918035860  
07/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDH ARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

314 DELHI 201918035861  
07/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN, 

B6/10, Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

315 DELHI 201917042013  
07/01/2021 

00:00:00 

Remfry & Sagar, Attorneys-at-Law, Remfry 

House at the Millennium Plaza, Sector 27, 

Gurugram - 122 009, New Delhi National 

Capital Region, India 

remfry-sagar@remfry.com 

316 DELHI 201917026658  
07/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS 

RCY House, Plot No. B-28, Sector-32, 

Institutional Area, Gurgaon-122 001 

(Haryana) India and RCY House, C-235, 

Defence Colony, New Delhi- 110024, India  

mail@rahulchaudhry.com,patents@rahulc

haudhry.com 

317 DELHI 201917034548  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung Enclave 

New Delhi 110029 India 

IPRDEL@LAKSHMISRI.COM,iprdel@l

akshmisri.com 

318 DELHI 201917035708  
07/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at law, A-

11, KNK House, Shubham Enclave, 

Paschim Vihar, New Delhi-110063, India. 

kankrishmefer@gmail.com,knk@kankrish

me.com 

319 DELHI 201917026348  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

320 DELHI 201917025921  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  

joginder@lexorbis.com,mail@lexorbis.co

m 

321 DELHI 201917026881  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India  

joginder@lexorbis.com,mail@lexorbis.co

m 

322 DELHI 201917014579  
07/01/2021 

00:00:00 

c/o Lall & Sethi, D-17, South Extension II, 

New Delhi 110 049,India  
akhanna@indiaip.com,info@indiaip.com 

323 DELHI 201917018678  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  
rahul@lexorbis.com,mail@lexorbis.com 

324 DELHI 201917002576  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India  
rahul@lexorbis.com,mail@lexorbis.com 

325 DELHI 201917005016  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector 47, Gurgaon 

122002, National Capital Region, India 

IPO@KNSPARTNERS.COM,ipo@knspa

rtners.com 

326 DELHI 201917005121  
07/01/2021 

00:00:00 

GROSER & GROSER, Patent and Trade 

Mark Attorneys, of D - 1/5 DLF Qutab 

Enclave, Phase I, Gurgaon, INDIA. 

 

kevin@groserandgroser.com 
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327 DELHI 201917003044  
07/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India 
rahul@lexorbis.com,mail@lexorbis.com 

328 DELHI 201914034602  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

patents@remfry.com,remfry-

sagar@remfry.com 

329 DELHI 201914035538  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India.  

remfry-sagar@remfry.com 

330 DELHI 201914036541  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India 

patents@remfry.com,remfry-

sagar@remfry.com 

331 DELHI 201914016463  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India. 

patents@remfry.com,remfry-

sagar@remfry.com 

332 DELHI 201914019473  
08/01/2021 

00:00:00 

Dr. Satya Pal Arora, Global IPR Law 

Consultants (INDIA) 6457, Sector-C6 & 7, 

Vasant Kunj, New Delhi-110070 

sparora6457@hotmail.com 

333 DELHI 201914021178  
08/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida-

201301, NCR, India 

patent@saikrishnaassociates.com,garima

@saikrishnaassociates.com 

334 DELHI 201914027672  
08/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India 
mail@lexorbis.com 

335 DELHI 201917000598  
08/01/2021 

00:00:00 

Abhilasha IP RZB-51, BINDAPUR EXT., 

UTTAM NAGAR, NEW DELHI - 110059 

INDIA  

patentm.india@gmail.com,info@abhilash

aip.com,abhilasha.ip.india@gmail.com 

336 DELHI 201917001799  
08/01/2021 

00:00:00 

Name - D.P AHUJA & Co. Postal Address - 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

337 DELHI 201917001959  
08/01/2021 

00:00:00 

Name D.P AHUJA & Co. Postal Address 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

338 DELHI 201911022736  
08/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES, 

Advocates B-140, Sector 51, Noida- 

201301, Uttar Pradesh, India (+91) (120) 

4633900 

patent@saikrishnaassociates.com,garima

@saikrishnaassociates.com 

339 DELHI 201911016920  
08/01/2021 

00:00:00 

L.S.DAVAR & CO., Patent and Trademarks 

Attorney, 5/1, (First Floor), Kalkaji 

Extension, New Delhi- 110 019. India 

delhi@lsdavar.in 

340 DELHI 201911008446  
08/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

341 DELHI 201911009377  
08/01/2021 

00:00:00 

DR. SURAJIT GHATAK PROFESSOR 

AND HEAD DEPARTMENT OF 

ANATOMY AIIMS JODHPUR-342005, 

INDIA  

surajit_ghatak@rediffmail.com 

342 DELHI 201917010750  
08/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

Info@khuranaandkhurana.com,tarun@khu

ranaandkhurana.com 

343 DELHI 201917027062  
08/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS 

RCY House, Plot No. B-28, Sector-32, 

Institutional Area, Gurgaon-122 001 

(Haryana) India and RCY House, C-235, 

Defence Colony, New Delhi- 110024, India  

mail@rahulchaudhry.com,patents@rahulc

haudhry.com 

344 DELHI 201917026334  
08/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India  

 

joginder@lexorbis.com,mail@lexorbis.co

m 
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345 DELHI 201917020123  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House at Millennium Plaza, Sector 

27 Gurgaon 122 009, India 

remfry-

sagar@remfry.com,info@anovip.com,rem

fry-sagar@remfry.com 

346 DELHI 201917022107  
08/01/2021 

00:00:00 

Jupiter Law Partners Office No. 123, First 

Floor, Vipul Agora, M G Road Gurgaon -

122002 

sujit@jupiterlawpartners.com 

347 DELHI 201917039164  
08/01/2021 

00:00:00 

OBHAN & ASSOCIATES N 94, SECOND 

FLOOR, PANCHSHILA PARK, NEW 

DELHI 110017, INDIA  

essenese@obhans.com,email@obhans.co

m 

348 DELHI 201917039976  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India.  

mahua.ray@remfry.com,remfry-

sagar@remfry.com,patents@remfry.com 

349 DELHI 201917027135  
08/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001 India 

joginder@lexorbis.com,mail@lexorbis.co

m 

350 DELHI 201917034003  
08/01/2021 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, Noida- 

201301, Uttar Pradesh, India  

garima@saikrishnaassociates.com,patent

@saikrishnaassociates.com 

351 DELHI 201917037880  
08/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS 

RCY House, C-235, Defence Colony, New 

Delhi- 110024, India and RCY House, Plot 

No. B-28, Sector-32, Institutional Area, 

Gurgaon-122 001 (Haryana) India 

patents@rahulchaudhry.com,mail@rahulc

haudhry.com 

352 DELHI 201918033361  
08/01/2021 

00:00:00 

RAHUL CHAUDHRY & PARTNERS 

RCY House, Plot No. B-28, Sector-32, 

Institutional Area, Gurgaon-122 001 

(Haryana) India and RCY House, C-235, 

Defence Colony, New Delhi- 110024, India  

patents@rahulchaudhry.com,mail@rahulc

haudhry.com 

353 DELHI 201817039222  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009,India. 

ranjna.dutt@remfry.com,remfry-

sagar@remfry.com 

354 DELHI 201817039991  
08/01/2021 

00:00:00 

Rohit Singh Abu-Ghazaleh Intellectual 

Property TMP Agents India Pvt. Ltd. 3rd 

Floor, H L Arcade Above Axis Bank Plot 

No. 14, Sector- V (MLU) Dwarka, New 

Delhi- 110075 India  

india@agip.com 

355 DELHI 201817042976  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India. 

ranjna.dutt@remfry.com,remfry-

sagar@remfry.com 

356 DELHI 201817036639  
08/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 515-B, Platinum Tower, 5th 

Floor, Sohna Road, Sector-47, Gurgaon - 

122002  

IPO@KNSPARTNERS.COM,ipo@knspa

rtners.com 

357 DELHI 201811012768  
08/01/2021 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

Main, Sector:6, HSR Layout, Bangalore: 

560102, Karnataka, INDIA 

ipo@invntree.com 

358 DELHI 201817004927  
08/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216 Okhla Industrial 

Estate Phase III New Delhi 110020 India 

Tel: (91) (11) 41590700 / 40606060 

41000541 Fax: (91) (11) 26924900 Mobile: 

91 98100 10435 

dev.robinson@amsshardul.com 

359 DELHI 201817010048  
08/01/2021 

00:00:00 

PERFEXIO LEGAL Attorneys At Law 

9655 Sector C Pocket 9 Vasant Kunj New 

Delhi 110 070 India  

mail@perfexiolegal.com 

360 DELHI 201817007230  
08/01/2021 

00:00:00 

anovIP 45/1 Floor No. 3 Corner Market 

Malviya Nagar New Delhi 110017 INDIA  
info@indiaip.com 

361 DELHI 201814036861  
08/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

 

iprdel@lakshmisri.com 
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362 DELHI 201811047512  
08/01/2021 

00:00:00 

Novel Patent Services Private Limited HIG-

421, Above Punjab National Bank, 

Midhilapuri VUDA Colony, P.M.Palem, 

Visakhapatnam-530041 India 

ganapathi@novelpatent.com 

363 DELHI 201817014640  
08/01/2021 

00:00:00 

KHURANA And KHURANA Advocates 

and IP Attorneys E 13 UPSIDC Site IV 

Behind Grand Venice Kasna Road Greater 

Noida 201310 UP National Capital Region 

India. 

tarun@khuranaandkhurana.com,docket@k

huranaandkhurana.com,info@khuranaand

khurana.com 

364 DELHI 201817014855  
08/01/2021 

00:00:00 

REMFRY And SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009  

remfrysagar@remfry.com,remfry-

sagar@remfry.com 

365 DELHI 201817017294  
08/01/2021 

00:00:00 

REMFRY And SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India. 

remfry-

sagar@remfry.com,patents@remfry.com 

366 DELHI 201817021293  
08/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216, Okhla Industrial 

Estate, Phase-III, New Delhi-110020, India  

dev.robinson@amsshardul.com 

367 DELHI 201817032640  
08/01/2021 

00:00:00 

Name D.P AHUJA & Co. Postal Address 

DLF STAR TOWER, OFFICE NO. 510, 

SECTOR-30, GURGAON 122 001 NCR, 

INDIA  

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

368 DELHI 201717046076  
08/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at Law A 

11 Shubham Enclave Paschim Vihar New 

Delhi 110063 India 

knk@kankrishme.com 

369 DELHI 201717044411  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India. 

remfry-sagar@remfry.com 

370 DELHI 201717044728  
08/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216 Okhla Industrial 

Estate Phase III New Delhi 110020 India  

e-contact@AMSShardul.com 

371 DELHI 201717037937  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 27 

Gurgaon 122 009 India. 

patents@remfry.com 

372 DELHI 201717027345  
08/01/2021 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi 110013 India  
email@anandandanand.com 

373 DELHI 201717017931  
08/01/2021 

00:00:00 

LEX IP CARE 212, B block, Unitech 

business Zone, Nirvana country, Sector 50, 

Gurgaon-NCR 122 018 Gurgaon, India  

india@adastraip.com,maria@lexipcare.co

m,calab@lexipcare.com 

374 DELHI 201717020062  
08/01/2021 

00:00:00 

KHURANA & KHURANA Advocates and 

IP Attorneys E 13 UPSIDC Site IV Behind 

Grand Venice Kasna Road Greater Noida 

201310 UP National Capital Region India. 

docket@khuranaandkhurana.com,info@k

huranaandkhuran.com 

375 DELHI 201714020586  
08/01/2021 

00:00:00 

LEXORBIS 709/710, Tolstoy House 15-17, 

Tolstoy Marg, New Delhi 110 001  

 

mail@lexorbis.com 

376 DELHI 201717010019  
08/01/2021 

00:00:00 

ATTORNEYS-AT-LAW REMFRY 

HOUSE MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

 

remfry-sagar@remfry.com 

377 DELHI 201711037718  
08/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India  

archana@anandandanand.com,email@ana

ndandanand.com 

378 DELHI 201617008763  
08/01/2021 

00:00:00 

L.S.DAVAR & CO., GLOBSYN 

CRYSTALS, TOWER 1,2ND FLOOR, 

ALOCK EP, PLOT NO.11 &12, SALT 

LAKE SECTOR V, KOLKATA-700091, 

INDIA  

mailinfo@lsdavar.in 

379 DELHI 201617013983  
08/01/2021 

00:00:00 
52 Sukhdev Vihar Mathura Road unitedpatent@unitedipr.com 
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380 DELHI 201618031197  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House Millennium Plaza Sector 27, 

Gurgaon 122 009, India. - Telephone No. 

91-124-280-6100/ Telefax No. 91-124-280 

6101 E-mail: remfry-sagar@remfry.com 

remfry-sagar@remfry.com 

381 DELHI 201611010075  
08/01/2021 

00:00:00 

Ennoble IP 1st Floor, C-65 Sector 2, 

Noida(U.P.) 201301 India 

shweta.singh@ennobleip.com,ipec@enno

bleip.com 

382 DELHI 201611032259  
08/01/2021 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216, Okhla Industrial 

Estate, Phase-III, New Delhi-110020, India 

Tel: (91) (11) 41590700 / 40606060, 

41000541 Fax: (91) (11) 26924900 Mobile: 

91 98100 10435 Email: 

dev.robinson@amsshardul.com 

dev.robinson@AMSShardul.com 

383 DELHI 1300/DELNP/2015  
08/01/2021 

00:00:00 

LEX ORBIS CONSULTING PVT. LTD. 

709/710 Tolstoy House 15 17 Tolstoy Marg 

New Delhi 110001 

manisha@lexorbis.com 

384 DELHI 3156/DEL/2014  
08/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

385 DELHI 3327/DEL/2013  
08/01/2021 

00:00:00 

S.K. BANSAL M/S UNITED OVERSEAS 

PATENT FIRM 52, SUKHDEV VIHAR, 

MATHURA ROAD, NEW DELHI - 

110025.  

unitedpatent_ipr@sify.com,unitedpatent@

unitedipr.com 

386 DELHI 2431/DEL/2015  
08/01/2021 

00:00:00 

AMITY UNIVERSITY, UTTAR 

PRADESH, SECTOR-125, NOIDA-

201303, INDIA. 

registrar@amity.edu 

387 DELHI 202011013201  
08/01/2021 

00:00:00 

CIP LEGIT Intellectual Property Counsels 

8-306, Dharampura, Bahadurgarh 124 507, 

Haryana, India 

services@ciplegit.com 

388 DELHI 202011050483  
08/01/2021 

00:00:00 

L.S. DAVAR & CO., F 1/2, Okhla 

Industrial Area Phase 1, Delhi 110020 
delhi@lsdavar.in,mailsdelhi@lsdavar.in 

389 DELHI 202017003144  
08/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

390 DELHI 202017026352  
08/01/2021 

00:00:00 

anovIP 45/1, Floor No. 3, Corner Market, 

Malviya Nagar, New Delhi - 110017, 

INDIA  

info@anovip.com 

391 DELHI 9139/DELNP/2014  
08/01/2021 

00:00:00 

Remfry House Millenium Plaza Sec 27, 

Gurgaon-122009 India 
remfry-sagar@remfry.com 
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WEEKLY ISSUED FER (MUMBAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 MUMBAI  201727037982  
03/01/2021 

00:00:00 

CHANDRAKANT M. JOSHI PATENT & 

TRADE MARK ATTORNEYS 5th & 6th 

Floor VISHWANANAK CHAKALA 

ROAD ANDHERI (EAST) MUMBAI 400 

099. TEL. NO. +91 22 28380848 FAX. NO. 

+91 22 28380737 

patents@cmjoshi.com 

2 MUMBAI  201927007441  
03/01/2021 

00:00:00 

StratJuris Partners Office 203 & 204, 

Supreme Headquarters, Mumbai-Pune 

Highway, Mohan Nagar, Baner, Pune - 

411045, Maharashtra, India 020 29708391 

9545220444 

ip@stratjuris.com 

3 MUMBAI  201927008190  
04/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face Mumbai 

400 018 Email- 

info@krishnaandsaurastri.com 

info@krishnaandsaurastri.com 

4 MUMBAI  201927007325  
04/01/2021 

00:00:00 

ROYZZ & CO 2A/54 KALPATARU 

ESTATE, JV LINK ROAD ANDHERI 

EAST, MUMBAI- 400093, INDIA 

patent@royzz.com 

5 MUMBAI  201921034650  
04/01/2021 

00:00:00 

Katariya & Associates 2. Sharada 

Apartments, Opp. Gate No. 5, 

Abhimanshree Society, Aundh, Pune- 

411007 Maharashtra, India 

allison@katariyaassociates.com,bhagyashr

ee@katariyaassociates.com 

6 MUMBAI  201927001295  
04/01/2021 

00:00:00 

Nishith Desai Associates 93-B, Mittal 

Court, Nariman Point, Mumbai 400021, 

INDIA  

gowree.gokhale@nishithdesai.com 

7 MUMBAI  201927004237  
04/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filing@basf.com 

8 MUMBAI  201927042453  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka Telephone 

Exchange, Saki Naka, Mumbai - 400 072, 

Maharashtra 

cal@patentindia.com 

9 MUMBAI  201927037586  
04/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House at the Millennium Plaza, 

Sector 27, Gurugram - 122 009, New Delhi, 

India. 

remfry-

sagar@remfry.com,dewan@rkdewanmail.

com,Remfry-Sagar@remfry.com 

10 MUMBAI  201927022589  
04/01/2021 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at law, 7th Floor, M3M 

Cosmopolitan, Sector 66, Golf Course 

Extension Road, Gurugram 122001, 

National Capital Region, India.  

 

sna@sna-ip.com 

11 MUMBAI  201927028003  
04/01/2021 

00:00:00 

Krishna & Saurastri Associates LLP 74/F, 

Venus, Worli Sea Face Mumbai 400 018 

Patentgroupnl@unilever.com,info@krishn

aandsaurastri.com 

12 MUMBAI  201727042095  
04/01/2021 

00:00:00 

CHADHA & CHADHA Advocates Regus 

Business Center Level 2 Connaught Place 

Bund Garden Road Pune 411001 

Maharashtra India. 

 

info@iprattoneys.com,patents@iprattorne

ys.com,info@iprattorneys.com 

13 MUMBAI  201727005653  
04/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India 

 

ipo@knspartners.com 
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14 MUMBAI  201727019928  
04/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGenInnova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India  

ipo@knspartners.com 

15 MUMBAI  201621030816  
04/01/2021 

00:00:00 

KULKARNI SHUBHAM SATISH 608, 

MAIN ROAD, VILLEGE: KALEDHON, 

TAL.: KHATAV, DIST.: SATARA - 

415312, MAHARASHTRA, INDIA. 

shubhamkulkarni16@gmail.com 

16 MUMBAI  201621022852  
04/01/2021 

00:00:00 

ANJAN SEN & ASSOCIATES. 17, 

CHAKRABERIA ROAD, SOUTH; 

KOLKATA - 700 025, WEST BENGAL, 

INDIA.  

anjanonline@vsnl.net,info@ipindiaasa.co

m 

17 MUMBAI  1458/MUM/2015  
04/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

74/F, Venus, Worli Sea Face Mumbai 400 

018 

info@krishnaandsaurastri.com 

18 MUMBAI  201827040966  
04/01/2021 

00:00:00 

Legasis Partners B-105, ICC Trade Towers, 

Senapati Bapat Road, Pune 411016, India 
ip@legasis.in 

19 MUMBAI  201821020435  
04/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

20 MUMBAI  201821027853  
04/01/2021 

00:00:00 

DUA ASSOCIATES 202-206, Tolstoy 

House, 15, Tolstoy Marg, New Delhi-

110001 Tel.: +91(11)2371 4408 Mobile 

No..: 98115141601 

vgulwani@duaassociates.com 

21 MUMBAI  201821045752  
04/01/2021 

00:00:00 

Legasis Partners B-105, ICC Trade Towers 

Senapati Bapat Road, Pune 411016, 

Maharashtra, India. 

ip@legasis.in,icongmp@vsnl.com 

22 MUMBAI  201827006904  
04/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys C-915, Kailas Business Park, 

Hiranandani Link Road, Parksite, Vikhroli 

(West), Mumbai -400079, India Telephone 

No. + 91 (22) 49149700/ 727/ 777 Mobile 

No. +91 8130055293 Fax No. + 91 (22) 

49149701 E-mail ID ipo@knspartners.com 

ipo@knspartners.com 

23 MUMBAI  201827028359  
04/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com 

24 MUMBAI  201827029751  
04/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filling@basf.com 

25 MUMBAI  201827032824  
04/01/2021 
00:00:00 

CHANDRAKANT M. JOSHI PATENT & 

TRADE MARK ATTORNEYS, 5th & 6th Floor 

VISHWANANAK, CHAKALA ROAD, 
ANDHERI (EAST), MUMBAI - 400 099. TEL. 

NO. +91-22-28380848 FAX. NO. +91-22-
28380737 EMAIL. patents@cmjoshi.com 

patents@cmjoshi.com 

26 MUMBAI  201827033554  
04/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com 

27 MUMBAI  201827037610  
05/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face Mumbai 

400 018 

info@krishnaandsaurastri.com 

28 MUMBAI  201827008430  
05/01/2021 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 Connaught 

Place Bund Garden Road Pune 411001 

Maharashtra India. 

 

info@iprattoneys.com,info@iprattorneys.

com,patents@iprattorneys.com 
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29 MUMBAI  201827002019  
05/01/2021 

00:00:00 

K And S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India Telephone No. + 91 

(22) 49149700/ 727/ 777 Mobile No. +91 

8130055293 Fax No. + 91 (22) 49149701 E 

mail ID ipo@knspartners.com 

ipo@knspartners.com 

30 MUMBAI  201821039478  
05/01/2021 

00:00:00 

MR. JIVAN TANAJI PAWAR, AT POST: 

YASHWANT NAGAR, UTTAR 

KOPARDE, DATTANAGAR, TAL.: 

KARAD, DIST.: SATARA-415 115, 

MAHARASHTRA, INDIA.  

jivanpawar996@gmail.com 

31 MUMBAI  201821033541  
05/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

32 MUMBAI  201821025682  
05/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

33 MUMBAI  201827044506  
05/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com 

34 MUMBAI  201827044928  
05/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com 

35 MUMBAI  201621030628  
05/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys, E-13, UPSIDC, Site-IV, 

Behind-Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital 

Region,India. 

uguha99@gmail.com,info@khuranaandkh

urana.com,docket@khuranaandkhurana.co

m 

36 MUMBAI  201624013994  
05/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

74/F, Venus Worli Sea Face Mumbai 400 

018 Mobile No.: 91 9167644651 

info@krishnaandsaurastri.com 

37 MUMBAI  201627011104  
05/01/2021 

00:00:00 

R.K. DEWAN & COMPANY TRADE 

MARK & PATENT ATTORNEYS 38 

PODAR CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTRA, INDIA  

dewan@rkdewanmail.com 

38 MUMBAI  201727028296  
05/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India  

ipo@knspartners.com 

39 MUMBAI  201727030633  
05/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off. G.K. Marg Lower Parel 

Mumbai 400 013India  

ipo@knspartners.com 

40 MUMBAI  201927023040  
05/01/2021 

00:00:00 

Krishna & Saurastri Associates LLP 74/F, 

Venus, Worli Sea Face Mumbai 400 018 

Patentgroupnl@unilever.com,info@krishn

aandsaurastri.com,patent@krishnaandsaur

astri.com 

41 MUMBA I 201927023129  
05/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

42 MUMBAI  201927023130  
05/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 
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43 MUMBAI  201927023495  
05/01/2021 

00:00:00 

StratJuris Law Partners, Office 203 & 204, 

Supreme Headquarters, Mumbai-Pune 

Highway, Mohan Nagar, Baner, Pune - 

411045, Maharashtra, India 020 29708391 

9545220444 

ip@stratjuris.com 

44 MUMBAI  201927024608  
05/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

45 MUMBAI  201927025124  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka Telephone 

Exchange, Saki Naka, Mumbai - 400 072, 

Maharashtra 

cal@patentindia.com 

46 MUMBAI  201927054032  
05/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, 2nd floor, B&C Wing, 

Cnergy IT Park Appa Saheb Marathe Marg 

Prabhadevi, Mumbai Maharashtra 400025 

India 

iprdel@lakshmisri.com 

47 MUMBAI  201921024595  
05/01/2021 

00:00:00 

R.K.Dewan & Co. 5th Floor Podar 

Chambers, S A. Brelvi Road, Fort, Mumbai 

400001 

dewan@rkdewanmail.com,mailroom@rkd

ewanmail.com 

48 MUMBAI  201921024747  
05/01/2021 

00:00:00 

ROYZZ & CO 2A/54 KALPATARU 

ESTATE, JV LINK ROAD ANDHERI 

EAST, MUMBAI- 400093, INDIA 

patent@royzz.com,mahua@royzz.com 

49 MUMBAI  201921008456  
05/01/2021 

00:00:00 

83, 2ND FLOOR, EMPIRE BULDING, 

OPP. CST, D.N. ROAD, FORT, MUMBAI 

- 400001 

rutwikrao@gmail.com 

50 MUMBAI  201927005324  
05/01/2021 

00:00:00 

Khaitan & Co One Indiabulls Centre, 13th 

Floor 841, Senapati Bapat Marg, 

Elphinstone Road Mumbai 400013, 

Maharashtra, India 

kcopatents@khaitanco.com,adheesh.nargo

lkar@khaitanco.com 

51 MUMBAI  201927014908  
05/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

52 MUMBAI  201927015316  
05/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face Mumbai 

400 018 Maharashtra, India 

info@krishnaandsaurastri.com 

53 MUMBAI  201927021683  
05/01/2021 

00:00:00 

K & S PARTNERS C-915, Kailas Business 

Park, Hiranandani Link Road, Parksite, 

Vikhroli (West), Mumbai-400079, India.  

ipo@knspartners.com 

54 MUMBAI  202027011306  
05/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India.  

chetan@iprattorneys.com,info@iprattorne

ys.com 

55 MUMBAI  202027021527  
05/01/2021 

00:00:00 

Khaitan & Co One Indiabulls Centre, 13th 

Floor 841, Senapati Bapat Marg Elphinstone 

Road Mumbai 400013, Maharashtra 

kcopatents@khaitanco.com 

56 MUMBAI  202021026153  
05/01/2021 

00:00:00 

BLI Consultancy Pvt. Ltd. R9, Eknath 

Puram, Amravati, Maharashtra, Pin 444607, 

India. 

sjgawande@gmail.com,infobli100@gmail

.com 

57 MUMBAI  202021004594  
06/01/2021 
00:00:00 

HIREN P THAKKAR Advocate, Patent & 

Trademark Attorney 603B CENTRAL 

BUSINESS SPACE OPP. FORTUNE 
LANDMARK HOTEL, NR. PARTH 

RESIDENCY ,USMANPURA, AHMEDABAD 

380013, GUJARAT, INDIA 

hirenpthakkar@gmail.com,hirenpthakkar@outl
ook.com 

58 MUMBAI  202024008652  
06/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com 
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59 MUMBAI  202024010653  
06/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. E-MAIL ID -

info@iprattorneys.com 

info@iprattorneys.com 

60 MUMBAI  202027010918  
06/01/2021 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S A. 

Brelvi Road, Fort, Mumbai 400001. E-

MAIL ID -dewan@rkdewanmail.com 

dewan@rkdewanmail.com 

61 MUMBAI  202027031218  
06/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus, Worli Sea Face Mumbai 

400 018, Maharashtra, India Telephone No.: 

91 (22) 2200 6322 Mobile No.: 91 

9167644651 Fax No.: 91 (22) 2200 6326 

info@krishnaandsaurastri.com 

62 MUMBAI  202028020064  
06/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face, Mumbai 

400 018 Maharashtra, India 

info@krishnaandsaurastri.com 

63 MUMBAI  202028041103  
06/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face, Mumbai 

400 018 Maharashtra, India 

info@krishnaandsaurastri.com 

64 MUMBAI  201927021152  
06/01/2021 

00:00:00 

D.P AHUJA & Co. 201D, TOWN 

SQUARE, NEW VIP ROAD, VIMAN 

NAGAR, PUNE āâú 411014, 

MAHARASHTRA, INDIA 

91(33)40177100 +919831360050 

91(33)40088262 

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

65 MUMBAI  201927021381  
06/01/2021 

00:00:00 

D.P AHUJA & Co. 201D, TOWN 

SQUARE, NEW VIP ROAD, VIMAN 

NAGAR, PUNE 411014, 

MAHARASHTRA, INDIA  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

66 MUMBAI  201927016823  
06/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus, Worli Sea Face Mumbai 

400 018, Maharashtra, India 91 (22) 2200 

6322 91 9167644651 91 (22) 2200 6326 

info@krishnaandsaurastri.com 

67 MUMBAI  201921008821  
06/01/2021 

00:00:00 

RAMESH C. MEHTA, 56-ACHARYA 

NAGAR, W.T. PATIL MARG, DEONAR, 

MUMBAI -400088, MAHARASHTRA, 

INDIA.  

rcmehtal@gmail.com 

68 MUMBAI  201927003136  
06/01/2021 

00:00:00 

Nishith Desai Associates 93-B, Mittal 

Court, Nariman Point, Mumbai 400021, 

INDIA  

gowree.gokhale@nishithdesai.com 

69 MUMBAI  201927003869  
06/01/2021 

00:00:00 

K & S PARTNERS C-915, Kailas Business 

Park, Hiranandani Link Road, Parksite, 

Vikhroli (West), Mumbai-400079, India  

ipo@knspartners.com 

70 MUMBAI  201927033377  
06/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face Mumbai 

400 018 Maharashtra, India 

info@krishnaandsaurastri.com 

71 MUMBAI  201927034902  
06/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

72 MUMBAI  856/MUM/2015  
06/01/2021 

00:00:00 

BHATE & PONKSHE 12, Venumadhav 

Apts, 104/7, Off Lane No.14, Prabhat Road, 

Pune, 411004, M.S, India 

pwange@bhateponkshe.com,ipr@bhatepo

nkshe.com 

73 MUMBAI  201727007605  
06/01/2021 

00:00:00 

D.P AHUJA & CO. 201D, TOWN 

SQUARE, NEW VIP ROAD, VIMAN 

NAGAR, PUNE 411014, 

MAHARASHTRA, INDIA Telephone No. 

91(33)40177100 Mobile No. 

+919831360050 Fax No. 91(33)40088262 

E-mail ID patents@dpahuja.com 

patents@dpahuja.comp,PATENTS@DPA

HUJA.IN,patents@dpahuja.com 
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74 MUMBAI  201727018892  
06/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India  

ipo@knspartners.com 

75 MUMBAI  201624028965  
06/01/2021 

00:00:00 

GLOBAL INTELLECTUAL PROPERTY 

SERVICES, JOHN DEERE INDIA PVT. 

LTD., TOWER 14, CYBERCITY, 

MAGARPATTA CITY, HADAPSAR, 

PUNE-411013, MAHARASHTRA, INDIA. 

globalipservicesindia@johndeere.com 

76 MUMBAI  201627039857  
06/01/2021 

00:00:00 

Khaitan & Co One Indiabulls Centre, 13th 

Floor 841 Senapati Bapat Marg Elphinstone 

Road Mumbai 400 013, Maharashtra, India 

kcopatents@khaitanco.com 

77 MUMBAI  201621031567  
06/01/2021 

00:00:00 

GHAG SHAILESH PRABHAKAR 15/102, 

A-WING, NANDRAJ CO-OPP. HSG. 

SOC. LTD., MANISHA NAGAR, KALWA 

(WEST), THANE, MUMBAI, 

MAHARASHTRA, INDIA -400605 

swatishailesh2001@yahoo.co.in 

78 MUMBAI  201621011002  
06/01/2021 

00:00:00 

Mr. Jitin Talwar, Advocate and Patent 

Agent (India), Talwar Advocates, 

Registration Number - IN/PA 1117 413-P, 

Sec 6, Panchkula- Haryana 134109 

prosecution@talwaradvocates.com,brinda

@iprightsindia.com,joshimv@bajajauto.c

o.in 

79 MUMBAI  201621011332  
06/01/2021 

00:00:00 

M/S BHATE & PONKSHE 12, 

Venumadhav Apts, 104/7, Off Lane No.14, 

Prabhat Road, Pune-411 004, Maharashtra 

State, India 

pwange@bhateponkhse.com,ipr@bhatepo

nkshe.com 

80 MUMBAI  201721038460  
06/01/2021 

00:00:00 

sr4ipr Partners, patent and trade mark 

attorneys, # 546, Park Avenue, Sector 4, 

VAISHALI, Distt. Ghaziabad 201010 

(NCR, New Delhi), INDIA 

rpyadav@sr4ipr.in,rpyadav.ipr@gmail.co

m 

81 MUMBAI  201721043826  
06/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, 2nd floor, B&C Wing, 

Cnergy IT Park Appa Saheb Marathe Marg 

Prabhadevi, Mumbai Maharashtra 400025 

India 

iprdel@lakshmisri.com,malathi.l@lakshm

isri.com 

82 MUMBAI  201721044487  
06/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, India 
ip@legasis.in 

83 MUMBAI  201827044744  
06/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

84 MUMBAI  201827044072  
06/01/2021 

00:00:00 

CHADHA & CHADHA IP, Regus Platina 

Level 9, G Block, Plot C-59 Bandra Kurla 

Complex, Bandra (E), Mumbai- 400 051, 

India. 

info@candcip.in 

85 MUMBAI  201827045436  
06/01/2021 

00:00:00 

Anjan Sen & Associates, Patent & Trade 

Mark Attorneys,17, Chakraberia Road 

South,Kolkata - 700 025, India. 

Patentgroupnl@unilever.com,anjanonline

@bsnl.in,info@ipindiaasa.com 

86 MUMBAI  201821027707  
06/01/2021 

00:00:00 

PATEL HARUN MIYALAL PLOT NO. 

44-A, GANESH COLONY, SHIRPUR, 

DISTRCT DHULE-425405, 

MAHARASHTRA, INDIA  

hpatel_38@yahoo.com,patent.tradmark@

gmail.com 

87 MUMBAI  201821037878  
06/01/2021 

00:00:00 

Symbiosis Centre for Information 

Technology [SCIT], Symbiosis International 

University, Plot No. 15, Rajiv Gandhi 

Infotech Park, Phase - I, Symbiosis Infotech 

Campus, MIDC, Hinjewadi, Pune 411057 

also residing at 143/144, Rasta Peth, Swami 

Sahyog Co-op. housing society, Near 

Salunkhe Hospital, Opp. Shriram Dairy, 

Pune-411011, MAHARASHTRA. 

brij.jesh2002@gmail.com 
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88 MUMBAI  201821050051  
06/01/2021 

00:00:00 

M/s. ipMetrix Consulting Group No. 84, 1st 

Floor, 4th Cross, Panduranga Nagar, 

Bannerghatta Road, Bangalore - 560 0076 

patent@ipmetrix.com 

89 MUMBA I 201827014427  
06/01/2021 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus Worli Sea 

Face Mumbai 400 018 

info@krishnaandsaurastri.com 

90 MUMBAI  201827040286  
06/01/2021 

00:00:00 

K&S Partners Intellectual Property 

Attorneys C-915, Kailas Business Park, 

Hiranandani Link Road, Parksite, Vikhroli 

(West), Mumbai-400079, India Telephone 

No. + 91 (22) 49149700/ 727/ 777 Mobile 

No. +91 8130055293 Fax No. + 91 (22) 

49149701 E-mail ID ipo@knspartners.com 

ipo@knspartners.com 

91 MUMBAI  201827011430  
06/01/2021 

00:00:00 

Dr. Rajeshkumar H. Acharya Law Office of 

H K ACHARYA And COMPANY 

Advocates Patent And Trademark Agents 

HK Avenue 19 Swastik Society 

Navrangpura Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.com 

92 MUMBAI  201827012791  
07/01/2021 

00:00:00 

CHANDRAKANT M. JOSHI PATENT 

And TRADE MARK ATTORNEYS 5th 

And 6th Floor VISHWANANAK 

CHAKALA ROAD ANDHERI (EAST) 

MUMBAI 400 099. TEL. NO. +91 22 

28380848 FAX. NO. +91 22 28380737 

EMAIL. patents@cmjoshi.com 

patents@cmjoshi.com 

93 MUMBAI  201827035753  
07/01/2021 

00:00:00 

Dr. Rajeshkumar H. Acharya Law Office of 

H K ACHARYA & COMPANY Advocates, 

Patent & Trademark Agents HK Avenue, 

19, Swastik Society Navrangpura, 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.com 

94 MUMBAI  201827014899  
07/01/2021 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 Connaught 

Place Bund Garden Road Pune 411001 

Maharashtra India. 

info@iprattorneys.com 

95 MUMBAI  201827010783  
07/01/2021 

00:00:00 

Legasis Partners B 105 ICC Trade Towers 

Senapati Bapat Road Pune 411016 

Maharashtra India 

ip@legasis.in 

96 MUMBAI  201821035657  
07/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com,mailroom@rkd

ewanmail.com 

97 MUMBAI  201821033028  
07/01/2021 

00:00:00 

Suneet B Sabale C/o Brainiac IP Solutions, 

Flat No. B-1, Bhagvadgeeta Apartments, 

Manikbaug, Opp. Manikbaug Petrol Pump, 

Sinhagad Road, Pune 411051 MH. India 

patent@brainiac.co.in 

98 MUMBAI  201827047196  
07/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus, Worli Sea Face Mumbai 

400 018 

info@krishnaandsaurastri.com 

99 MUMBAI  201827044143  
07/01/2021 

00:00:00 

Dr. Rajeshkumar H. Acharya Law Office of 

H K ACHARYA & COMPANY Advocates, 

Patent & Trademark Agents HK Avenue, 

19, Swastik Society Navrangpura, 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.com 

100 MUMBAI  201827041832  
07/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com 

101 MUMBAI  201827042860  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House at the Millennium Plaza, 

Sector 27, Gurugram - 122 009, New Delhi, 

India. 

remfry-

sagar@remfry.com,dewan@rkdewanmail.

com,Remfry-Sagar@remfry.com 
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102 MUMBAI  201827044929  
07/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com 

103 MUMBAI  201827045115  
07/01/2021 

00:00:00 

Dr. Rajeshkumar H. Acharya Law Office of 

H K ACHARYA & COMPANY Advocates, 

Patent & Trademark Agents HK Avenue, 

19, Swastik Society Navrangpura, 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.com 

104 MUMBAI  201724005642  
07/01/2021 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at law, 7th Floor, M3M 

Cosmopolitan, Sector 66, Golf Course 

Extension Road, Gurugram 122001, 

National Capital Region, India 

sna@sna-ip.com,docket.sna@gmail.com 

105 MUMBAI  201724018021  
07/01/2021 

00:00:00 

CHANDRAKANT M. JOSHI PATENT & 

TRADE MARK ATTORNEYS, 5th & 6th 

Floor VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), MUMBAI - 

400 099. TEL. NO. +91-22-28380848 FAX. 

NO. +91-22-28380737 EMAIL. 

cmjoshi@bom3.vsnl.net.in 

patents@cmjoshi.com 

106 MUMBAI  201724022589  
07/01/2021 

00:00:00 

DEERE & COMPANY GLOBAL 

INTELLECTUAL PROPERTY 

SERVICES, JOHN DEERE INDIA PVT. 

LTD. TOWER, 14, CYBERCITY, 

MAGARPATTA CITY, HADAPSAR, 

PUNE-411013, MAHARASHTRA, INDIA. 

globalipservicesindia@johndeere.com,fili

ngs@ipexcel.com 

107 MUMBAI  201721016658  
07/01/2021 

00:00:00 

Arghya Ashis Roy (IN/PA 2346) of C/O 

Umesh S. Tadas, B-5/6, N.S.K. Co-

operative Housing Society, Civil Lines, 

Nagpur-440 001, Maharashtra, India 

royak777@gmail.com 

108 MUMBAI  201721017486  
07/01/2021 

00:00:00 

M/S BHATE & PONKSHE 12, 

Venumadhav Apts, 104/7, Off Lane No.14, 

Prabhat Road, Pune - 411 004, Maharashtra, 

India 

bhateponkshe@vsnl.com,ipr@bhateponks

he.com 

109 MUMBAI  201621044483  
07/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India archana@anandandanand.com;  

archana@anandandanand.com,email@ana

ndandanand.com 

110 MUMBAI  201621045071  
07/01/2021 

00:00:00 

SANTOSH KUMAR DUBE DWIVEDI 

MOHALLA, VYAS BADORA, P.O. 

BANSIYA, CHHATARPUR, DIST. 

CHHATARPUR (M.P.) PIN-471525, 

INDIA.  

godenergyresearchman@gmail.com 

111 MUMBAI  201624018000  
07/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com,patents@iprattorne

ys.com 

112 MUMBAI  201627003556  
07/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com,patents@iprattorne

ys.com 

113 MUMBAI  201627038063  
07/01/2021 

00:00:00 

LAW OFFICE OF H K ACHARYA & 

COMPANY ADVOCATES PATENT & 
TRADEMARKS ATTORNEYS HK AVENUE 

19 SWASTICK SOCIETY NAVRANGPURA 

AHMEDABAD 380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

114 MUMBAI  201727044744  
07/01/2021 

00:00:00 

Krishna And Saurastri Associates LLP 74/F 

Venus Worli Sea Face Mumbai 400 018 Tel 

: (022) 2200 6322 Mob: 9820169046 

7045996755 7045996754 E:mail : 

info@krishnaandsaurastri.com 

info@krishnaandsaurastri.com,patent@kri

shnaandsaurastri.com 
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115 MUMBAI  201727016508  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India 

ipo@knspartners.com 

116 MUMBAI  201727021892  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India  

ipo@knspartners.com 

117 MUMBAI  201927023573  
07/01/2021 

00:00:00 

Krishna & Saurastri Associates LLP 74/F, 

Venus, Worli Sea Face Mumbai 400 018 

Patentgroupnl@unilever.com,info@krishn

aandsaurastri.com,patent@krishnaandsaur

astri.com 

118 MUMBAI  201927045810  
07/01/2021 

00:00:00 

RAJESHWARI H. RAJESHWARI & 

ASSOCIATES AMSOFT BUSINESS 

CENTRE UNITECH TRADE CENTRE 

Sector 43, Gurgaon - 122 002 Haryana, 

India. 

rajeshwari@ralegal.co.in 

119 MUMBAI  201921053887  
07/01/2021 

00:00:00 

Swapnil Gawande, BLI Consultancy Pvt. 

Ltd. R9, Harshnil, Eknath Puram, Near 

Yogakshem Colony, Amravati, 444607, 

(M.S.), India. 

sjgawande@gmail.com,infobli100@gmail

.com 

120 MUMBAI  201924018432  
07/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus, Worli Sea Face Mumbai 

400 018, Maharashtra, India 

info@krishnaandsaurastri.com,patent@kri

shnaandsaurastri.com 

121 MUMBAI  201921007150  
07/01/2021 

00:00:00 

ANJAN SEN & ASSOCIATES 17, 

CHAKRABERIA ROAD SOUTH, 

KOLKATA 700 025, WEST BENGAL, 

INDIA  

anjanonline@vsnl.net,info@ipindiaasa.co

m 

122 MUMBAI  201921003594  
07/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

123 MUMBAI  201927017653  
07/01/2021 

00:00:00 

K & S PARTNERS C-915, Kailas Business 

Park, Hiranandani Link Road, Parksite, 

Vikhroli (West), Mumbai-400079, India.  

ipo@knspartners.com 

124 MUMBAI  201921023195  
07/01/2021 

00:00:00 

JAYKUMAR SAFARI, 34, MANGAL 

WADI, GIRGAUM, MUMBAI 400004 
jaykumarsafari@gmail.com 

125 MUMBAI  201927007404  
07/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filing@basf.com 

126 MUMBAI  201927009157  
07/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

127 MUMBAI  202024002625  
07/01/2021 

00:00:00 

Khaitan & Co One Indiabulls Centre, 13th 

Floor 841, Senapati Bapat Marg Elphinstone 

Road Mumbai 400013, Maharashtra, India 

kcopatents@khaitanco.com,adheesh.nargo

lkar@khaitanco.com 

128 MUMBAI  202027021584  
07/01/2021 

00:00:00 

Trinity Nagpal Sandvik Asia Private 

Limited Old Mumbai Pune Road, Pune, 

Dapodi India Ph: +918408883110 

+912027104213 Patents@sandvik.com 

trinity.nagpal@sandvik.com 

129 MUMBAI  202027021913  
07/01/2021 

00:00:00 

Trinity Nagpal Sandvik Asia Private 

Limited Old Mumbai Pune Road, Pune, 

Dapodi India Ph: +918408883110 

+912027104213 Patents@sandvik.com 

trinity.nagpal@sandvik.com 

130 MUMBAI  202027014580  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka Telephone 

Exchange, Saki Naka, Mumbai - 400 072, 

Maharashtra 

cal@patentindia.com 
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131 MUMBAI  202027017690  
07/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com 

132 MUMBAI  4491/MUM/2015  
07/01/2021 

00:00:00 

M/S BHATE & PONKSHEĕ12, 

Venumadhav Apts, 104/7, Off Lane No.14, 

Prabhat Road, Pune, 411004, Maharashtra 

State, India 

pwange@bhateponkshe.com,bhateponksh

e@vsnl.com,ipr@bhateponkshe.com 

133 MUMBAI  3694/MUM/2014  
07/01/2021 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S. A. 

Brelvi Road, Fort, Mumbai - 400001 
dewan@rkdewanmail.com 

134 MUMBAI  202021018661  
07/01/2021 

00:00:00 

Doshi Suneet Hasmukhlal 2/71, 

Umashankar Society, Behind Mahesh 

Society, Bibwewadi, Pune-411037 

tmcindia@yahoo.com 

135 MUMBAI  202021027131  
07/01/2021 

00:00:00 

Lex-Regia 246, Gandhi Nagar, Nagpur-440 

010 Maharashtra, India 

mailbox@lexregia.in,royak777@gmail.co

m 

136 MUMBAI  202021000929  
07/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

137 MUMBAI  202021044949  
08/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

138 MUMBAI  3024/MUMNP/2015  
08/01/2021 

00:00:00 

LAW OFFICE OF H K ACHARYA & 

COMPANY ADVOCATES PATENT & 

TRADEMARKS ATTORNEYS HK 

AVENUE 19 SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 380 009 

GUJARAT INDIA. 

hkpatent@hkindia.com,info@hkindia.com 

139 MUMBAI  202027008004  
08/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus Worli Sea Face Mumbai 

400 018 Maharashtra, India 

info@krishnaandsaurastri.com 

140 MUMBAI  201927011412  
08/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filing@basf.com 

141 MUMBAI  201927007795  
08/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filing@basf.com 

142 MUMBAI  201927005987  
08/01/2021 

00:00:00 

Legasis Partners B-105, ICC Trade Towers, 

Senapati Bapat Road, Pune 411016, India 
ip@legasis.in 

143 MUMBAI  201927021444  
08/01/2021 

00:00:00 

Anjan Sen & Associates, Patent & Trade 

Mark Attorneys,17, Chakraberia Road 

South,Kolkata - 700 025, India. 

anjanonline@bsnl.in,Patentgroupnl@unile

ver.com,info@ipindiaasa.com 

144 MUMBAI  201927019392  
08/01/2021 

00:00:00 

CHANDRAKANT M. JOSHI PATENT & 

TRADE MARK ATTORNEYS, 5th & 6th 

Floor VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), MUMBAI - 

400 099. TEL. NO. +91-22-28380848 FAX. 

NO. +91-22-28380737 EMAIL. 

patents@cmjoshi.com 

patents@cmjoshi.com,mail@cmjoshi.com 

145 MUMBAI  201921003800  
08/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2nd floor, B&C Wing, 

Cnergy IT Park Appa Saheb Marathe Marg 

Prabhadevi, Mumbai Maharashtra 400025 

India 

 

iprdel@lakshmisri.com 
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146 MUMBAI  201921005401  
08/01/2021 

00:00:00 

C/O MALAGE G. R. 195 EAST 

MANGALWAR PETH, NEAR 

SIDDHESHWAR CO. BANK HEAD 

OFFICE 

dr.sidramappa@gmail.com 

147 MUMBAI  201921007493  
08/01/2021 

00:00:00 

Legasis Partners, B-105, ICC Trade Tower, 

Senapati Bapat Road, Pune - 411016, 

Maharashtra, India 

ip@legasis.in 

148 MUMBAI  201921019395  
08/01/2021 

00:00:00 

Andreya Fernandes 3rd Floor, 

Patankarwadi, Behind Sun Optics Shop, 

Near Growel 101, Akurli Road, Kandivali 

(East), Mumbai - 400101, Maharashtra, 

India. 

iprindiaattorney@gmail.com 

149 MUMBAI  201927004704  
08/01/2021 

00:00:00 

PLOT No. 12, THANE BELAPUR ROAD, 

TURBHE, NAVI MUMBAI - 400705, 

MAHARASHTRA, INDIA Mobile no.: +91 

7506335637 

indian.filing@basf.com 

150 MUMBAI  201927005138  
08/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

LLP 74/F, Venus, Worli Sea Face Mumbai 

400 018, Maharashtra 

info@krishnaandsaurastri.com 

151 MUMBAI  201927040304  
08/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

chetan@iprattorneys.com,info@iprattorne

ys.com 

152 MUMBAI  201927036608  
08/01/2021 
00:00:00 

D.P AHUJA & Co. 201D, TOWN SQUARE, 
NEW VIP ROAD, VIMAN NAGAR, PUNE - 

411014, MAHARASHTRA, INDIA 

91(33)40177100 +919831360050 
91(33)40088262 

PATENTS@DPAHAUJA.COM,PATENTS@
DPAHUJA.IN 

153 MUMBAI  201927037403  
08/01/2021 

00:00:00 

StratJuris Law Partners, Office 203 & 204, 
Supreme Headquarters, Mumbai-Pune Highway, 

Mohan Nagar, Baner, Pune - 411045, 

Maharashtra, India 020 29708391 9545220444 

ip@stratjuris.com 

154 MUMBAI  201727031244  
08/01/2021 

00:00:00 

Legasis Partners (Pune) B 105 ICC Trade 

Towers Senapati Bapat Road Pune 411016 

Maharashtra India 

ip@legasis.in 

155 MUMBAI  201727043308  
08/01/2021 

00:00:00 

R.K.Dewan & Co. 5th Floor Podar 

Chambers S A. Brelvi Road Fort Mumbai 

400001 

dewan@rkdewanmail.com 

156 MUMBAI  201627042299  
08/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India 

ipo@knspartners.com 

157 MUMBAI  201624005616  
08/01/2021 

00:00:00 

KRISHNA & SAURASTRI ASSOCIATES 

74/F, Venus, Worli Sea Face Mumbai 

400018 Mobile No.: 91 9167644651 

info@krishnaandsaurastri.com 

158 MUMBAI  201624013934  
08/01/2021 

00:00:00 

CHADHA & CHADHA, Advocates, Regus 

Business Center, Level 2, Connaught Place, 

Bund Garden Road, Pune 411001, 

Maharashtra, India. 

info@iprattorneys.com,patents@iprattorne

ys.com 

159 MUMBAI  201621014681  
08/01/2021 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S A. 

Brelvi Road, Fort, Mumbai 400001 
dewan@rkdewanmail.com 

160 MUMBAI  201621011117  
08/01/2021 

00:00:00 

M/S BHATE & PONKSHEĕ12, 

Venumadhav Apts., 104/7, Off Lane No. 14, 

Prabhat Road, Pune- 411 004. INDIA 

pwange@bhateponkshe.com,ipr@bhatepo

nkshe.com,bhateponkshe@vsnl.com 

161 MUMBAI  201621007509  
08/01/2021 

00:00:00 

ER. SANDEEP VASANTRAO FARTALE 

SANJIVANI ENGINEERING COLLEGE 

CAMPUS, DEPT. OF MECHANICAL 

ENGINEERING, TAL. KOPARGAON, 

DIST. : AHMEDNAGAR - 423603, 

MAHARASHTRA, INDIA.  

svfartale@gmail.com 
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162 MUMBAI  201621008643  
08/01/2021 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S A. 

Brelvi Road, Fort, Mumbai 400001 
dewan@rkdewanmail.com 

163 MUMBAI  201721034839  
08/01/2021 

00:00:00 
919/9, Nanda Nagar, Indore- 452011 balram.bme@gmail.com 

164 MUMBAI  201721042883  
08/01/2021 

00:00:00 

Vikas Asawat, Registered Patent Agent & 

Advocate, 3/183, Ganesh Talab, Basant, 

Vihar Kota, Rajasthan Pin 324009 India 

vsasawat@gmail.com,vsasawat@yahoo.c

o.in 

165 MUMBAI  201724023850  
08/01/2021 

00:00:00 

TARVINDER SINGH KOCHHAR & CO. 

Advocates & Legal Consultants 3rd Floor, 

Tower-B, Technopolis Building Sector-54, 

DLF Golf Course Road Gurgaon-122002, 

INDIA E-mail: 

tarvinder.singh@kochhar.com Mobile No.: 

9810653425 Telephone No: 95 124 - 

4545222 Fax No: 95 124 4375596 

tarvinder.singh@kochhar.com,neel.kamal

@kochhar.com 

166 MUMBAI  201721010575  
08/01/2021 

00:00:00 

Adv. Swapnil Gawande R-9, Harshnil, 

Eknathpuram, Near Yogakshem Colony, 

Amravati - 444607 (M.S) 

sjgawande@gmail.com 

167 MUMBAI  201827048980  
08/01/2021 

00:00:00 

R.K.Dewan & Co. 5th Floor Podar 

Chambers, S A. Brelvi Road, Fort, Mumbai 

400001 Maharashtra India. 

dewan@rkdewanmail.com 

168 MUMBAI  201827000328  
08/01/2021 

00:00:00 

Dr. Rajeshkumar H. Acharya Law Office of 

H K ACHARYA & COMPANY Advocates, 

Patent & Trademark Agents HK Avenue, 

19, Swastik Society Navrangpura, 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com 

169 MUMBAI  201827004934  
08/01/2021 

00:00:00 

KAndS Partners Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower Parel 

Mumbai 400013 India Telephone No. + 91 

(22) 49149700/ 727/ 777 Mobile No. +91 

8130055293 Fax No. + 91 (22) 49149701 E 

mail ID ipo@knspartners.com 

ipo@knspartners.com 

170 MUMBAI  201827024149  
08/01/2021 

00:00:00 

R.K.DEWAN & CO. PODAR 

CHAMBERS, S A. BRELVI ROAD, 

FORT, MUMBAI 400001 

MAHARASHTRA INDIA  

dewan@rkdewanmail.com 

171 MUMBAI  201827027924  
08/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1-601,6th Floor,Marathon 

NextGen Innova, Opposite Peninsula 

Corporate Park, Off. G.K. Marg, Lower 

Parel Mumbai-400 013 India.  

ipo@knspartners.com 

172 MUMBAI  201821023454  
08/01/2021 

00:00:00 

R.K.Dewan & Co. 5th Floor Podar 

Chambers, S A. Brelvi Road, Fort, Mumbai 

400001 

dewan@rkdewanmail.com,mailroom@rkd

ewanmail.com,geetalalwani9914@gmail.c

om 
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WEEKLY ISSUED FER (CHENNAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 CHENNAI 201947002081  
03/01/2021 

00:00:00 

KAN AND KRISHME ADVOCATES, 

PATENT AND TRADEMARK 

ATTORNEYS KNK House, A-11 , 

Shubham Enclave, Paschim Vihar, New 

Delhi-11 0063, India Telephone #: 91-11-

43776666 (100 Lines) Facsimile #: 91-11-

43776676, 43776677 E-mail: 

knk@kankrishme.com;kankrishmefer@gma

il.com 

knk@kankrishme.com 

2 CHENNAI 201941042605  
04/01/2021 

00:00:00 

THE DIRECTOR, CENTRE FOR 

INTELLECTUAL PROPERTY RIGHTS 

(CIPR), CPDE BUILDING, COLLEGE OF 

ENGINEERING GUINDY, ANNA 

UNIVERSITY, CHENNAI - 600 025. 

ciprtmau@gmail.com 

ciprtmau@gmail.com 

3 CHENNAI 201947007407  
04/01/2021 

00:00:00 

Philips Lighting India Limited 5th Floor, 

Green Heart- MMTP Phase IV, Manyata 

Tech Park, Nagavara, Bangalore- 560045, 

India.  

prasad.narasimha@lighting.com,ip.india@

lighting.com,ip.india@signify.com 

4 CHENNAI 201947009342  
04/01/2021 

00:00:00 

KAN AND KRISHME, ADVOCATES 

PATENT AND TRADEMARK 

ATTORNEYS, KNK HOUSE, A-11, 

SHUBHAM ENCLAVE, PASCHIM 

VIHAR, NEW DELHI - 110 063, INDIA. 

Telephone#: 91-11-43776666 (100 Lines) 

Facsimile #: 91-11-43776676, 43776677 E-

mail: knk@kankrishme.com; 

kankrishmefer@gmail.com 

knk@kankrishme.com 

5 CHENNAI 201947010241  
04/01/2021 

00:00:00 

John Mathew & Associates, S-14, Empire 

Building, Old Railway Station Road, 

Cochin, Kerala, India, Pin Code-682 018. 

mail@jmaip.com 

6 CHENNAI 201941007415  
04/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai 600 032. 
patent@depenning.com 

7 CHENNAI 201941023682  
04/01/2021 

00:00:00 

TATA ELXSI LIMITED, ITPB Road, 

Whitefield, Bangalore 560048, India 
shery.nair@tataelxsi.co.in 

8 CHENNAI 201941026022  
04/01/2021 

00:00:00 

RAJASEKARAN ASSOCIATES F4, 

Brindavan Apartments, 19, Lake View 

Road, Brindavan Nagar, Adambakkam, 

Chennai-600088. 

info@rsaip.com 

9 CHENNAI 201947039351  
04/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 

10 CHENNAI 201947039756  
04/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law First 

Floor, Block-B, Chaitanya Imperial Building, 
610, Anna Salai, Teyanampetai, Chennai-600 

018, India Tel/Fax: +91-44-42637392 Email: 

remfry-sagar@remfry.com patents@remfry.com 

mahua.ray@remfry.com,remfry-

sagar@remfry.com 

11 CHENNAI 202041024184  
04/01/2021 

00:00:00 

Prometheus Patent Services Pvt Ltd, Plot 

No. 34B, Sai Dwaraka Sinman, 1st Floor, 

HUDA Heights, Near Lotus Pond, MLA 

Colony, Road No. 12, Banjarahills, 

Hyderabad-500034, Telangana, India. 

patentagent@prometheusip.com 

12 CHENNAI 202041032488  
04/01/2021 

00:00:00 

Dr. I.R. Mithanthaya, NMAM Institute of 

Technology, Nitte Pademane, SH1, Karkala, 

Karnataka, India - 574110, 

 

viceprincipal.nmamit@nitte.edu.in 
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13 CHENNAI 202041043813  
04/01/2021 

00:00:00 

DR.A.K.PRIYA KPR INSTITUTE OF 

ENGINEERING AND TECHNOLOGY, 

ARASUR, COIMBATORE-641407, 

TAMILNADU, INDIA. akp riy@gmail.com 

akpriy@gmail.com 

14 CHENNAI 2980/CHE/2015  
04/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road Guindy Chennai 600 032 
patent@depenning.com 

15 CHENNAI 592/CHE/2014  
04/01/2021 

00:00:00 

SHRI. SOMASUNDARAM RAMKUMAR, 

OLD NO.15/2, NEW NO:28, SOUTH 

STREET, TALLAKULAM, MADURAI - 

625 002, TAMILNADU, INDIA. 

ramkumar@ramkumar.in 

16 CHENNAI 6897/CHE/2015  
04/01/2021 

00:00:00 

Daswani & Daswani, Prajay Corporate 

House, 1-10-63 & 64 Chikoti Gardens, 

Begumpet, Hyderabad 500 016, India 

kolkata@daswaniindia.net 

17 CHENNAI 201641006199  
04/01/2021 

00:00:00 

SRI.SWAPNA SUNDAR, PATENT 

AGENT-IN-PA837, PVS GIRIDHAR AND 

SAI ASSOCIATES, NO.319, LINGHI 

CHETTY STREET, III FLOOR, GEORGE 

TOWN, CHENNAI - 600 001, INDIA, 

swapna@ipdome.in 

swapna@ipdome.in 

18 CHENNAI 201641009679  
04/01/2021 

00:00:00 

M/s.TVS MOTOR COMPANY LIMITED, 

JAYALAKSHMI ESTATES, NO 29, (OLD 

NO.8), HADDOWS ROAD, CHENNAI - 

600 006, iprtvs@tvsmotor.com 

iprtvs@tvsmotor.com 

19 CHENNAI 201641019847  
04/01/2021 

00:00:00 

LALL LAHIRI & SALHOT RA, PLOT NO. 

B-28, SECTOR-32, INSTITUTIONAL 

AREA, GURGAON - 122 001, HARYANA 

(INDIA), NATIONAL CAPITAL REGION. 

PHONE # (0124) 238-2202 & 238-2203 

FAX# (0124) 238-4898 E-mail: gpo@lls.in; 

& patents@lls.in;ú•  

gpo@lls.in,email@anandandanand.com,pa

tents@rahulchaudhry.com,patents@lls.in 

20 CHENNAI 201647029736  
04/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 376 

B (Old No. 202), Avvai Shanmugam 

Salai,Gopalapuram Chennai - 600 086 

Tel/Fax: +91-44-42637392 Email: remfry-

sagar@remfry.com patents@remfry.com 

remfry-sagar@remfry.com 

21 CHENNAI 201647033423  
04/01/2021 

00:00:00 

KAN AND KRISHME, ADVOCATES, 

PATENT AND TRADEMARK 

ATTORNEYS, KNK House, A-11, 

Shubham Enclave, Paschim Vihar, New 

Delhi-11 0063, India Telephone #: 91-11-

43776666 (100 Lines) Facsimile # : 91-11-

43776676, 43776677 E·mail: 

knk@kankrishme.com;kankrishmefer@gma

il.com 

knk@kankrishme.com,kankrishmefer@g

mail.com 

22 CHENNAI 201741003733  
04/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 

560038, India 

ipo@knspartners.com 

23 CHENNAI 201741025175  
04/01/2021 

00:00:00 

Strategic Intellectual Property Solutions 

Lake View Farm, Varthur Road, 

Ramagondanahalli, Whitefield, Bengaluru 

560 066, Karnataka, India Mobile No.: 

9845763680 Mobile No.: 9986017951 

Email: docket@stratip.com 

docket@stratip.com,afsar14@gmail.com 

24 CHENNAI 201741039258  
04/01/2021 

00:00:00 

Eeva IP & IT Services Pvt. Ltd; Ho.No: 

HIG 139, 1st Floor, Bharat Nagar Colony, 

Moosapet, Hyderabad 500 018, Telangana. 

srinivas@eevatech.com,mrkareti@gmail.c

om 

25 CHENNAI 201741046616  
04/01/2021 

00:00:00 

DLF IT SEZ PARK, 2 ND FLOOR - 

BLOCK 3 1/ 124, MOUNT 

POONAMALLEE ROAD RAMAPURAM, 

CHENNAI - 600089,INDIA.  

mohammed.faisal@ltts.com 
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26 CHENNAI 201744021687  
04/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 
patent@depenning.com 

27 CHENNAI 201747002139  
04/01/2021 

00:00:00 

Anand and Anand Advocates, B 41 , 

Nizamuddin East, New Delhi 110013. 
email@anandandanand.com 

28 CHENNAI 201747003993  
04/01/2021 

00:00:00 

Dr. T.V. Ravi Philips Intellectual Property 

& Standards Philips India Limited Philips 

Innovation Campus, MFAR, Manyata Tech 

Park, Manyata Nagar, Nagavara, Bangalore 

- 560045 

ravi.tumkur@philips.com 

29 CHENNAI 201747018313  
04/01/2021 

00:00:00 

B-6/10, SAFDARJUNG ENCLAVE, NEW 

DELHI 110 029. 
iprdel@lakshmisri.com 

30 CHENNAI 201747024027  
04/01/2021 

00:00:00 

Anand And Anand ADVOCATES Flat GA AR 

Villa New No. 31 (Old No. 13) 3rd main Road 
Gandhi Nagar Adyar Chennai 60020 (India) 

Phone No: 91 44 43443777 120 4059300 Fax No: 

120 4243056 91 44 43504232 E mail: 
email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

31 CHENNAI 201747025721  
04/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, WALLACE GARDEN, 

2ND STREET, CHENNAI - 600 006. 

lsmds@lakshmisri.com 

32 CHENNAI 201747037125  
04/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road,Guindy, Chennai 600 032  
patent@depenning.com 

33 CHENNAI 201747037684  
04/01/2021 

00:00:00 

De Penning & De Penning 120, Velachery 

Main Road, Guindy Chennai-600 032.  
patent@depenning.com 

34 CHENNAI 201748032132  
04/01/2021 

00:00:00 

OBHAN & ASSOCIATES N - 94, 

SECOND FLOOR PANCHSHILA PARK 

NEW DELHI 110017, INDIA 

email@obhans.com 

35 CHENNAI 201841005941  
04/01/2021 

00:00:00 

K & S Partners | Intellectual Property 

Attorneys | 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, INDIA 

bangalore@knspartners.com 

36 CHENNAI 201841006340  
04/01/2021 

00:00:00 

M/s. ipMetrix Consulting Group No. 84, 1st 

Floor, 4th Cross, Panduranga Nagar, 

Bannerghatta Road, Bangalore - 560 076 

patent@ipmetrix.com 

37 CHENNAI 201841007684  
04/01/2021 
00:00:00 

THE REGISTRAR KARPAGAM ACADEMY 

OF HIGHER EDUCATION POLLACHI MAIN 

ROAD, EACHANARI POST, COIMBATORE - 

641 021, TAMIL NADU, INDIA 
registrar@karpagam.ac.in 

registrar@karpagam.ac.in 

38 CHENNAI 201841010484  
04/01/2021 

00:00:00 

TATA ELXSI LIMITED, ITPB Road, 

Whitefield, Bangalore 560048, India 
shery.nair@tataelxsi.co.in 

39 CHENNAI 201844023156  
04/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 
patent@depenning.com 

40 CHENNAI 201847018474  
04/01/2021 
00:00:00 

Philips Lighting India Limited 5th Floor, Green 

Heart- MMTP Phase IV, Manyata Tech Park, 

Nagavara, Bangalore- 560045, India. 

ip.india@lighting.com,ip.india@signify.com 

41 CHENNAI 201847041392  
04/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) 

email@anandandanand.com 

42 CHENNAI 201847032142  
05/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai, Tamil Nadu, 

India, Pin Code-600 032. 

patent@depenning.com 

43 CHENNAI 201847033064  
05/01/2021 

00:00:00 

Remfry & Sagar, Attorneys-at-Law, First 

Floor, Block-B Chaitanya Imperial 

Building, 610, Anna Salai, Teynampettai, 

Chennai - 600018, India, Phone: +91-44-

48514474 Fax No: +91-44-48514474 

remfry-sagar@remfry.com 

remfry-

sagar@remfry.com,bpo.mail@ge.com 
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44 CHENNAI 201847031099  
05/01/2021 

00:00:00 

Dr. T.V. Ravi Philips Intellectual Property 

& Standards Philips India Limited Philips 

Innovation Campus, MFAR, Manyata Tech 

Park, Manyata Nagar, Nagavara, Bangalore 

- 560045 

ip.administration.india@philips.com 

45 CHENNAI 201847040766  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032. 
patent@depenning.com 

46 CHENNAI 201847013724  
05/01/2021 

00:00:00 

REMFRY HOUSE AT THE 

MILLENNIUM PLAZA, SECTOR 27, 

GURGAON - 122 002. NEW DELHI 

NATIONAL CAPITALREGION.  

remfry-sagar@remfry.com 

47 CHENNAI 201847014989  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

48 CHENNAI 201847015173  
05/01/2021 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 2801 Hemavathy, 

Nandi Enclave, Banashankari III Stage, 

Bangalore 560085, India.  

info@krishnaandsaurastri.com 

49 CHENNAI 201847003967  
05/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai, Pin Code-600 

032.  

patent@depenning.com 

50 CHENNAI 201847004194  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032  
patent@depenning.com 

51 CHENNAI 201847013145  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

52 CHENNAI 201847002641  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

53 CHENNAI 201841041630  
05/01/2021 

00:00:00 

K & S Partners | Intellectual Property 

Attorneys | 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, INDIA. 

bangalore@knspartners.com 

54 CHENNAI 201841009786  
05/01/2021 

00:00:00 

SANJAY KESHARWANI, B-303, EMGEE 

GREENS C. H. S. LTD., INDIA STEEL 
COMPOUND, M.T.V. ROAD, WADALA 

(EAST), MUMBAI - 400037, MAHARASHTRA 

- INDIA.  

kesharwani.sanjay@gmail.com,patentkraft@gm

ail.com,sanjay@patentkraft.com 

55 CHENNAI 201747043494  
05/01/2021 

00:00:00 

Remfry & Sagar, Attorneys-at-Law, First Floor, 

Block-B Chaitanya Imperial Building, 610, Anna 
Salai, Teynampettai, Chennai - 600018, India, 

Phone: +91-44-48514474 Fax No: +91-44-

48514474 remfry-sagar@remfry.com 

remfry-sagar@remfry.com 

56 CHENNAI 201747015432  
05/01/2021 

00:00:00 

Dr. T.V. Ravi Philips Intellectual Property 

& Standards Philips India Limited Philips 

Innovation Campus, MFAR, Manyata Tech 

Park, Manyata Nagar, Nagavara, Bangalore 

- 560045 

ravi.tumkur@philips.com 

57 CHENNAI 201747005464  
05/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai-600032. 
patent@depenning.com 

58 CHENNAI 201747005621  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

59 CHENNAI 201747002332  
05/01/2021 

00:00:00 

KAN AND KRISHME ADVOCATES, 

PATENT AND TRADEMARK 

ATTORNEYS KNK House, A-11, 

Shubham Enclave, Paschim Vihar, New 

Delhi-11 0063, India Telephone #: 91-11-

43776666 (100 Lines) Facsimile #: 91-11-

43776676, 43776677 E-mail: 

knk@kankrishme.com 

knk@kankrisme.com,knk@kankrishme.co

m 
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60 CHENNAI 201641029816  
05/01/2021 

00:00:00 

Dr. Kalyan Chakravarthy/ Mr. Somashekar 

Ramakrishna BananaIP Counsels No.40,2nd 

Floor, 3rd Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. Landmark 

Near Metro 

patent@bananaip.com,nitin@bananaip.co

m 

61 CHENNAI 201641030411  
05/01/2021 

00:00:00 

KARTHIKEYA .GS, #76, SAHISNA 1ST 

FLOOR OPPOSITE TO ASTRO-VISION 

WEST ANJANEYA TEMPLE STREET, 

BASAVANGUDI, BANGALORE-04. 

karthikeyaglr@gmail.com 

karthikeyaglr@gmail.com 

62 CHENNAI 201644024600  
05/01/2021 

00:00:00 

K & S PARTNERS INTELLECTUAL 

PROPERTY ATTORNEYS, DOOR NO:15 

(OLD NO:3) POSTAL COLONY 4TH STREET, 
WEST MAMBALAM, CHENNAI -600 033, 

TAMIL NADU, INDIA. Tel.: +91 (44) 49317777 

Fax.: +91 (44) 49317788 E-mail: 
chennai@knspartners.com 

chennai@knspartners.com,ipo@knspartners.co

m 

63 CHENNAI 201641000235  
05/01/2021 
00:00:00 

Bala Arjun Karthik Metayage IP Strategy 
Consulting LLP, Global Incubation Services CA 

Site NO 1, JSS Institutions Campus HAL 3rd 

stage, Behind Hotel Leela Palace Kodihally, 
Bangalore 560008 India 

arjun@myipstrategy.com,ipo@myipstrategy.co
m 

64 CHENNAI 6582/CHE/2014  
05/01/2021 
00:00:00 

DGM (M&T) HELICOPTER DIVISION, 

HINDUSTAN AERONAUTICS LIMITED, PB 
NO. 1790, VIMANAPURA POST, 

BANGALORE - 560 017, KARNATAKA, 
INIDA.  

dgm-m-t-h.hcop@hal-india.com 

65 CHENNAI 4823/CHE/2015  
05/01/2021 

00:00:00 

Senthil Kumar.B Agent Code : IN/PA-1549 New 

No.35, Old No.16 Ramanuja Nagar, Konnur High 
Road, Ayanavaram, Chennai 600023 

sriipsearcher@gmail.com 

66 CHENNAI 3009/CHE/2015  
05/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and IP 
Attorneys E-13, UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 201310, UP, 

National Capital Region, India. 

docket@khuranaandkhurana.com,info@khuran

aandkhuran.com 

67 CHENNAI 2064/CHE/2014  
05/01/2021 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S. A. 

Brelvi Road, Fort, Mumbai - 400001 
dewan@rkdewanmail.com 

68 CHENNAI 202041044554  
05/01/2021 

00:00:00 

Rajat Malhotra , Ideas2IPR B-115 Chander 

Nagar, Janak Puri, New Delhi-110058. 
mail@ideas2ipr.com 

69 CHENNAI 202044004608  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 
patent@depenning.com 

70 CHENNAI 202047009607  
05/01/2021 

00:00:00 

HASAN AND SINGH, No. 04, Sree 

Nilayam, Plot No. 12, Camelot Layout, 

Kondapur, Hyderabad-500084, India Phone: 

+91-8121388786 / +91-40-23019786 / Cell: 

+91-9492033581 Fax : +91-40-23013786 E-

Mail : afzal@hasanandsingh.com / 

hasan@hasanandsingh.com 

afzal@hasanandsingh.com,hasan@hasana

ndsingh.com 

71 CHENNAI 202047012547  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

72 CHENNAI 202047027202  
05/01/2021 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

Main, Sector:6, HSR Layout, Bangalore: 

560102, Karnataka, INDIA 

ipo@invntree.com 

73 CHENNAI 201947019544  
05/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar, Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 
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74 CHENNAI 201947030049  
05/01/2021 

00:00:00 

Global IP Services Pvt. Ltd., 198F, 27th 

Cross, 3rd Block, Jayanagar, Bangalore - 

560011, Karnataka, INDIA 

docketing@globalipservices.com 

75 CHENNAI 201947033481  
05/01/2021 

00:00:00 

Signify Innovations India Ltd. Prasad 

Narasimha 5th Floor, Green Heart- MMTP 

Phase IV, Manyata Tech Park, Nagavara, 

Bangalore- 560045, India. Mobile No.+91-

9980836239 

ip.india@signify.com 

76 CHENNAI 201947037535  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032  
patent@depenning.com 

77 CHENNAI 201947038612  
05/01/2021 

00:00:00 

Signify Innovations India Ltd. Prasad 

Narasimha 5th Floor, Green Heart- MMTP 

Phase IV, Manyata Tech Park, Nagavara, 

Bangalore- 560045, India. Mobile No.+91-

9980836239 

prasad.narasimha@signify.com,ip.india@

signify.com 

78 CHENNAI 201947040416  
05/01/2021 

00:00:00 

KHURANA & KHURANA, A dvocates and 

IP Attorneys A-001, Nitesh Central Park, 

Near Bagalur Crossing, Off Bellary Road, 

Bengaluru - 560064, India. 

info@khuranaandkhurana.com 

Info@khuranaandkhurana.com,info@khur

anaandkhurana.com 

79 CHENNAI 201941010192  
05/01/2021 

00:00:00 

Khaitan & Co One Indiabulls Centre, 13th 

Floor 841, Senapati Bapat Marg Elphinstone 

Road Mumbai 400013, Maharashtra, India 

kcopatents@khaitanco.com,adheesh.nargo

lkar@khaitanco.com 

80 CHENNAI 201941012605  
05/01/2021 

00:00:00 

Kalyan Jhabakh, Surana & Surana 

International Attorneys, International Law 

Center, No. 61-63, Dr. Radhakrishnan Salai, 

Mylapore, Chennai 600 004, Tamil Nadu, 

India 

patents.iplaw@lawindia.com 

81 CHENNAI 201947016605  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 

82 CHENNAI 201941020898  
05/01/2021 

00:00:00 

PUTHRAN & ASSOCIATES, B- 3, 

Kesavan Orchid, 5/7, North Mada Street, Sri 

Nagar Colony, Saidapet, Chennai600 015, 

Tamil Nadu, India. ipr@puthrans.com 

ipr@puthrans.com,safin.cp@gmail.com 

83 CHENNAI 201947021112  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai-600 032  
patent@depenning.com 

84 CHENNAI 201947021632  
05/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, INDIA; Telephone No. +91 

8040427900; Mobile No. +91 7349778249; 

Fax No. +91 8040427901 

shiva@knspartners.com,bangalore@knspa

rtners.com 

85 CHENNAI 201947021919  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 

86 CHENNAI 201947008062  
05/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, INDIA 

cnaveen@knspartners.com,bangalore@kn

spartners.com 

87 CHENNAI 201947008067  
05/01/2021 

00:00:00 

KAN AND KRISHME, ADVOCATES 

PATENT AND TRADEMARK 

ATTORNEYS, KNK HOUSE, A-11, 

SHUBHAM ENCLAVE, PASCHIM 

VIHAR, NEW DELHI - 110 063, INDIA. 

Telephone#: 91-11-43776666 (100 Lines) 

Facsimile #: 91-11-43776676, 43776677 E-

mail: knk@kankrishme.com; 

kankrishmefer@gmail.com 

knk@kankrishme.com 
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88 CHENNAI 201947005409  
05/01/2021 

00:00:00 

Arindam Paul, De Penning & De Penning, 

120 Velachery Main Road, Guindy, 

Chennai, Tamil Nadu, India, Pin Code-600 

032. 

patent@depenning.com 

89 CHENNAI 201947003671  
05/01/2021 

00:00:00 

M/S. De Penning & De Penning, No. 120 

Velachery Main Road, Guindy, Chennai 600 

032, India. 

patent@depenning.com 

90 CHENNAI 201947004717  
05/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

First Floor, Block-B, Chaitanya Imperial 

Building, 610, Anna Salai, Teyanampetai, 

Chennai-600 018, India. remfry-

sagar@remfry.com 

r.mahesh@remfry.com,remfry-

sagar@remfry.com 

91 CHENNAI 201944024931  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai-600 032 
patent@depenning.com 

92 CHENNAI 201947000248  
05/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

93 CHENNAI 201947001542  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guind , Chennai 600 032  
patent@depenning.com 

94 CHENNAI 201947000077  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

95 CHENNAI 201947004675  
06/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

96 CHENNAI 201947022378  
06/01/2021 

00:00:00 

Law Firm of Naren Thappeta #7, Sigma Soft 

Tech Park, 5th Floor, Beta Block Whitefield 

Main Road, Varthur Kodi, Bangalore, 

Karnataka, India PIN: 560 066. Email: 

ipo@iphorizons.com Office: Tel: 

+91.80.28541041/042/41529196/197 Fax: 

+91.80.66886198 Mobile: 9686207117 

ipo@iphorizons.com 

97 CHENNAI 201947018726  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

98 CHENNAI 201947018948  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032  
patent@depenning.com 

99 CHENNAI 201947011944  
06/01/2021 

00:00:00 

KAN AND KRISHME Attorneys at law, 12, 

1st Main Road, Seethammal Colony 

Extn.,Teynampet, Chennai-600018, India. 

knk@kankrishme.com 

100 CHENNAI 201941015480  
06/01/2021 

00:00:00 

Prometheus Patent Services Pvt. Ltd., Plot 

No. 34B, Sai Dwaraka Sinman, 1st Floor, 

HUDA Heights, MLA Colony, Road No. 

12, Banjara Hills, Hyderabad-500034, 

Telangana, INDIA. 

patentagent@prometheusip.com 

101 CHENNAI 201941010144  
06/01/2021 

00:00:00 

Global IP Services Pvt. Ltd. 198F, 27th 

Cross, 3rd Block, Jayanagar, Bangalore - 

560011, Karnataka, India 

docketing@globalipservices.com 

docketing@globalipservices.com 

102 CHENNAI 201941009729  
06/01/2021 

00:00:00 

BananaIP Counsels No.40,2nd Floor, 3rd 

Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. Landmark 

Near Metro 

patent@bananaip.com,nitin@bananaip.co

m 

103 CHENNAI 201941002943  
06/01/2021 

00:00:00 

Dr.B.LATHA(HOD) DEPARTMENT OF 

COMPUTER SCIENCE & 

ENGINEERING, SRI SAIRAM 

ENGINEERING COLLEGE, SAI LEO 

NAGAR, WEST TAMBARAM, 

CHENNAI-600 044, TAMILNADU, 

INDIA.  

hod.cse@sairam.edu.in 
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104 CHENNAI 201941005618  
06/01/2021 

00:00:00 

Dr.B.PAULCHAMY, 1/540-K, 

NACHIMUTHU IIIAM, COIMBATORE, 

TAMILNADU, INDIA -641050. 

luckshanthpaul@gmail.com 

luckshanthpaul@gmail.com 

105 CHENNAI 201947040561  
06/01/2021 

00:00:00 

M/s. Anand & Anand, Advocates, Flat GA, 

AR Villa, New No. 31 (Old No. 13) 3rd 

main Road, Gandhi Nagar, Adyar,Chennai-

60020 (India). Phone No: 91-44-43443777, 

120-4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 

106 CHENNAI 201947035406  
06/01/2021 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

main, Sector-6, HSR Layout, Bengaluru: 

560102 

ipo@invntree.com 

107 CHENNAI 201947038217  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 

108 CHENNAI 201947033805  
06/01/2021 

00:00:00 

Signify Innovations India Ltd. Prasad 

Narasimha 5th Floor, Green Heart- MMTP 

Phase IV, Manyata Tech Park, Nagavara, 

Bangalore- 560045, India. Mobile No.+91-

9980836239 

ip.india@signify.com 

109 CHENNAI 201947033806  
06/01/2021 

00:00:00 

Signify Innovations India Ltd. Prasad 

Narasimha 5th Floor, Green Heart- MMTP 

Phase IV, Manyata Tech Park, Nagavara, 

Bangalore- 560045, India. Mobile No.+91-

9980836239 

ip.india@signify.com 

110 CHENNAI 201947030950  
06/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India)  

archana@anandandanand.com,email@ana

ndandanand.com 

111 CHENNAI 201947023603  
06/01/2021 

00:00:00 

Shivakumar R. IN/PA-1301 K&S 

PARTNERS Intellectual Property Attorneys 

4121/B, 6th Cross, 19A Main, HAL II Stage 

(Extension), Bangalore 560038, India Mob 

+91 7349778249 

shiva@knspartners.com,bangalore@knspa

rtners.com 

112 CHENNAI 201947040337  
06/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 

113 CHENNAI 202047012768  
06/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, India Telephone No. +91 

8040427900 Mobile No. +91 7349778249 

Fax No. +91 8040427901 E-mail ID. 

bangalore@knspartners.com 

nikhil@knspartners.com,ipo@knspartners.

com 

114 CHENNAI 202041011254  
06/01/2021 

00:00:00 

ALTACIT  GLOBAL C2-A, Industrial 

Estate, Guindy, Chennai - 600 032 
ip@altacit.com 

115 CHENNAI 202041049831  
06/01/2021 

00:00:00 

Ideas2IPR B-115 Chander Nagar, Janak 

Puri, New Delhi-110058. 
mail@ideas2ipr.com 
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116 CHENNAI 5022/CHE/2014  
06/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam, 

Chennai 600033, Tamil Nadu, India Tel : + 

91 (44) 49317777 Fax : + 91 (44) 49317788 

E-mail: ipo@knspartners.com 

ipo@knspartners.com 

117 CHENNAI 530/CHE/2015  
06/01/2021 
00:00:00 

GROSER & GROSER Patent and Trade Mark 
Attorneys D-1/5 DLF Qutab Enclave Phase -1 

Gurgaon-122002, India Phones:4660 500-4660 

518 Faxes: 4660 522 and 4660 523 E-
mail:kevin@groserandgroser.com 

patent@depenning.com,kevin@groserandgrose
r.com 

118 CHENNAI 3895/CHE/2014  
06/01/2021 

00:00:00 

Adv. Swapnil Gawande, R-9 Harshnil, 

Eknath Puram, Nr. yogakshem colony, 

Amravati (M.S)-444607 

sjgawande@gmail.com 

119 CHENNAI 201641010744  
06/01/2021 

00:00:00 

SRI.DR.D.NAGARAJAN, NO.13, 

KHALIDA SS, BHAVINI TOWNSHIP, 

ANUPURAM, KALPAKKAM, 

TAMILNADU, INDIA - 603 127. 

dnrmsu2002@yahoo.com 

dnrmsu2002@yahoo.com 

120 CHENNAI 201641008715  
06/01/2021 

00:00:00 

M/s.TVS MOTOR COMPANY LIMITED, 

JAYALAKSHMI ESTATES, NO 

29, HADDOWS ROAD, CHENNAI - 600 

006. iprtvs@tvsmotor.com 

iprtvs@tvsmotor.com 

121 CHENNAI 1277/CHE/2015  
06/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai 600 032. 

Telephone :9144 - 42213444 Fax : 9144 - 

42213402 Email : patent@depenning.com 

patent@depenning.com 

122 CHENNAI 1516/CHE/2015  
06/01/2021 

00:00:00 

Mr. Maram Suresh Gupta, No. 106, KPSC 

Layout, Jnanabharathi 2nd Stage, 

Nagadevanahalli, Bangalore 560 056, 

Karnataka, India. 

ramsureshgupta@gmail.com,nihavarun@g

mail.com 

123 CHENNAI 1883/CHE/2015  
06/01/2021 

00:00:00 

GROSER & GROSER Patent and Trade 

Mark Attorneys D-1/5 DLF Qutab Enclave 

Phase -1 Gurgaon-122002, India 

Phones:4660 500-4660 518 Faxes: 4660 522 

and 4660 523 E-

mail:kevin@groserandgroser.com 

patent@depenning.com,kevin@groserand

groser.com 

124 CHENNAI 201644031965  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 
patent@depenning.com 

125 CHENNAI 201647036631  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

126 CHENNAI 201744005634  
06/01/2021 

00:00:00 

De Penning & De Penning 120, Velachery 

Main Road, Guindy , Chennai 600 032. 
patent@depenning.com 

127 CHENNAI 201747015298  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

128 CHENNAI 201747033936  
06/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 376 

B (Old No. 202) Avvai Shanmugam Salai 

Gopalapuram Chennai 600 086 Tel/Fax: 

+91 44 42637392 Email: remfry 

sagar@remfry.com patents@remfry.com 

remfry-sagar@remfry.com 

129 CHENNAI 201747025564  
06/01/2021 

00:00:00 

KAN AND KRISHME, ADVOCATES, 

PATENT AND TRADEMARK 

ATTORNEYS, KNK House, A-11, 

Shubham Enclave, Paschim Vihar, New 

Delhi-11 0063, India Telephone #: 91-11-

43776666 (100 Lines) Facsimile # : 91-11-

43776676, 43776677 E·mail: 

knk@kankrishme.com;kankrishmefer@gma

il.com 

knk@kankrishme.com 
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130 CHENNAI 201747021054  
06/01/2021 

00:00:00 

CANTWELL & CO 120 Velachery Main 

Road, Guindy, Chennai 600032  
patent@cantwellandco.com 

131 CHENNAI 201747021547  
06/01/2021 

00:00:00 

K&S PARTNERS, Intellectual Property 

Attorneys, 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, INDIA. 

bangalore@knspartners.com 

132 CHENNAI 201741001757  
06/01/2021 

00:00:00 

Dr. G. Hemath Kumar, 12 A, C Block, GNB 

Aishwaria Flat, EVR Street, 

Vinayagapuram, Ambattur, Chennai - 

600053, Tamilnadu, India. 

hemathmohit@gmail.com 

133 CHENNAI 201741045702  
06/01/2021 

00:00:00 

Altacit Global C2-A, Industrial Estate, 

Guindy, Chennai 600032. 
ip@altacit.com,info@altacit.com 

134 CHENNAI 201841014884  
06/01/2021 

00:00:00 

IN/PN/ 1049 Arun Kishore Narasani Patent 

Agent M/s. ipMetrix Consulting Group No. 

84, 1st Floor, 4th Cross, Panduranga Nagar, 

Bannerghatta Road, Bangalore - 560 076 

patent@ipmetrix.com 

135 CHENNAI 201841016587  
06/01/2021 

00:00:00 

BananaIP Counsels No.40,2nd Floor, 3rd 

Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. Landmark 

Near Metro 

patent@bananaip.com,nitin@bananaip.co

m 

136 CHENNAI 201841041858  
06/01/2021 

00:00:00 

Prometheus Patent Services Pvt Ltd, Plot 

No. 34B, Sai Dwaraka Sinman, 1st Floor, 

HUDA Heights, Near Lotus Pond, MLA 

Colony, Road No. 12, Banjarahills, 

Hyderabad, Telangana, India, Pin Code-500 

034. 

naresh@prometheusip.com,scsrinivas.t@g

mail.com 

137 CHENNAI 201841041892  
06/01/2021 

00:00:00 

Strategic Intellectual Property Solutions, 

Evoma, #88, Borewell Road, Whitefield, 

Bangalore-560066, Karnataka, India 

priya@stratip.com,docket@stratip.com 

138 CHENNAI 201841025149  
06/01/2021 

00:00:00 

REMFRY & SAGAR, Attorneys-at-Law, 

376 B (Old No. 202), Avvai Shanmugam 

Salai, Gopalapuram, Chennai, Tamil Nadu, 

India, Pin Code-600 086. 

patents@remfry.com,remfry-

sagar@remfry.com 

139 CHENNAI 201844033413  
06/01/2021 

00:00:00 

BananaIP Counsels, No. 40, 1st and 2nd 

Floor, 3rd Main Road, JC Industrial Estate, 

Near Metro Cash and Carry, Kanakapura 

Main Road, Bangalore 560062 

patent@bananaip.com,vinita@bananaip.c

om 

140 CHENNAI 201841045562  
06/01/2021 

00:00:00 

ABDURAHIMAN P S/O (LATE) 

ABOOABACKER P, PARAMBAT 

HOUSE, VAKALLUR, KAVANUR P.O, 

ERNAD TALUK, MALAPPURAM 

DISTRICT, PIN - 673 639. 

loqzeximco@gmail.com 

loqzeximco@gmail.com 

141 CHENNAI 201841046614  
06/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, INDIA. 

ipo@knspartners.com,bangalore@knspart

ners.com 

142 CHENNAI 201847025279  
06/01/2021 

00:00:00 

Global IP Services Pvt. Ltd., 198F, 27th 

Cross, 3rd Block, Jayanagar, Bangalore - 

560011, Karnataka, India 

docketing@globalipservices.com 

143 CHENNAI 201847036098  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

144 CHENNAI 201847046619  
06/01/2021 
00:00:00 

HASAN AND SINGH, Flat No. 04, Sree Nilayam 

Apartment, Plot No. 12, Camelot Layout (Near 
Chirec Public School), Kondapur, Hyderabad-

500084, India  

afzal@hasanandsingh.com 

145 CHENNAI 201847046818  
06/01/2021 

00:00:00 

Prasad Narasimha Philips Lighting India 

Limited 5th Floor, Green Heart- MMTP 

Phase IV, ManyataTech Park, Nagavara, 

Bangalore- 560045, India  

prasad.narasimha@lighting.com,ip.india@

signify.com 



The Patent Office Journal No. 03/2021 Dated  15/01/2021                                    2923 

 

 

 

146 CHENNAI 201847049597  
06/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

147 CHENNAI 201847046202  
06/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 

148 CHENNAI 201847046299  
07/01/2021 

00:00:00 

Prasad Narasimha Philips Lighting India 

Limited 5th Floor, Green Heart- MMTP 

Phase IV, ManyataTech Park, Nagavara, 

Bangalore- 560045, India.  

prasad.narasimha@lighting.com,ip.india@

lighting.com 

149 CHENNAI 201848032959  
07/01/2021 

00:00:00 

R R Nair, De Penning & De Penning, 120 

Velachery Main Road, Guindy, Chennai, 

Tamil Nadu, India, Pin Code-600 032. 

patent@depenning.com 

150 CHENNAI 201848032960  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032. 
patent@depenning.com 

151 CHENNAI 201848032981  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032. 
patent@depenning.com 

152 CHENNAI 201848032997  
07/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy , Chennai 600 032. 
patent@depenning.com 

153 CHENNAI 201847037014  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai-600 032  
patent@depenning.com 

154 CHENNAI 201847037281  
07/01/2021 

00:00:00 

Remfry & Sagar Attorneys-at-Law First 

Floor, Block-B, Chaitanya Imperial 

Building, 610, Anna Salai, Teynampetai, 

Chennai-600 018, India Tel & Fax: 91-44-

48514474 Email: remfry-sagar@remfry.com 

patents@remfry.com 

remfry-sagar@remfry.com 

155 CHENNAI 201847031093  
07/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai, Tamil Nadu, 

India, Pin Code-600 032.  

patent@depenning.com 

156 CHENNAI 201847031258  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

157 CHENNAI 201847014454  
07/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India)  

email@anandandanand.com 

158 CHENNAI 201847017320  
07/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

email@anandandanand.com 

159 CHENNAI 201847011310  
07/01/2021 

00:00:00 

SINGH & ASSOCIATES, Founder: Manoj 

K. Singh, Advocates and Solicitors, N 30, 

Malviya Nagar, New Delhi - 110017. Email: 

ipr@singhassociates.in 

newdelhi@singhassociates.in 

 

ipr@singhassociates.in,newdelhi@singhas

sociates.in 

mailto:newdelhi@singhassociates.in
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160 CHENNAI 201844030342  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam, 

Chennai 600033, Tamil Nadu, India. 

ipo@knspartners.com 

161 CHENNAI 201847000097  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

42213444 8939824355 9144 42213402 

patent@depenning.com 

162 CHENNAI 201847000530  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

163 CHENNAI 201847002788  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

164 CHENNAI 201841022289  
07/01/2021 

00:00:00 

MaxVal IP Services (P) Ltd. Indialand 

Techpark, 4th Floor, CHIL SEZ, 

Keeranatham Village 

indiafiling@maxval.com,shankar@maxva

l.com 

165 CHENNAI 201841011994  
07/01/2021 

00:00:00 

Krishna and Saurastri Associates LLP 2801 

Hemavathy, Nandi Enclave, Banashankari 

III Stage, Bangalore 560085, Karnataka, 

India  

info@krishnaandsaurastri.com,blr@krishn

aandsaurastri.com 

166 CHENNAI 201841010043  
07/01/2021 

00:00:00 

KHURANA & KHURAN A, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket@k

huranaandkhurana.com 

167 CHENNAI 201741040856  
07/01/2021 

00:00:00 

Arun Kishore Narasani Patent Agent M/s. 

ipMetrix Consulting Group No. 84, 1st 

Floor, 4th Cross, Panduranga Nagar, 

Bannerghatta Road, Bangalore - 560 076 

patent@ipmetrix.com 

168 CHENNAI 201741006502  
07/01/2021 

00:00:00 

ALMT Legal, Advocates & Solicitors, 2 

Lavelle Road, Bangalore 560 001 

Karnataka, India. 

rprabhu@almtlegal.com 

169 CHENNAI 201741011080  
07/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket@k

huranaandkhurana.com 

170 CHENNAI 201747022114  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law, 

376 B (Old No. 202), Avvai Shanmugam 

Salai, Gopalapuram, Chennai - 600 086. 

Tel/Fax: +91 44 42637392 Email: remfry 

sagar@remfry.com patents@remfry.com 

remfry-sagar@remfry.com 

171 CHENNAI 201747027301  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 

560038 India Tel: +91 (080) 40427900 Fax: 

+91 (080) 40427901 Mob: +91 7349778249 

bangalore@knspartners.com 

172 CHENNAI 201747020970  
07/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India)  

email@anandandanand.com 

173 CHENNAI 201747019118  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys, New Door No. 15 (Old No. 3), 

Postal Colony 4th Street, West Mambalam, 

Chennai 600 033, Tamil Nadu India.  

 

ipo@knspartners.com 

174 CHENNAI 201747020768  
07/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 376 

B (Old No. 202) Avvai Shanmugam Salai 

Gopalapuram Chennai 600 086  

 

remfry-

sagar@remfry.com,remfrysagar@remfry.c

om 
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175 CHENNAI 201747020834  
07/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA AR 

Villa New No. 31 (Old No. 13) 3rd main 

Road Gandhi Nagar Adyar Chennai 60020 

(India) Phone No: 91 44 43443777 120 

4059300 Fax No: 120 4243056 91 44 

43504232 E mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

176 CHENNAI 201744008536  
07/01/2021 

00:00:00 

SINGH & ASSOCIATES, Founder: Manoj 

K. Singh, Advocates and Solicitors, N 30, 

Malviya Nagar, New Delhi - 110017. Email: 

ipr@singhassociates.in 

newdelhi@singhassociates.in 

ipr@singhassociates.in,bpo.mail@ge.com 

177 CHENNAI 201744010748  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032. 

8939824355 

patent@depenning.com 

178 CHENNAI 201743017965  
07/01/2021 

00:00:00 

BananaIP Counsels No.40,2nd Floor, 3rd 

Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. Landmark 

Near Metro 

patent@bananaip.com,rsshekar@bananaip

.com 

179 CHENNAI 201747006628  
07/01/2021 

00:00:00 

REMFRY & SAGAR, REMFRY HOUSE 

AT THE MILLENNIUM PLAZA, 

SECTOR 27, GURGAON - 122 002, NEW 

DELHI  

remfry-sagar@remfry.com 

180 CHENNAI 201747007218  
07/01/2021 

00:00:00 

REMFRY HOUSE MILLENNIUM 

PLAZA, SECTOR 27, GURGAON - 122 

002. NEW DELHI  

remfry-sagar@remfry.com 

181 CHENNAI 201747008693  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

182 CHENNAI 201747008705  
07/01/2021 

00:00:00 

Dr. T.V. Ravi Philips Intellectual Property 

& Standards Philips India Limited Philips 

Innovation Campus, MFAR, Manyata Tech 

Park, Manyata Nagar, Nagavara, Bangalore 

- 560045 

ravi.tumkur@philips.com 

183 CHENNAI 201747008829  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street West Mambalam 

Chennai 600033 Tamil Nadu India 

ipo@knspartners.com 

184 CHENNAI 201747009519  
07/01/2021 

00:00:00 

Anand and Anand Advocates, B-41, 

Nizamuddin East, New Delhi 110013 India 
email@anandandanand.com 

185 CHENNAI 201747009694  
07/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

186 CHENNAI 201747013697  
07/01/2021 

00:00:00 

De Penning & De Penning 

No.120,Velachery Main Road, Guindy, 

Chennai 600032. 

patent@depenning.com 

187 CHENNAI 201748032134  
07/01/2021 

00:00:00 

OBHAN & ASSOCIATES N - 94, 

SECOND FLOOR PANCHSHILA PARK 

NEW DELHI 110017, INDIA 

email@obhans.com 

188 CHENNAI 201747041100  
07/01/2021 

00:00:00 

De Penning & De Penning, 120 Velachery 

Main Road, Guindy, Chennai- 600 032  

 

patent@depenning.com 
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189 CHENNAI 201747042025  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road,Guindy,Chennai 600 032.  
patent@depenning.com 

190 CHENNAI 201647039843  
07/01/2021 

00:00:00 

REMFRY HOUSE AT THE 

MILLENNIUM PLAZA, SECTOR 27, 

GURGAON - 122 002. NEW DELHI 

NATIONAL CAPITAL REGION 

remfry-sagar@remfry.com 

191 CHENNAI 201647028364  
07/01/2021 

00:00:00 

Law Firm of Naren Thappeta #7, Sigma Soft 

Tech Park, 5th Floor, Beta Block, 

Whitefield Main Road, Varthur Kodi, 

Bangalore, Karnataka, PIN: 560 066, 

Telephone No: 080-28541041/42 

/41529196/97 Fax No: 080-66886198 E-

mail: ipo@iphorizons.com 

ipo@iphorizons.com 

192 CHENNAI 201641032327  
07/01/2021 

00:00:00 

MS. K. JAYANTHI, ASSISTANT 

PROFESSOR, DEPARTMENT OF 

ELECTRICAL & ELECTRONICS 

ENGINEERING, MEPCO SCHLENK 

ENGINEERING COLLEGE, MEPCO 

ENGINEERING COLLEGE POST, 

VIRUDHUNAGAR (VIA) -626 005.  

kjayanthi@mepcoeng.ac.in 

193 CHENNAI 1781/CHE/2015  
07/01/2021 

00:00:00 

Remfry & Sagar Attorneys-at-Law First 

Floor, Block-B, Chaitanya Imperial 

Building, 610, Anna Salai, Teynampetai, 

Chennai-600 018, India Tel & Fax: 91-44-

48514474 Email: remfrysagar@remfry.com 

patents@remfry.com 

remfrysagar@remfry.com,patents@remfry

.com 

194 CHENNAI 1457/CHE/2013  
07/01/2021 

00:00:00 

Jai Associates, # 1011, 5th Main, BTM 4th 

Stage 1st Block, Vijaya Bank Layout Near 

IOC Bunk Bangalore Karnataka 

ipr@jaiip.com,afsar14@gmail.com 

195 CHENNAI 201641009426  
07/01/2021 

00:00:00 

Dr. Kalyan Chakravarthy , BananaIP 

Counsels No.40,2nd Floor, 3rd Main Road, 

JC Industrial Estate, Kanakapura Road 

Bangalore-62. Landmark Near Metro 

patent@bananaip.com,nitin@bananaip.co

m 

196 CHENNAI 201641005525  
07/01/2021 

00:00:00 

M/S.TVS MOTOR COMPANY LIMITED, 

JAYALAKSHMI ESTATES, NO.29, (OLD 

NO.8), HADDOWS ROAD, CHENNAI - 

600 006,  

iprtvs@tvsmotor.com 

197 CHENNAI 3919/CHE/2015  
07/01/2021 

00:00:00 

L.S DAVAR & COMPANY 32, RADHA 

MADHAV DUTTA GARDEN LANE 

KOLKATA 700010, WEST BENGAL 

PHONE: 91-33-23633251 FAX: 91-33-

2363-3248 E-

MAIL:lsdavar@ca12.vsnl.net.in 

davar@cal2.vsnal.net.in,kolkatapatent@L

sdavar.in 

198 CHENNAI 4719/CHE/2014  
07/01/2021 

00:00:00 

LEXORBIS Unit No. 606 & 607 6th Floor, 

Gamma Block Sigma Soft-Tech Park No.7, 

Whitefield Main Road Ramagondanahalli 

Village Varthur Hobli, Bangalore- 560066 

Telephone No. 080 4324 5900 Fax No. 080 

4324 5909 E-mail ID shivani@lexorbis.com 

mail@lexorbis.com,manisha@lexorbis.co

m,shivani@lexorbis.com 

199 CHENNAI 3861/CHE/2015  
07/01/2021 

00:00:00 

M/S.PUTHRAN & ASSOCIATES, 

PATENT& TRADEMARK ATTORNEYS, 

PUTHRAN & ASSOCIATES, B-3, 

KESAVAN ORCHID (THIRD FLOOR), 

5/7, NORTH MADA STREET, SRI 

NAGAR COLONY, SAIDAPET, 

CHENNAI - 600 015, TAMIL NADU, 

INDIA, ipr@puthrans.com 

 

ipr@puthrans.com 

200 CHENNAI 4811/CHE/2015  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road Guindy Chennai 600 032 

 

patent@depenning.com 

mailto:ipr@puthrans.com
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201 CHENNAI 5892/CHE/2015  
07/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India 

lsmds@lakshmisri.com,IPRDEL@LAKS

HMISRI.COM 

202 CHENNAI 202048016241  
07/01/2021 

00:00:00 

REMFRY & SAGAR, Attorneys-at-Law, 1 

st Floor, Block-B, Chaitanya Imperial 

Building, 610, Anna Salai, Teynampetai, 

Chennai 600 010, India. Telephone No. 91-

44-48514474 Telefax No. 91-44-48514474 

E-MAIL: remfry-sagar@remfry.com 

remfry-sagar@remfry.com 

203 CHENNAI 202048037131  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032. 
patent@depenning.com 

204 CHENNAI 3179/CHE/2014  
07/01/2021 

00:00:00 

MR. SUDALAI MUTHU T, ASST. 

PROFESSOR, DEPARTMENT OF 

COMPUTER SCIENCE AND 

ENGINEERING, HINDUSTAN 

INSTITUTE OF TECHNOLOGY & 

SCIENCE, P.O. BOX NO. 1, RAJIV 

GANDHI SALAI (OMR), PADUR, (VIA), 

KELAMBAKKAM, CHENNAI - 603 103. 

ipcell@hindustanuniv.ac.in 

205 CHENNAI 3299/CHE/2015  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road Guindy Chennai 600 032 

Telephone :9144 - 42213444 Fax : 9144 - 

42213402 Email : patent@depenning.com 

patent@depenning.com,IPO@knspartners.

com 

206 CHENNAI 202041048434  
07/01/2021 

00:00:00 

Deepak Pradeep Thakur Flat No. 701, Wing 

C, Paramount Eros, Katraj Kondhwa Road, 

Katraj, Pune 411 046 

deepak.p.thakur@gmail.com 

207 CHENNAI 202047027490  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

208 CHENNAI 202041033289  
07/01/2021 

00:00:00 

TONAKELA CAMP ROAD, SANKAR 

NAGAR, AVADI, CHENNAI - 600 054, 

TAMIL NADU, INDIA. 

stpeters.patent@eattributes.com 

stpeters.patent@eattributes.com 

209 CHENNAI 202041028680  
07/01/2021 

00:00:00 

DEPT. OF MECH ENGG., MEPCO 

SCHLENK ENGG COLLEGE, SIVAKASI 

626005. msankar@mepcoeng.ac.in 

msankar@mepcoeng.ac.in 

210 CHENNAI 202041008119  
07/01/2021 

00:00:00 

THE PRINCIPAL JSS COLLEGE OF 

PHARMACY, ROCKLANDS, POST BOX 

NO: 20, OOTY, THE NILGIRIS, 

TAMILNADU, 643 001, INDIA. 

spdhanabal@jssuni.edu.in 

 

spdhanabal@jssuni.edu.in 

211 CHENNAI 201947024499  
07/01/2021 

00:00:00 

Global IP Services Pvt. Ltd. 198F, 27th 

Cross, 3rd Block, Jayanagar, Bangalore - 

560011, Karnataka, India  

docketing@globalipservices.com 

212 CHENNAI 201947028198  
07/01/2021 

00:00:00 

M/S. PUTHRAN & ASSOCIATES, B- 3, 

Kesavan Orchid, 5/7, North Mada Street Sri 

Nagar Colony, Saidapet, Chennai- 600 015, 

Tamil Nadu, India. Tel: + 91- 44- 

42064209, 42312604 Fax: +91- 44- 

42064219 

ipr@puthrans.com 

213 CHENNAI 201947030017  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

214 CHENNAI 201947033807  
07/01/2021 

00:00:00 

Signify Innovations India Ltd. Prasad 

Narasimha 5th Floor, Green Heart- MMTP 

Phase IV, Manyata Tech Park, Nagavara, 

Bangalore- 560045, India. Mobile No.+91-

9980836239 

 

ip.india@signify.com 

mailto:spdhanabal@jssuni.edu.in
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215 CHENNAI 201948020372  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam, 

Chennai 600033, Tamil Nadu, India 

Telephone No. + 91 (44) 49317777 Mobile 

No. 8130055292 Fax No. + 91 (44) 

49317788 E-mail ID ipo@knspartners.com 

ipo@knspartners.com 

216 CHENNAI 201948020373  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam, 

Chennai 600033, Tamil Nadu, India 

Telephone No. + 91 (44) 49317777 Mobile 

No. 8130055292 Fax No. + 91 (44) 

49317788 E-mail ID ipo@knspartners.com 

ipo@knspartners.com 

217 CHENNAI 201948020381  
07/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam, 

Chennai 600033, Tamil Nadu, India 

Telephone No. + 91 (44) 49317777 Mobile 

No. 8130055292 Fax No. + 91 (44) 

49317788 E-mail ID ipo@knspartners.com 

ipo@knspartners.com 

218 CHENNAI 201941009958  
07/01/2021 

00:00:00 

R R Nair De Penning & De Penning 120 

Velachery Main Road, Guindy, Chennai 600 

032 

patent@depenning.com,ipo@knspartners.

com 

219 CHENNAI 201941009492  
07/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, INDIA. 

bangalore@knspartners.com 

220 CHENNAI 201947023596  
07/01/2021 

00:00:00 

K&S Partners, Intellectual Property 

Attorneys, 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore - 

560038, Karnataka 

ipo@knspartners.com,patent@depenning.

com 

221 CHENNAI 201947016244  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032  
patent@depenning.com 

222 CHENNAI 201947018969  
07/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

223 CHENNAI 201941045099  
07/01/2021 

00:00:00 

ALASALINGAM ACADEMY OF 

RESEARCH AND EDUCATION, ANAND 

NAGAR, KRISHNANKOIL 

SRIVILLIPUTTUR (VIA 

VIRUDUNAGAR DT), TAMILNADU, 

INDIA, PIN - 626 126. jaijat07@gmail.com 

jaijat07@gmail.com 

224 CHENNAI 201947001721  
07/01/2021 

00:00:00 

R. RAMYA RAO, K&S PARTNERS 

Intellectual Property Attorneys, 4121/B, 6th 

Cross, 19A Main, HAL II Stage 

(Extension), Bangalore, Karnataka, India, 

Pin Codeú 560 038. ipo@knspartners.com 

cnaveen@knspartners.com,ipo@knspartne

rs.com 

225 CHENNAI 201947003324  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy,Chennai-600 032  
patent@depenning.com 

226 CHENNAI 201947005280  
08/01/2021 

00:00:00 

Arindam Paul, De Penning & De Penning, 

120 Velachery Main Road, Guindy, 

Chennai, Tamil Nadu, India, Pin Code-600 

032.  

patent@depenning.com 

227 CHENNAI 201947006422  
08/01/2021 

00:00:00 

K&S PARTNERS, 101, Ivy Terrace, Plot. 

No. 119, Road no. 44, Kavuri Hills, 

Madhapur, Hyderabad - 500 033, India.  

hyderabad@knspartners.com 

228 CHENNAI 201947006642  
08/01/2021 

00:00:00 

Puthran & Associates, B-3, Kesavan Orchid, 

5/7, North Mada Street, Sri Nagar Colony, 

Saidapet, Chennai, Tamil Nadu, India, Pin 

Code-600 015.  

ipr@puthrans.com 
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229 CHENNAI 201947019542  
08/01/2021 
00:00:00 

Anand & Anand Advocates Flat GA, AR Villa, 
New No. 31 (Old No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) Phone No: 
91-44-43443777, 120-4059300 Fax No: 120-

4243056, 91-44-43504232 E-mail: 

email@anandandanand.com / 
chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: +91 

9717990240 

archana@anandandanand.com,email@anandan
danand.com 

230 CHENNAI 201947014879  
08/01/2021 

00:00:00 

Anand & Anand Advocates, Flat GA, AR 

Villa, New No. 31 (Old No. 13),3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India). 

neeti@anandandanand.com,email@anand

andanand.com 

231 CHENNAI 201947009372  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

232 CHENNAI 201947018949  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

233 CHENNAI 201941036668  
08/01/2021 

00:00:00 

P. ILANANGAI No.5/3, 2-B, Kantha 

Ramaniyam, RK Nagar First Cross Street, 

Mandaveli, Chennai-600 028 

ilanangai_ilan@yahoo.co.in 

234 CHENNAI 201941018001  
08/01/2021 
00:00:00 

NATIONAL INSTITUTE OF TECHNOLOGY, 

WARANGAL, TELANGANA STATE - 506 

004, INDIA. vpcm80@gmail.com 

vpcm80@gmail.com,vpcm80@nitw.ac.in,direct
or@nitw.ac.in,chennai-patent@nic.in 

235 CHENNAI 201941019760  
08/01/2021 

00:00:00 

ASSOCIATE PROF/MECH, MEPCO 

SCHLENK ENGG COLLEGE, SIVAKASI, 

VIRUDHUNAGAR DIST - 626 005.  

vasanthan@mepcoeng.ac.in 

236 CHENNAI 201941009487  
08/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka, INDIA. 

bangalore@knspartners.com 

237 CHENNAI 201941000196  
08/01/2021 

00:00:00 

MOHAN DEWAN 5Th Floor, Podar 

Chambers, S. A. Brelvi Road, Fort, Mumbai 

- 400001, Maharashtra, India 

dewan@rkdewanmail.com,mailroom@rkd

ewanmail.com 

238 CHENNAI 201948034506  
08/01/2021 

00:00:00 

Dr. ReddyúÊs Laboratories Ltd, 

Proprietary Products R&D, Survey No. 42, 

45, & 46, Bachupally village, Bachupally 

Mandal, Medchal-Malkajgiri District, 

Telangana State, INDIA 500090 

ipm@drreddys.com,jayakumarm@drredd

ys.com,seshakumargvs@drreddys.com 

239 CHENNAI 201947041721  
08/01/2021 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

main, Sector-6 HSR Layout, Bengaluru 
ipo@invntree.com 

240 CHENNAI 201947044856  
08/01/2021 

00:00:00 

K&S PARTNERS, 101, Ivy Terrace, Plot. 

No. 119, Road no. 44, Kavuri Hills, 

Madhapur, Hyderabad - 500 033, India. 

Telephone No.: +91 40 47484950 Mobile 

No.: +91 9618422400 Fax No.: +91 40 

40165212 

hyderabad@knspartners.com 

241 CHENNAI 201947020505  
08/01/2021 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India 

IPRDEL@LAKSHMISRI.COM,iprdel@l

akshmisri.com 

242 CHENNAI 202041006197  
08/01/2021 

00:00:00 

THIAGARAJAR POLYTECHNIC 

COLLEGE, PB. NO.523, JUNCTION 

MAIN ROAD,SALEM - 636 005, TAMIL 

NADU, INDIA.  tptprincipal@gmail.com ., 

gvairamani2015@gmail.com 

gvairamani2015@gmail.com 

243 CHENNAI 202041032265  
08/01/2021 

00:00:00 

VELLORE INSTITUTE OF 

TECHNOLOGY VANDALUR-

KELAMBAKKAM RD, CHENNAI, 

TAMIL NADU, INDIA - 600 127. 

patent.vitc@eattributes.com 

 

patent.vitc@eattributes.com 

mailto:patent.vitc@eattributes.com
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244 CHENNAI 202041024717  
08/01/2021 

00:00:00 

SAMANUAYA, STRA-33, 

THURUVIKKAL P.O., ULLOOR, 

THIRUVANANTHAPURAM - 695 011. 

thankamma38@gmail.com 

thankamma38@gmail.com 

245 CHENNAI 202041025464  
08/01/2021 

00:00:00 

VELS INSTITUTE OF SCIENCE, 

TECHNOLOGY & ADVANCED 

STUDIES(VISTAS), VELAN NAGAR, PV 

VAITHIYALINGAM ROAD, 

PALLAVARAM, CHENNAI, TAMIL 

NADU-600 117, INDIA. 

patent.vels@eattributes.com 

patent.vels@eattributes.com 

246 CHENNAI 202041046479  
08/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

247 CHENNAI 202048000149  
08/01/2021 

00:00:00 

120 Velachery Main Road, Guindy, Chennai 

600 032 
patent@depenning.com 

248 CHENNAI 202047002787  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

249 CHENNAI 2044/CHE/2014  
08/01/2021 

00:00:00 

SHRI. HARIKRISHNA S HOLLA, 

HOLLA ASSOCIATES, ADVOCATES 

AND IPR CONSULTANTS, #193, 'KASHI 

BHAVAN', 6TH CROSS, 

GANDHINAGAR, BANGALORE - 560 

009. 

hariholla@hotmail.com 

250 CHENNAI 5530/CHE/2015  
08/01/2021 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

Main, Sector-6, HSR Layout, Bangalore: 

560102 

ipo@invntree.com 

251 CHENNAI 444/CHE/2014  
08/01/2021 

00:00:00 

M/S. OPTIMUS DRUGS (P) LIMITED, #1-

2-11/1, ABOVE SBI BANK, STREET NO. 

2, KAKATIYA NAGAR, HABSIGUDA, 

HYDERABAD - 500 007. 

srini@optimuspharma.net 

252 CHENNAI 4444/CHE/2014  
08/01/2021 

00:00:00 

Altacit Global Creative Enclave, IIIrd Floor 

No. 148-150, Luz Church Road, Mylapore, 

Chennai 600 004 

ip@altacit.com 

253 CHENNAI 201647029559  
08/01/2021 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys, New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West Mambalam 

Chennai 600033, Tamil Nadu India. 

ipo@knspartners.com 

254 CHENNAI 201644041758  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 

8939824355 

patent@depenning.com 

255 CHENNAI 201641032110  
08/01/2021 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN, 

2, Wallace garden, 2nd Street, Chennai - 

600 006, India 

 

lsmds@lakshmisri.com,IPRDEL@LAKS

HMISRI.COM 

256 CHENNAI 201641026474  
08/01/2021 

00:00:00 

TVS MOTOR COMPANY, 

JAYALAKSHMI ESTATES, NO.29(OLD 

NO.8), HADDOWS ROAD, CHENNAI - 

600 006, TAMIL NADU, INDIA.  

 

iprtvs@tvsmotor.com 

257 CHENNAI 201641027376  
08/01/2021 

00:00:00 

VURE PRASAD- IN/PA-1636 AGENT 

FOR APPLICANT(S) Of Flat no: 002, SLS 

Royale Nest, Bhandaru Layout, Road no; 3, 

R.R. Dist., Nizampet, Hyderabad, Telangana 

Phone: +91-40-40036513 & Cell: +91- 

8297419169. Fax: +91-40-23119486 

 

vureprasad@gmail.com,vureprasad@redif

fmail.com 
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258 CHENNAI 201647044301  
08/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

archana@anandandanand.com,email@ana

ndandanand.com 

259 CHENNAI 201747040509  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai-600 032  
patent@depenning.com 

260 CHENNAI 201747045850  
08/01/2021 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS ELECTRONICS 

INDIA LIMITED MANYATA TECH 

PARK NAGAVARA BANGALORE 

560045 Telephone No: 08041892407 Fax 

No : 08041892415 E mail : 

ravi.tumkur@philips.com 

ravi.tumkar@philips.com 

261 CHENNAI 201747000838  
08/01/2021 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar,Chennai-60020 

(India) Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

262 CHENNAI 201747020929  
08/01/2021 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS ELECTRONICS 

INDIA LIMITED MANYATA TECH 

PARK NAGAVARA BANGALORE 

560045 Telephone No: 08041892407 Fax 

No : 08041892415 E mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

263 CHENNAI 201747015893  
08/01/2021 

00:00:00 

KAN AND KRISHME, ADVOCATES, 

PATENT AND TRADEMARK 

ATTORNEYS, KNK House, A-11, 

Shubham Enclave, Paschim Vihar, New 

Delhi-11 0063, India Telephone #: 91-11-

43776666 (100 Lines) Facsimile # : 91-11-

43776676, 43776677 E·mail: 

knk@kankrishme.com;kankrishmefer@gma

il.com 

knk@kankrishme.com,kankrishmefer@g

mail.com 

264 CHENNAI 201747017855  
08/01/2021 

00:00:00 

#7, SIGMA SOFT TECH PARK, 5TH 

FLOOR, BETA BLOCK, WHITEFIELD 

MAIN ROAD, VARTHUR KODI, 

RAMAGONDANAHALLI, BANGALORE 

- 560 066.  

ipo@iphorizons.com 

265 CHENNAI 201747035779  
08/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

376-B, (Old No. 202), Avvai Shanmugam 

Salai, Gopalapuram, Chennai 600 086. 

remfry-sagar@remfry.com 

266 CHENNAI 201841028648  
08/01/2021 

00:00:00 

Kausalya Santhanam 128/129 Phase I, 

Royal Enclave Jakkur Post, Srirampura, 

Bangalore 560064 

santhanam.kausalya@gmail.com,santhana

m.kausalya@smail.com 

267 CHENNAI 201841035520  
08/01/2021 

00:00:00 

M/s. ipMetrix Consulting Group No. 84, 1st 

Floor, 4th Cross, Panduranga Nagar, 

Bannerghatta Road, Bangalore - 560 0076 

patent@ipmetrix.com 

268 CHENNAI 201841040899  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032. 
patent@depenning.com 
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269 CHENNAI 201841043160  
08/01/2021 

00:00:00 

FLAT NO. 4L, SIS MERIDIAN, 

VELACHERY BY PASS ROAD, NO.7, 

GANGAI NAGAR, VELACHERY, 

CHENNAI - 600 042. 

anshuprem@gmail.com 

anshuprem@gmail.com 

270 CHENNAI 201847013521  
08/01/2021 

00:00:00 

Anand And Anand Advocates Flat GA AR 

Villa New No. 31 (Old No. 13) 3rd main 

Road Gandhi Nagar Adyar Chennai 60020 

(India) Phone No: 91 44 43443777 120 

4059300 Fax No: 120 4243056 91 44 

43504232 E mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com Mobile No: 

+91 9717990240 

email@anandandanand.com 

271 CHENNAI 201847006401  
08/01/2021 

00:00:00 

Philips Lighting India Limited 5th Floor 

Green Heart MMTP Phase IV Manyata 

Tech Park Nagavara Bangalore 560045 

India.  

ravi.tumkar@philips.com,prasad.narasimh

a@lighting.com,ip.india@signify.com 

272 CHENNAI 201847008538  
08/01/2021 

00:00:00 

REMFRY HOUSE AT THE 

MILLENNIUM PLAZA, SECTOR 27, 

GURGAON - 122 002. NEW DELHI 

NATIONAL CAPITAL REGION.  

remfry-sagar@remfry.com 

273 CHENNAI 201847008928  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032 9144 

- 42213444 8939824355 9144 - 42213402 

patent@depenning.com 

274 CHENNAI 201847010378  
08/01/2021 

00:00:00 

De Penning & De Penning No. 120, 

Velachery Main Road, Guindy, Chennai 

600032 

patent@depenning.com 

275 CHENNAI 201847018220  
08/01/2021 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 560 

038, Karnataka,INDIA.  

bangalore@knspartners.com 

276 CHENNAI 201847018412  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy,Chennai 600 032.  
patent@depenning.com 

277 CHENNAI 201847025728  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032. 
patent@depenning.com 

278 CHENNAI 201847040677  
08/01/2021 

00:00:00 

Selvam and Selvam Old No. 9/3, 

Valliammal Street, Kilpauk, Chennai - 

600010, Tamilnadu, India 

patents@selvams.com,PATENT@SELVA

M.COM 

279 CHENNAI 201847040679  
08/01/2021 

00:00:00 

Selvam and Selvam Old No. 9/3, 

Valliammal Street, Kilpauk, Chennai - 

600010, Tamilnadu, India. 

patents@selvams.com 

280 CHENNAI 201848000916  
08/01/2021 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy , Chennai 600 032. 
patent@depenning.com 
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WEEKLY ISSUED FER (KOLKATA ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 KOLKATA  202031008991  
04/01/2021 

00:00:00 

C/O NATIONAL INSTITUTE OF 

TECHNOLOGY ROURKELA 

ROURKELA-769008,SECTOR -

1,SUNDERGARH,ODISHA,INDIA 

saurav@nitrkl.ac.in 

2 KOLKATA  202037008992  
04/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700091, West Bengal, India  

docketing@lsdavar.in,kolkatapatent@Lsd

avar.in 

3 KOLKATA  201931011485  
04/01/2021 
00:00:00 

L. S. DAVAR & CO., Patent and Trademarks 

Attorney, Globsyn Crystals, Tower 1, 2nd Floor, 
Block EP, Plot No. 11 & 12, Saltlake, Sector V, 

Kolkata 700 091 

delhi@lsdavar.in,mailsdelhi@lsdavar.in 

4 KOLKATA  201931019116  
04/01/2021 

00:00:00 

L.S. DAVAR & CO., GLOBSYN 

CRYSTALS, TOWER 1, 2ND FLOOR, 

BLOCK EP, PLOT NO. 11 &12, SALT 

LAKE SECTOR V, KOLKATA 700 091, 

WEST BENGAL, INDIA 

delhi@lsdavar.in,mailsdelhi@lsdavar.in 

5 KOLKATA  201931019366  
04/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700091, India  

kolkatapatent@Lsdavar.in,docketing@Lsd

avar.in 

6 KOLKATA  201931051523  
04/01/2021 

00:00:00 

NATIONAL INSTITUTE OF 

TECHNOLOGY ROURKELA NATIONAL 

INSTITUTE OF TECHNOLOGY 

ROURKELA, CHAIRMAN , IPR CELL, 

ROURKELA, ODISHA-769008 

ipr-

nitrkl@nitrkl.ac.in,gipindia.ipr@gmail.co

m 

7 KOLKATA  201937002563  
04/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

lsdavar@vsnl.com,kolkatapatent@lsdavar.

in 

8 KOLKATA  201937017716  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

9 KOLKATA  201937017241  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

10 KOLKATA  201937021033  
04/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal. 

lsdavar@vsnl.com,kolkatapatent@Lsdava

r.in 

11 KOLKATA  201937037300  
04/01/2021 

00:00:00 

D.P AHUJA & Co. 14/2 Palm Avenue, 

Calcutta 700 019, West Bengal, India 

+919831360050  

PATENTS@DPAHAUJA.COM,patents@

dpahuja.com,PATENTS@DPAHUJA.IN 

12 KOLKATA  201937038357  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

13 KOLKATA  165/KOL/2015  
04/01/2021 
00:00:00 

L.S DAVAR & COMPANY 32, RADHA 
MADHAV DUTTA GARDEN LANE 

KOLKATA 700010, WEST BENGAL PHONE: 

91-33-23633251 FAX: 91-33-2363-3248 E-
MAIL:lsdavar@ca12.vsnl.net.in 

lsdavar@ca12.vsnl.net.in,kolkatapatent@Lsdav
ar.in 

14 KOLKATA  201637036364  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO. 5 Harish Mukherjee 

Road Kolkata 700 025 West Bengal India 
cal@patentindia.com 

15 KOLKATA  201637042820  
04/01/2021 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Remfry House at Millennium Plaza, Sector 

27 Gurgaon 122 009, India.  

remfry-

sagar@remfry.com,dewan@rkdewanmail.

com,patents@dpahuja.com,Remfry-

Sagar@remfry.com 
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16 KOLKATA  201737029625  
04/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn Crystals 

Tower 1 2nd Floor Block EP Plot No. 11 & 

12 Salt Lake Sector V Kolkata 700 091 

India  

kolkatapatent@Lsdavar.in 

17 KOLKATA  201737037237  
04/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn Crystals 

Tower 1 2nd Floor Block EP Plot No. 11 & 

12 Salt Lake Sector V Kolkata 700 091 

India 

kolkatapatent@Lsdavar.in 

18 KOLKATA  201731045614  
04/01/2021 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi 110013, 

India Mobile No:- 9717990240 

archana@anandandanand.com,email@ana

ndandanand.com 

19 KOLKATA  201737006777  
04/01/2021 

00:00:00 

Globsyn Crystals,Tower 1,2nd Floor,Block 

EP, Plot No. 11 & 12,Salt lake Sector V, 

Kolkata 700091,India 

mailinfo@Lsdavar.in,kolkatapatent@Lsda

var.in 

20 KOLKATA  201737011782  
04/01/2021 

00:00:00 

D.P. AHUJA & CO 14/2 PALM AVENUE 

CALCUTTA 700019 WEST BENGAL 

INDIA Mobile no:-9831360050 

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

21 KOLKATA  201837019696  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

22 KOLKATA  201837021190  
04/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

23 KOLKATA  201831018114  
04/01/2021 

00:00:00 

D/O MR.MANOJ KUMAR SINGH 

MOHALLA -HESAL,HOUSE NUMBER-

124 (JANAK NAGAR COLONEY),NEAR 

DEVI GAS GODOWN,POST OFFICE-

HEHAL,RANCHI,JHARKHAND,PIN-

834005. 

30priyadarshika@gmail.com 

24 KOLKATA  201831019081  
04/01/2021 

00:00:00 

Ideas2IPR B-115 Chander Nagar, Janak 

Puri, New Delhi-110058. 
mail@ideas2ipr.com 

25 KOLKATA  201831025450  
05/01/2021 

00:00:00 

Sameer Priyadarshi Dental surgeon New 

colony Saharsa 852201 
sameerpriyadarshi@hotmail.com 

26 KOLKATA  201831025475  
05/01/2021 

00:00:00 

DR SUSANT MOHANTY DEPARTMENT 

OF PEDODONTICS AND PREVENTIVE 

DENTISTRY, INSTITUTE OF DENTAL 

SCIENCES (IDS), BUHBANESWAR, 

ODISHA, INDIA, 751003. 

susantmohanty@soa.ac.in 

27 KOLKATA  201831030633  
05/01/2021 

00:00:00 

C/O. DR. KALYAN MUKHERJEE, H/NO. 

11/1 S.R.D.PATH, REHABARI, 

GUWAHATI, ASSAM, PIN-781008. 

abhilekhmukherjee@gmail.com 

28 KOLKATA  201834013707  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

29 KOLKATA  201837044781  
05/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal. PHONE: 

91-33-23571010/ 23571215 FAX: 91-33-

23571018/ 23571019 E-

MAIL:kolkatapatent@Lsdavar.in 

lsdavar@vsnl.com 

30 KOLKATA  201737037486  
05/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals Tower 1 2nd Floor Block EP Plot 

No. 11 & 12 Salt Lake Sector V Kolkata 

700091 West Bengal.  

docketing@lsdavar.in,mailinfo@lsdavar.i

n 

31 KOLKATA  201737036531  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO. 5 Harish Mukherjee 

Road Kolkata 700 025 West Bengal India 
cal@patentindia.com 

32 KOLKATA  201738028590  
05/01/2021 

00:00:00 

D.P AHUJA & Co. 14/2 Palm Avenue, 

Calcutta 700 019, West Bengal, India  

 

patents@dpahuja.com 
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33 KOLKATA  201637032070  
05/01/2021 

00:00:00 

D.P. AHUJA & CO 14/2 PALM AVENUE 

CALCUTTA 700019 WEST BENGAL 

INDIA  

patents@dpahuja.com 

34 KOLKATA  1317/KOL/2015  
05/01/2021 

00:00:00 

NICHE 38A, Narsingh Avenue, Nager 

Bazar, Kolkata 700074, West Bengal, India 
niloygupta@rediffmail.com 

35 KOLKATA  201937017709  
05/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

kolkatapatent@Lsdavar.in 

36 KOLKATA  201937019820  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

37 KOLKATA  201937018070  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

38 KOLKATA  201937018321  
05/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700091, India  

kolkatapatent@Lsdavar.in 

39 KOLKATA  201937018386  
05/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

40 KOLKATA  201934011494  
05/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

kolkatapatent@Lsdavar.in,docketing@lsd

avar.in 

41 KOLKATA  201931008732  
05/01/2021 

00:00:00 

Department of Computer Applications, 

Sikkim University 6th Mile, PO-Tadong 

Gangtok 

ppray@cus.ac.in,parthapratimray@hotmai

l.com 

42 KOLKATA  201931008733  
05/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700 091, India 

kolkatapatent@Lsdavar.in,docketing@lsd

avar.in 

43 KOLKATA  202037021807  
05/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700091, West Bengal, India. 

docketing@lsdavar.in,kolkatapatent@Lsd

avar.in,mailinfo@lsdavar.in,kolkatapatent

@lsdavar.in 

44 KOLKATA  202037027466  
05/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal. 

kolkatapatent@lsdavar.in,kolkatapatent@

Lsdavar.in 

45 KOLKATA  201931022788  
06/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

 

kolkatapatent@Lsdavar.in 

46 KOLKATA  201931023992  
06/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

47 KOLKATA  201931037395  
06/01/2021 

00:00:00 

C/O SUBHANKAR BANERJEE 11/A, 

DUTTAPARA 

LANE,BHADRAKALI,UTTARPARA,PIN

-712232, WEST BENGAL, INDIA 

subhankar.sarad@gmail.com 

48 KOLKATA  201934004579  
06/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

49 KOLKATA  201931005187  
06/01/2021 

00:00:00 

L. S. DAVAR & CO., Patent and 

Trademarks Attorney, Globsyn Crystals, 

Tower 1, 2nd Floor, Block EP, Plot No. 11 

& 12, Saltlake, Sector V, Kolkata 700 091 

delhi@lsdavar.in,mailsdehi@lsdavar.in 
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50 KOLKATA  201931008731  
06/01/2021 

00:00:00 

KHURANA & KHURANA, Advocates and 

IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, Greater 

Noida 201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

51 KOLKATA  201937018938  
06/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals, Tower 1, 2nd Floor, Block EP, 

Plot No. 11 & 12, Salt Lake, Sector V, 

Kolkata- 700091, West Bengal.  

kolkatapatent@Lsdavar.in 

52 KOLKATA  201937020714  
06/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

53 KOLKATA  201937041375  
06/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

54 KOLKATA  201937000572  
06/01/2021 

00:00:00 

S&H Partners Office No. 0A126, 43, 

Galaxy, Residency Road, Bangalore 

560025, India  

patent@sandhpartners.com,samuel@sand

hpartners.com 

55 KOLKATA  201737043533  
06/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn Crystals 
Tower 1 2nd Floor Block EP Plot No. 11 & 12 

Salt Lake Sector V Kolkata 700091 West Bengal. 

lsdavar@cal2.vsnl.net.in,kolkatapatent@Lsdav

ar.in 

56 KOLKATA  201737029958  
06/01/2021 
00:00:00 

L.S DAVAR & COMPANY Globsyn Crystals 

Tower 1 2nd Floor Block EP Plot No. 11 & 12 

Salt Lake Sector V Kolkata 700091 West Bengal. 
PHONE: 91 33 23571010/ 23571215 FAX: 91 33 

23571018/ 23571019 E 

MAIL:lsdavar@ca12.vsnl.net.in 

docketing@lsdavar.in 

57 KOLKATA  201737013209  
06/01/2021 

00:00:00 

Globsyn Crystals Tower 1 2nd Floor Block 

EP Plot No. 11 & 12 

davar@cal2.vsnl.net.in,kolkatapatent@Ls

davar.in 

58 KOLKATA  201834045887  
06/01/2021 
00:00:00 

L.S.DAVAR & CO. Globsyn Crystals,Tower 

1,2nd Floor, Block EP,Plot No. 11 & 12,Salt Lake 

Sector V, Kolkata 700 091, India. 

kolkatapatent@Lsdavar.in,docketing@Lsdavar.
in 

59 KOLKATA  201831042411  
06/01/2021 
00:00:00 

Kalyan Jhabakh, Surana & Surana International 

Attorneys, International Law Center, No. 61-63, 
Dr. Radhakrishnan Salai, Mylapore, Chennai 600 

004, Tamil Nadu, India 

patents.iplaw@lawindia.com 

60 KOLKATA  201831002975  
06/01/2021 

00:00:00 

CHANDRANI SAHA 312, SWAMI 

VIVEKANANDA ROAD, WEST 

RAJAPUR, KOLKATA- 700032 

adv11sphs@gmail.com 

61 KOLKATA  201837000167  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO. 5 Harish Mukherjee 

Road Kolkata 700 025 West Bengal India 
cal@patentindia.com 

62 KOLKATA  201837002912  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO. 5 Harish Mukherjee 

Road Kolkata 700 025 West Bengal India 
cal@patentindia.com 

63 KOLKATA  201734043950  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

64 KOLKATA  201737030342  
07/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn 

Crystals Tower 1 2nd Floor Block EP Plot 

No. 11 & 12 Salt Lake Sector V Kolkata 

700091 West Bengal.  

docketing@lsdavar.in,kolkatapatent@Lsd

avar.in 

65 KOLKATA  201731039952  
07/01/2021 

00:00:00 

DR. DEBJANI ROY CENTENARY 

BUILDING, P-1/12, C.I.T SCHEME VII M. 

KOLKATA  

roydebjani13@gmail.com 

66 KOLKATA  201737025182  
07/01/2021 

00:00:00 

D.P AHUJA & CO. 14/2 Palm Avenue 

Calcutta 700 019 West Bengal India 

Telephone No. 91(33)40177100 Mobile No. 

+919831360050 Fax No. 91(33)40088262 E 

mail ID patents@dpahuja.com 

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

67 KOLKATA  201737044924  
07/01/2021 

00:00:00 

DATTA & ASSOCIATES COMMERCE 

HOUSE FIRST FLOOR 2A GANESH 

CHANDRA AVENUE KOLKATA 700013 

ipindia@vsnl.com,ipindia@datta.associate

s,mail@dattaassociatesipr.com 
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68 KOLKATA  201937022495  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

69 KOLKATA  201937030982  
07/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

70 KOLKATA  201937030989  
07/01/2021 

00:00:00 

S MAJUMDAR & CO., 5 Harish Mukherjee 

Road, Kolkata 700 025 
cal@patentindia.com 

71 KOLKATA  201937030990  
07/01/2021 

00:00:00 

S MAJUMDAR & CO., 5 Harish Mukherjee 

Road, Kolkata 700 025 
cal@patentindia.com 

72 KOLKATA  201931021890  
07/01/2021 

00:00:00 

De Penning & De Penning 10 Government 

Place East, Kolkata 700069 
patent@depenning.com 

73 KOLKATA  202037031053  
07/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700091, West Bengal, India  

kolkatapatent@Lsdavar.in 

74 KOLKATA  561/KOLNP/2015  
07/01/2021 

00:00:00 

L.S. DAVAR & CO.32 Radha Madhav 

Dutta Garden Lane 
kolkatapatent@Lsdavar.in 

75 KOLKATA  201934001204  
08/01/2021 

00:00:00 

ANJAN SEN & ASSOCIATES 17, 

CHAKRABERIA ROAD SOUTH, 

KOLKATA 700 025, WEST BENGAL, 

INDIA  

info@ipindiaasa.com,anjanonline@vsnl.n

et 

76 KOLKATA  201934050473  
08/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

77 KOLKATA  201937008117  
08/01/2021 

00:00:00 

L.S DAVAR & COMPANY Globsyn Crystals, 

Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, 

Salt Lake, Sector V, Kolkata- 700091, West 
Bengal.  

lsdavar@vsnl.com,kolkatapatent@lsdavar.in 

78 KOLKATA  201937008239  
08/01/2021 
00:00:00 

S. MAJUMDAR & CO., 5 Harish Mukherjee 
Road, Kolkata 700 025, West Bengal, India 

cal@patentindia.com 

79 KOLKATA  201937031197  
08/01/2021 
00:00:00 

S. MAJUMDAR & CO., 5 Harish Mukherjee 
Road, Kolkata 700 025, West Bengal, India 

cal@patentindia.com 

80 KOLKATA  201938001536  
08/01/2021 

00:00:00 

L.S.DAVAR & CO. Globsyn 

Crystals,Tower 1,2nd Floor, Block EP,Plot 

No. 11 & 12,Salt Lake Sector V, Kolkata 

700 091, India 

kolkatapatent@Lsdavar.in,kolkatapatent@

lsdavar.in,docketing@lsdavar.in 

81 KOLKATA  201937038577  
08/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 

82 KOLKATA  201737045108  
08/01/2021 

00:00:00 

L.S. DAVAR & COMPANY Globsyn 

Crystals Tower 1 2nd Floor Block EP Plot 

No. 11 & 12 Salt Lake Sector V Kolkata 

700091 West Bengal. 

davar@cal2.vsnl.net.in,kolkatapatent@Ls

davar.in 

83 KOLKATA  201737017173  
08/01/2021 

00:00:00 
5 HARISH MUKHERJEE ROAD cal@patentindia.com 

84 KOLKATA  201634008838  
08/01/2021 

00:00:00 

B. DAS C/O D.P. AHUJA & CO., 14/2 

PALM AVENUE, CALCUTTA 700 019, 

WEST BENGAL, INDIA. 

patents@dpahuja.com,PATENTS@DPAH

UJA.IN 

85 KOLKATA  201837012378  
08/01/2021 

00:00:00 

ANJAN SEN And ASSOCIATES 17 

CHAKRABERIA ROAD SOUTH 

KOLKATA 700 025 WEST BENGAL 

INDIA Mobile No. 9830050839  

info@ipindiaasa.com 

86 KOLKATA  201838030406  
08/01/2021 

00:00:00 

LAKSHMIKUMARAN & SRIDHARAN 

2nd Floor, Kanak Building, 41 Chowringhee 

Road Kolkata West Bengal 700071 India 

iprdel@lakshmisri.com 

87 KOLKATA  201834025395  
08/01/2021 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata 700 025, West 

Bengal, India 

cal@patentindia.com 
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APPLICATION(S) FOR RESTORATION OF LAPSED PATENT(S)  

 [PUBLICATION U/S 61(1) RULE 84(3)] 

 JURISDICTION: PATENT OFFICE DELHI  

 

 At any time, within two months from the date of this publication, any person interested may give 

notice of opposition thereto in Form-14 on either or both of the following grounds, that is to 

say,__ 

  (a) that the failure to pay the renewal fees was not unintentional; o 

  (b) that there has been undue delay in the making of the application. 
 The procedures specified in rules 57 to 68 relating to filing of written statement, reply statement, leaving evidence, 

hearing and cost shall, so far as may be, apply to hearing of the opposition u/s 60 as they apply to the hearing in the 

opposition proceeding. 

As per Rule 57, filing of written statement of opposition and evidence, the opponent shall send a written statement in 

duplicate setting out the nature of the opponent's interest, the facts upon which he bases his case and relief which he 

seeks and evidence, if any, along with notice of opposition and shall deliver to the patentee a copy of the 

statement and the evidence, if any 

S N Patent No. 

(Erstwhile 

Application No) / 

Date of Patent 

Title of Patent Patentee Date of 

Cessation 

Date of 

Form-15 

1 302655 (1043/DEL 

NP/2012) / 05/08/2019 

óANTI-RSV 

IMMUNOGENS AND 

METHODS OF 

IMMUNIZATIO N  

1. 1. THE GOVERNMENT OF 

THE UNITED STATES OF 

AMERICA, AS 

REPRESENTED BY THE 

SECRETARY,DEPARTMENT 

OF HEALTH AND HUMAN 

SERVICES, CENTERS FOR 

DISEASE CONTROL AND 

PREVENTION of Technology 

Transfer Office, 4770 Buford 

Highway, MS K79, Atlanta, 
GA 30341, 

United States of America. 
2. UNIVERSITY OF GEORGIA 

RESEARCH FOUNDATION, 
INC. of Technology 
Commercialization Office, 819 

Boyd GSRC, Athens, Georgia 
30602-7411, United States of 
America 

05/08/2019 13/01/2021 

2 315687 
(2132/DELNP/2009)/ 
11/10/2007 

òLOCAL 
ILLUMINATION AND 
COLOR 
COMPENSATION 
WITHOUT EXPLICIT 
SIGNALLINGó 

InterDigital VC Holdings, Inc. 
of 200 Bellevue Parkway, Suite 
300, Wilmington, DE 19809, 
USA 

11/10/2019 14/01/2021 
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PUBLICATION U/R 84(3) IN RESPECT OF APPLICATION                                                         

FOR RESTORATION OF PATENT(CHENNAI)  
 
Notice is hereby given that any person interested in opposing the following applications for Restoration of Patent under Section 60 of the 

Patent Act, 1970, may at any time within 2 months from the date of Publication of this notice, give notice to the Controller of Patents at 

the appropriate office on the prescribed Form 14 under Rule 85 of the Patents (Amendment) Rules, 2006. 

PATENT 

NUMBER 
APPLICANT  TITLE  

DATE OF 

CESSATION 

APPROPRIA

TE OFFICE  

309903 
Nokia Technologies OY INDIRECT DEVICE 

COMMUNICATION 
26-06-2019 

CHENNAI 

198715 
HINDUSTAN AERONAUTICS 

LTD 

PREPARATION OF 

METAL-CERAMIC 

FRICTION COMPOSITES 

15/01/2020 
CHENNAI 

325200 
SATHAPPAN RAVI, 

MEYYAPPAN HARI 

HYBRID CONVERSION 

KITS FOR IC ENGINE 

DRIVEN SCOOTERS 

18-02-2020 
CHENNAI 
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Publication Under Section 43(2) in Respect of the Grant 

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time 

within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the prescribed 

form-7 along with written statement and evidence, if any. 

Seri

al 

Nu

mb

er 

Patent 

Numbe

r 

Application Number 
Date of 

Application 

Date of 

Priority 
Title of Invention Name of Patentee 

Date of 

Publication 

of Abstract 

u/s 11(A) 

Appropriat

e Office 

1 355423 712/DELNP/2014  07/08/2012 10/08/2011 

METHOD AND 

DEVICE FOR 

IMPLEMENTING 

AUTOMATIC 

COMPENSATION FOR 

ASYMMETRIC DELAY 

OF 1588 LINK 

ZTE CORPORATION 30/01/2015 DELHI 

2 355427 2833/DELNP/2013  23/09/2011 01/10/2010 

BROADBAND ANTENNA 

REFLECTOR FOR A 

CIRCULARLY 

POLARIZED PLANAR 

WIRE ANTENNA AND 

METHOD FOR 

PRODUCING SAID 

ANTENNA REFLECTOR 

THALES 14/11/2014 DELHI 

3 355429 651/DELNP/2013  19/07/2011 21/07/2010 

4-(4-

HALOGENALKYL -3-

THIOBENZOYL)PYRA

ZOLES AND USE 

THEREOF AS 

HERBICIDES 

BAYER 

CROPSCIENCE AG 
17/10/2014 DELHI 

4 355440 5220/DELNP/2013  20/12/2011 21/12/2010 
CAP FOR SEALING A 

CONTAINER 

BIO RAD 

INNOVATIONS 
28/11/2014 DELHI 

5 355443 3786/DEL/2011  
22/12/2011 

15:15:48 
22/12/2010 

CALIBRATION OF 

ACTIVE 

ELECTRONICALLY 

SCANNED ARRAY 

(AESA) ANTENNAS 

SELEX SISTEMI 

INTEGRATI S.P.A. 
27/09/2013 DELHI 

6 355444 2824/DELNP/2012  17/09/2010 02/10/2009 

RELAY SERVER AND 

RELAY 

COMMUNICATION 

SYSTEM 

MURATA 

MACHINERY, LTD. 
24/07/2015 DELHI 

7 355445 7579/DELNP/2015  20/03/2013 20/03/2013 

POLYURETHANE BASED 

ADHESIVE FOR 

POLARIZING 

STRUCTURE AND 

POLARIZED LENS 

ESSILOR 

INTERNATIONAL, 
22/01/2016 DELHI 

8 355449 6961/DELNP/2011  11/02/2010 11/02/2009 

SYSTEMS AND 

METHODS FOR 

PROVIDING A FLOW 

CONTROL VALVE 

FOR A MEDICAL 

DEVICE 

 

BECTON, 

DICKINSON AND 

COMPANY 

08/02/2013 DELHI 
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9 355450 9871/DELNP/2013  17/05/2012 17/05/2011 

PASSAGING AND 

HARVESTING 

FORMULATION AND 

METHOD FOR HUMAN 

PLURIPOTENT STEM 

CELLS 

LONZA 

WALKERSVILLE 

INC. 

19/12/2014 DELHI 

10 355453 201817026656  26/01/2017 29/01/2016 

POLYMERIC 

DISPERSANTS 

CONTAINING MULTI -

AMINE GROUPS WITH 

IMPROVED 

CHEMICAL AND 

THERMAL STABILITY  

LUBRIZOL 

ADVANCED 

MATERIALS, INC. 

09/11/2018 DELHI 

11 355455 201717026399  01/02/2016 03/02/2015 
úSTEEL SHEET FOR A 

FUEL TANKú•  

NIPPON STEEL 

CORPORATION 
17/11/2017 DELHI 

12 355456 1342/DELNP/2015  26/08/2013 27/08/2012 

MODIFIED HUMAN 

ROTAVIRUSES AND 

USES THEREFOR 

MURDOCH 

CHILDRENS 

RESEARCH 

INSTITUTE 

03/07/2015 DELHI 

13 355459 1116/DEL/2011  
15/04/2011 

16:33:25 
30/04/2010 

CONTROL LOGIC FOR 

GAS TURBINE 

NOZZLES STICKING 

DETECTION AND 

CORRECTION 

NUOVO PIGNONE 

S.P.A. 
30/03/2012 DELHI 

14 355461 3923/DELNP/2014  12/11/2012 25/11/2011 ELECTRIC SCOOTER 
HONDA MOTOR CO. 

LTD. 
13/02/2015 DELHI 

15 355462 201911011338  
23/03/2019 

17:41:00 
  

IMPROVED 

CLEANING OF SOLAR 

PANELS 

Greenleap Robotics Pvt 

Ltd 

01/05/2020 

10:18:24 
DELHI 

16 355463 2164/DEL/2012  
12/07/2012 

15:20:20 
28/07/2011 

COMPOUND ENGINE 

SYSTEM WITH 

ROTARY ENGINE 

PRATT & WHITNEY 

CANADA CORP. 
31/08/2016 DELHI 

17 355468 1858/DELNP/2012  12/07/2010 02/09/2009 

A SPARK PLUG HAVING 

AN INSULATING BODY 

OF SPECIFIED LEADING 

AND REAR END 

VOLUME RATIO 

NGK SPARK PLUG CO., 

LTD. 
21/08/2015 DELHI 

18 355470 7686/DELNP/2015  13/03/2014 14/03/2013 

PROPYLENE/BUTENE 

INTERPOLYMER 

PRODUCTION SYSTEM 

AND METHOD 

W. R. GRACE & CO. - 

CONN. 
22/01/2016 DELHI 

19 355472 1389/DELNP/2014  09/05/2012 20/09/2011 

SOLID CATALYST 

COMPONENT FOR 

POLYMERIZATION OF 

OLEFIN CATALYST FOR 

POLYMERIZATION OF 

OLEFIN AND METHOD 

FOR PRODUCING 

OLEFIN POLYMER 

TOHO TITANIUM CO. 

LTD. 
30/01/2015 DELHI 

20 355473 2373/DELNP/2014  25/10/2012 28/10/2011 

PROCESS FOR 

MAKING A 

POLYURETHANE 

FOAM 

 

HUNTSMAN 

INTERNATIONAL 

LLC 

13/03/2015 DELHI 
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21 355475 201617030656  06/03/2015 19/03/2014 

POLYCONDENSATION 

REACTIVE POLYMER 

AND PRODUCTION 

METHOD THEREFOR 

ASAHI KASEI 

KABUSHIKI KAISHA  
30/12/2016 DELHI 

22 355481 6054/DELNP/2013  25/01/2012 26/01/2011 SETTING TOOL 

HALLIBURTON 

ENERGY SERVICES 

INC. 

12/12/2014 DELHI 

23 355484 201717025004  09/12/2015 19/12/2014 

APPARATUS AND 

CONTINUOUS FLOW 

PROCESS FOR 

PRODUCTION OF 

BORONIC ACID 

DERIVATIVES 

REMPEX 

PHARMACEUTICALS

, INC. 

03/11/2017 DELHI 

24 355485 8586/DELNP/2012  04/03/2011 04/03/2010 

ú METHOD FOR 

DETECTING 

IMPERFECTIONS IN A 

RUNNING THREAD 

HAVING IMPROVED 

WORKING POINT 

ADJUSTMENTú•  

VIENCO GMBH 30/05/2014 DELHI 

25 355486 4187/DELNP/2013  28/10/2011 29/10/2010 

MULTI MATERIAL 

STRUCTURE AND 

FORMING OF A 

LUGGAGE CASE 

SAMSONITE IP 

HOLDINGS S.A.R.L. 
21/11/2014 DELHI 

26 355489 201617018945  05/12/2014 05/12/2013 
THREADED JOINT FOR 

STEEL PIPES 

NIPPON STEEL 

CORPORATION,VALLO

UREC OIL AND GAS 

FRANCE 

31/08/2016 DELHI 

27 355491 201717037327  29/03/2016 30/03/2015 

A CURED 

TRANSPARENT RUBBER 

ARTICLE AND 

MANUFACTURING 

PROCESS FOR THE 

SAME 

CARIFLEX PTE. LTD. 22/12/2017 DELHI 

28 355497 516/DEL/2013  
22/02/2013 

10:59:15 
  HANGER ASSEMBLY 

SCHNEIDER 

ELECTRIC 

INDUSTRIES SAS 

29/08/2014 DELHI 

29 355501 8014/DELNP/2012  15/02/2011 15/03/2010 

DRIVE HAVING AN 

EMERGENCY 

CLOSING FUNCTION 

ROBERT BOSCH 

GMBH 
21/03/2014 DELHI 

30 355502 201617030893  30/03/2015 31/03/2014 

RECOVERY METHOD 

FOR ANIONIC 

FLUORINE 

CONTAINING 

EMULSIFIER 

AGC INC. 30/12/2016 DELHI 

31 355504 202011011370  
17/03/2020 

11:54:20 
  

DESIGN OF SAFETY-

ENRICHED SITTING-

POSITION ORIENTED 

HAND-HELD 

APPARATUS FOR 

DAMAGED POUCH 

AND SACHET 

CUTTING FOR RE-

WORK IN FMCG 

INDUSTRIES. 

MR. GURDEEP 

SINGH,DR. 

SOUGATA 

KARMAKAR,MR. 

ABHISHEK 

SINGH,MR. 

AMANDEEP 

VERMA,MRS. 

SANGEETA BHANJA 

CHAUDHURI 

19/06/2020 DELHI 
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32 355506 1242/DELNP/2015  29/08/2013 30/08/2012 

METHOD FOR 

PRODUCING 

OXAZOLE 

COMPOUND 

OTSUKA 

PHARMACEUTICAL 

CO. LTD. 

31/08/2016 DELHI 

33 355508 201917026351  11/01/2017 11/01/2017 
POWER CONVERSION 

DEVICE 

TOSHIBA 

MITSUBISHI-

ELECTRIC 

INDUSTRIAL 

SYSTEMS 

CORPORATION 

23/08/2019 DELHI 

34 355510 7275/DELNP/2013  24/02/2012 01/03/2011 NEEDLING DEVICE 
BURCKHARDT OF 

SWITZERLAND AG 
23/01/2015 DELHI 

35 355519 2585/DELNP/2012  30/09/2010 02/10/2009 
CUTTING INSERT FOR 

A CUTTING TOOL 

CERATIZIT AUSTRIA 

GESELLSCHAFT 

M.B.H. 

28/08/2015 DELHI 

36 355522 3804/DELNP/2012  08/10/2010 08/10/2009 
FULL TOROIDAL 

TRACTION DRIVE 

ULTIMATE 

TRANSMISSIONS 

PTY LTD. 

20/06/2014 DELHI 

37 355528 201717024219  25/01/2016 28/01/2015 

4H-PYRROLO[3,2-

C]PYRIDIN-4-ONE 

DERIVATIVES 

BAYER PHARMA 

AKTIENGESELLSCH

AFT 

13/10/2017 DELHI 

38 355529 10959/DELNP/2015  03/07/2014 03/07/2013 

SLICEABLE DAIRY 

PRODUCT WITH 

EXTENDED SHELF 

LIFE 

ARLA FOODS AMBA 13/05/2016 DELHI 

39 355530 5768/DELNP/2014  18/01/2013 20/01/2012 

POLYMER 

COMPOSITION 

COMPRISING 

CARBON NANOTUBES 

TOTAL RESEARCH & 

TECHNOLOGY 

FELUY 

31/08/2016 DELHI 

40 355531 201817044715  26/06/2017 28/06/2016 

A POLYPROPYLENE 

COMPOSITION AND A 

POLYMERIZATION 

PROCESS FOR 

PRODUCING THE SAME 

BOREALIS AG 04/10/2019 DELHI 

41 355532 201617013889  15/09/2014 22/09/2013 

IMMUNE ADJUSTMENT 

COMPOUND USE 

THEREOF AND 

PHARMACEUTICAL 

COMPOSITION 

COMPRISING SAME 

SUZHOU CONNECT 

BIOPHARMACEUTICA

LS LTD. 

31/08/2016 DELHI 

42 355537 201617013874  21/10/2014 22/10/2013 

TYROSINE 

DERIVATIVES AND 

COMPOSITIONS 

COMPRISING THEM 

TYME INC. 31/08/2016 DELHI 

43 355540 8030/DELNP/2012  15/02/2011 15/02/2010 

Heat Exchanger and 

Heat-Exchanger-

Integrated Oxygenator 

NIPRO 

CORPORATION 
01/01/2016 DELHI 

44 355541 1337/DELNP/2012  17/08/2010 23/08/2009 
MATERIAL 

HANDLING TOOL 
Timothy M. COUTU 05/06/2015 DELHI 

45 355553 201617036588  10/04/2015 10/04/2014 

SEMISYNTHETIC 

ROUTES TO ORGANIC 

COMPOUNDS 

GENOMATICA, INC. 24/03/2017 DELHI 
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46 355561 4305/DELNP/2015  19/11/2013 20/11/2012 

PENETRANTS FOR 

AGROCHEMICAL 

FORMULATIONS 

CRODA 

INTERNATIONAL 

PLC 

16/10/2015 DELHI 

47 355572 201817002576  24/06/2016 24/06/2015 

LAYERED 

AUTOMOTIVE 

CATALYST 

COMPOSITES 

BASF 

CORPORATION 
27/04/2018 DELHI 

48 355573 8041/DELNP/2012  30/03/2011 31/03/2010 

SEPARATION OF 

INSOLUBLE TARGET 

PROTEINS 

AMSILK GMBH  21/03/2014 DELHI 

49 355574 334/DEL/2014  
05/02/2014 

11:45:38 
29/03/2013 

V-BELT 

CONTINUOUSLY 

VARIABLE 

TRANSMISSION 

MUSASHI SEIMITSU 

INDUSTRY CO., 

LTD.,HONDA 

MOTOR CO., LTD. 

29/04/2016 DELHI 

50 355575 319/DELNP/2015  11/07/2013 23/08/2012 

A METHOD FOR 

CONTROLLING A 

VAPOUR 

COMPRESSION 

SYSTEM DURING 

START UP 

DANFOSS A/S 12/06/2015 DELHI 

51 355581 201911052868  
19/12/2019 

15:47:00 
  

UNDERWATER 

ROBOTIC VEHICLE 

NewGen IEDC, GLA 

University, Mathura 
03/01/2020 DELHI 

52 355588 201717002787  20/07/2015 25/07/2014 

APPARATUS AND 

PROCESS FOR FACE 

PAINTING 

SUBSTRATES WITH 

PGM AND BASE 

METAL SOLUTIONS 

BASF 

CORPORATION 
16/06/2017 DELHI 

53 355592 201817041342  20/04/2017 22/04/2016 

METHODS OF 

MANUFACTURE OF 2-

ARYL-33-

BIS(HYDROXYARYL)P

HTHALIMIDINES  

SABIC GLOBAL 

TECHNOLOGIES B.V. 
14/12/2018 DELHI 

54 355595 1353/DELNP/2010  22/08/2008 22/08/2007 

BREATHING-GAS 

DELIVERY AND 

SHARING SYSTEM AND 

METHOD 

THE RESEARCH 

FOUNDATION OF THE 

STATE UNIVERSITY 

OF NEW YORK 

06/08/2010 DELHI 

55 355607 136/DEL/2012  17/07/2012   

A METHOD FOR BOX 

INSERTION THROUGH 

HIGHLY UNSTABLE 

COHESIONLESS SOIL BY 

STABILISATION OF 

VERTICAL CUT SLOPES 

COUNCIL OF 

SCIENTIFIC & 

INDUSTRIAL 

RESEARCH 

31/08/2016 DELHI 

56 355609 2704/DELNP/2013  29/09/2011 30/09/2010 

FASTENER SYSTEM 

COMPRISING A 

PLURALITY OF 

FASTENER 

CARTRIDGES 

ETHICON ENDO 

SURGERY INC. 
22/04/2016 DELHI 

57 355610 201717044896  07/07/2016 09/07/2015 

CEMENT ADDITIVE 

CEMENT 

COMPOSITION RAW 

MATERIAL FOR 

CEMENT ADDITIVE 

NIPPON SHOKUBAI 

CO. LTD. 
12/01/2018 DELHI 
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58 355611 7604/DELNP/2013  13/03/2012 15/03/2011 

SURGICAL STAPLE 

CARTRIDGES AND 

END EFFECTORS 

WITH VESSEL 

MEASUREMENT 

ARRANGEMENTS 

ETHICON ENDO 

SURGERY INC. 
02/01/2015 DELHI 

59 355616 6002/DELNP/2014  31/01/2013 31/01/2012 

ORIENTED IMPACT 

COPOLYMER 

POLYPROPYLENE 

FILM 

AVERY DENNISON 

CORPORATION 
13/05/2016 DELHI 

60 355619 11473/DELNP/2015  01/07/2013 01/07/2013 

UPSTREAM 

PARALLEL ARC 

FAULT OUTLET 

PROTECTION 

METHOD 

SCHNEIDER 

ELECTRIC USA INC. 
06/05/2016 DELHI 

61 355623 1048/DELNP/2014  23/08/2012 23/08/2011 

EXHAUST GAS 

TEMPERATURE 

SENSOR INCLUDING 

A VIBRATION 

REDUCING AND/OR 

MODIFYING SLEEVE 

STONERIDGE INC. 09/01/2015 DELHI 

62 355624 2710/DEL/2008  
01/12/2008 

15:12:01 
25/01/2008 

SLACK ELIMINATING 

DEVICE 

MURATA 

MACHINERY, LTD 
20/08/2010 DELHI 

63 355625 201717009644  09/01/2015 01/09/2014 TERMINAL 

GUANGDONG OPPO 

MOBILE 

TELECOMMUNICATI

ONS CORP. LTD. 

25/08/2017 DELHI 

64 
35562

6 

11351/DELNP/201

2  
14/06/2011 14/06/2010 

COMPOSITE 

ANISOTROPIC 

TISSUE 

REINFORCING 

IMPLANTS HAVING 

ALIGNMENT 

MARKERS AND 

METHODS OF 

MANUFACTURING 

SAME 

ETHICON INC. 05/09/2014 DELHI 

65 355633 201717011032  03/09/2015 03/09/2014 

úCOMPOSITIONS FOR 

INDUCING 

PROTECTIVE 

IMMUNITY AGAINST 

FILOVIRUS 

INFECTIONú•  

BAVARIAN NORDIC 

A/S,JANSSEN 

VACCINES & 

PREVENTION 

B.V.,THE UNITED 

STATES OF 

AMERICA as 

represented by THE 

SECRETARY 

DEPARTMENT OF 

HEALTH AND 

HUMAN SERVICES 

15/09/2017 DELHI 

66 355636 201917053217  26/06/2018 30/06/2017 

PROCESS FOR GAS 

SEPARATION BY 

SOLVENT OR 

ABSORBENT 

UOP LLC 14/02/2020 DELHI 
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67 355642 646/DEL/2012  
06/03/2012 

12:27:07 
  

A NEW DIRECT 

CURRENT 

INTERRUPTER 

DR. MOHAMMAD 

SYED JAMIL 

ASGHAR 

04/05/2012 DELHI 

68 355648 201617023524  04/12/2014 12/12/2013 

REMOTE CONTROL 

DEVICE FOR HEAT 

PUMP SYSTEM 

DAIKIN INDUSTRIES 

LTD. 
31/08/2016 DELHI 

69 355650 193/DELNP/2012  19/07/2010 28/08/2009 

FUEL INJECTOR FOR 

AN INTERNAL 

COMBUSTION 

ENGINE 

ROBERT BOSCH 

GMBH 
01/02/2013 DELHI 

70 355651 2607/DEL/2014  
11/09/2014 

15:13:52 
  

SINGLE-STAGE 

TRANSFORMER-LES 

PHOTOVOLTAIC 

INVERTER 

INDIAN INSTITUTE 

OF TECHNOLOGY, 

KANPUR 

11/03/2016 DELHI 

71 355652 1528/DEL/2013  
22/05/2013 

14:26:19 
23/05/2012 

TEST SYSTEM AND 

VEHICLE 

PERFORMANCE TEST 

HORIBA, LTD. 13/02/2015 DELHI 

72 355656 5282/DELNP/2013  15/12/2011 15/12/2010 
PEEK RICH BONE 

SCREW 

PINCZEWSKI Leo 

Arieh 
11/03/2016 DELHI 

73 355658 2979/DELNP/2015  01/11/2013 02/11/2012 

HIERARCHICAL 

CONTROL SYSTEM 

AND METHOD FOR A 

TANDEM AXLE DRIVE 

SYSTEM 

DANA HEAVY 

VEHICLE SYSTEMS 

GROUP LLC 

18/09/2015 DELHI 

74 355660 1930/DEL/2010  
16/08/2010 

15:30:24 
31/08/2009 

SYSTEM AND 

METHOD FOR WIND 

FORMULARY 

GENERAL ELECTRIC 

COMPANY 
25/10/2013 DELHI 

75 355664 7897/DELNP/2013  04/04/2012 08/04/2011 

METHOD AND 

APPARATUS FOR 

AUTONNOMOUS 

CONTROLLING FLOW 

OF A FLUID IN A 

WELLBORE 

EXTENDING 

THROUGH A 

SUBTERRANEAN 

FORMATION 

 

HALLIBURTON 

ENERGY SERVICES 

INC. 

19/12/2014 DELHI 

76 355668 1996/DEL/2010  
24/08/2010 

13:12:20 
  

SEPARATOR AND 

SYSTEM WITH THE 

SEPARATOR FOR 

SEPARATING A 

SOLID-LIQUID 

MIXTURE 

 

INDIAN INSTITUTE 

OF TECHNOLOGY 

KANPUR 

02/03/2012 DELHI  

77 355672 202011010081  
09/03/2020 

15:41:38 
  

CONCENTRATED 

RECOVERY OF 

PRECIOUS METALS 

FROM WASTE 

PRINTED CIRCUIT 

BOARDS 

 

Dr Rita Khanna,Dr PS 

Mukherjee 
20/03/2020 DELHI 
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78 355673 202017009644  11/07/2018 28/08/2017 

AIR-CONDITIONING 

DEVICE 

 

DAIKIN 

INDUSTRIES, LTD. 
27/03/2020 DELHI 

79 355675 628/DELNP/2014  01/08/2012 05/08/2011 

RAZOR BLADES WITH 

ALUMINUM 

MAGNESIUM BORIDE 

(ALMGB14) BASED 

COATINGS 

The Gillette Company 

LLC 
09/01/2015 DELHI 

80 355676 8664/DELNP/2014  17/04/2013 17/04/2012 

METHOD FOR 

INCREASING THE 

SECRETION OF 

RECOMBINANT 

PROTEINS 

GREENOVATION 

BIOTECH GMBH 
22/05/2015 DELHI 

81 355679 1773/DEL/2009  
27/08/2009 

14:25:26 
  

MIRROR POSITION 

INDICATOR FOR 

OUTER REAR VIEW 

MIRROR 

MINDA INDUSTRIES 

LIMITED  
14/10/2011 DELHI 

82 355681 201817022911  29/12/2016 31/12/2015 

PROCESS FOR ACETIC 

RECOVERY FROM 

AQUEOUS STREAMS 

BP CORPORATION 

NORTH AMERICA 

INC. 

02/11/2018 DELHI 

83 355682 118/DEL/2012  
12/01/2012 

15:19:44 
19/01/2011 

SWITCH WITH 

ROTATABLE KNOB 

SIEMENS 

AKTIENGESELLSCH

AFT 

08/05/2015 DELHI 

84 355684 201914016280  
24/04/2019 

17:33:16 
05/06/2018 

FIBER-REINFORCED 

RESIN COMPOSITION 

AND METHOD OF 

PRODUCING THE 

SAME 

TOYOTA JIDOSHA 

KABUSHIKI KAISHA  
06/12/2019 DELHI 

85 355686 201811021521  
08/06/2018 

16:24:29 
  

A MICROFLUIDIC 

DEVICE AND A 

METHOD FOR 

FABRICATING A 

THREE-DIMENSIONAL 

(3D) POLY-HIGH 

INTERNAL PHASE 

EMULSIONS 

 

Indian Institute of 

Technology Delhi 
13/12/2019 DELHI 

86 355687 2216/DEL/2014  
05/08/2014 

14:51:29 
  

A PROCESS FOR THE 

PREPARATION OF 

MODIFIED 

POLYETHYLENE 

TERPHTHALATE 

WITH IMPROVED 

BARRIER, 

MECHANICAL AND 

THERMAL 

PROPERTIES AND 

PRODUCTS THEREOF 

ESTER INDUSTRIES 

LIMITED  
06/05/2016 DELHI 

87 355689 2682/DEL/2011  
16/09/2011 

14:59:55 
01/10/2010 

CIRCUIT BOARD FOR 

YARN WINDING 

DEVICE AND YARN 

WINDING DEVICE 

 

MURATA 

MACHINERY LTD. 
04/01/2013 DELHI 
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88 355690 201817022479  01/12/2016 18/12/2015 

CABLE COMPRISING 

A FOAMED LAYER 

COMPRISING A 

POLYOLEFIN 

POLYMER AND A 

BLOWING AGENT 

BOREALIS AG 26/10/2018 DELHI 

89 355691 201711001977  
18/01/2017 

17:23:11 
  

A PROCESS FOR 

FIBER EXTRACTION 

FROM PINE NEEDLES 

(PERUL) 

Northern India Textile 

Research 

Association,Ethnic 

Attire India Pvt. Ltd. 

20/07/2018 DELHI 

90 355693 3242/DEL/2012  
18/10/2012 

14:35:52 
  

ANTI-WRAPPING 

DEVICE 
Lohia Corp Limited 15/08/2014 DELHI 

91 355694 7284/DELNP/2012  18/03/2011 19/03/2010 

METHOD OF 

INCREASING FILLER 

CONTENT IN 

PAPERMAKING 

NALCO COMPANY 18/12/2015 DELHI 

92 355695 3182/DEL/2014  
04/11/2014 

17:35:28 
13/11/2013 

HOT ROLLING 

CONTROL DEVICE 

AND HOT ROLLING 

CONTROL METHOD 

HITACHI, LTD. 10/07/2015 DELHI 

93 355698 2863/DEL/2014  
08/10/2014 

14:43:23 
09/10/2013 

ELECTRICAL 

ACTUATOR FOR 

VEHICLE 

TRANSMISSION 

SYSTEM 

VALEO 

EMBRAYAGES, 
03/07/2015 DELHI 

94 355701 9341/DELNP/2011  09/06/2010 10/06/2009 DIALYSIS DEVICE 
Fresenius Medical Care 

Deutschland GmbH 
21/12/2012 DELHI 

95 355702 298/DELNP/2014  20/06/2012 21/06/2011 

ALBUMIN 

PRODUCTION AND 

CELL 

PROLIFERATION 

MINA 

THERAPEUTICS 

LIMITED  

02/01/2015 DELHI 

96 355706 2058/DELNP/2015  15/08/2013 16/08/2012 

úCELLULOSE AND/OR 

HEMICELLULOSES 

DEGRADING 

ENZYMES FROM 

MACROPHOMINA 

PHASEOLINAú•  

BANGLADESH JUTE 

RESEARCH 

INSTITUTE 

31/08/2016 DELHI 

97 355707 3137/DEL/2014  
31/10/2014 

15:57:07 
04/11/2013 

COMBINATION OF 

MOTORBIKE AND 

FIRE 

DISTINGUISHING 

DEVICE 

Shang-Hua,Wu 24/07/2015 DELHI 

98 355711 2294/DEL/2010  
24/09/2010 

15:21:42 
09/10/2009 

SYSTEMS AND 

METHODS FOR 

BYPASSING AN INLET 

AIR TREATMENT 

FILTER 

BHA ALTAIR, LLC  27/09/2013 DELHI 

99 355716 855/DELNP/2014  27/07/2012 03/08/2011 

VEHICLE DETECTION 

DEVICE AND 

VEHICLE DETECTION 

METHOD 

 

KABUSHIKI KAISHA 

TOSHIBA 
09/01/2015 DELHI 
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100 355717 201617012198  26/08/2014 13/09/2013 

PROCESS FOR 

CONVERTING 

FISCHER TROPSCH 

LIQUIDS AND WAXES 

INTO LUBRICANT 

BASE STOCK AND/OR 

TRANSPORTATION 

FUELS 

UOP LLC 26/08/2016 DELHI 

101 355719 201717024530  08/12/2015 05/02/2015 

METHOD FOR 

ENCAPSULATING 

GLAZING IN 

POLYCARBONATE 

PROVIDED WITH AN 

ANTI SCRATCH 

COATING 

SAINT GOBAIN 

GLASS FRANCE 
27/10/2017 DELHI 

102 355722 606/DEL/2013  
01/03/2013 

16:43:33 
  

A REAL TIME SHOCK 

ABSORBER FOR 

AUTOMOBILES USING 

NANO FLUID 

DIRECTOR GENERAL, 

DEFENCE RESEARCH 

AND DEVELOMENT 

ORGANISATION  

05/09/2014 DELHI 

103 355723 201617022572  04/12/2014 23/12/2013 

PROCESS FOR THE 

SEPARATION AND 

PROCESSING OF TAR 

FROM GAS 

CONDENSATE 

LAIR LIQUIDE 

SOCIăTă 

ANONYME POUR 

LETUDE ET 

LEXPLOITATION 

DES PROCăDăS 

GEORGES CLAUDE 

31/08/2016 DELHI 

104 355730 5103/DELNP/2014  21/11/2012 02/12/2011 

HEAT RAY SHIELDING 

FILM COMBINED HEAT 

RAY SHIELDING AND 

TRANSPARENT 

SUBSTRATE VEHICLE 

EQUIPPED WITH HEAT 

RAY SHIELDING 

TRANSPARENT 

LAMIN ATED 

SUBSTRATE AS 

WINDOW MATERIAL 

AND BUILDING USING 

HEAT RAY SHIELDING 

TRANSPARENT 

LAMINATED 

SUBSTRATE AS 

WINDOW MATERIAL  

SUMITOMO METAL 

MINING CO. LTD. 
20/03/2015 DELHI 

105 355731 201617042329  16/04/2015 16/05/2014 

SOLAR PANEL FLOAT 

AND CONNECTED 

BODY THEREOF 

KYORAKU CO. LTD. 17/03/2017 DELHI 

106 355733 935/DELNP/2013  13/09/2011 13/09/2010 

METHOD AND 

APPARATUS FOR 

CONTROLLING A 

SURFACE SCANNING 

COORDINATE 

MEASURING 

MACHINE 

HEXAGON 

TECHNOLOGY 

CENTER GMBH 

31/10/2014 DELHI 

107 355734 7956/DELNP/2011  13/04/2010 14/04/2009 

OPTICAL 

WAVEGUIDE AND 

DISPLAY DEVICE' 

BAE SYSTEMS PLC 15/02/2013 DELHI 
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108 355736 3482/DELNP/2012  20/10/2010 20/10/2009 

INTEGRATED 

POSITIVE AIRWAY 

PRESSURE 

APPARATUS 

DESHUM MEDICAL, 

LLC 
30/10/2015 DELHI 

109 355741 201617013288  04/09/2014 23/09/2013 

PROCESS FOR 

CATALYTIC 

REFORMING 

UOP LLC 31/08/2016 DELHI 

110 355743 418/DEL/2013  
14/02/2013 

12:07:12 
15/02/2012 STAPLER MAX CO., LTD. 16/01/2015 DELHI 

111 355746 201918028093  11/11/2014 15/11/2013 
DISPLAY PANEL AND 

ELECTRONIC DEVICE 

SEMICONDUCTOR 

ENERGY 

LABORATORY CO., 

LTD. 

20/09/2019 DELHI 

112 355747 201717000084  10/08/2015 11/08/2014 

6-ALKYNYL 

PYRIDINE 

DERIVATIVES AS 

SMAC MIMETICS 

BOEHRINGER 

INGELHEIM 

INTERNATIONAL 

GMBH 

07/04/2017 DELHI 

113 355751 201617005737  26/08/2014 29/08/2013 

NEW SALVIANOLIC 

ACID COMPOUND T 

PREPARATION 

METHOD THEREFOR 

AND USE THEREOF 

TASLY 

PHARMACEUTICAL 

GROUP CO. LTD. 

05/08/2016 DELHI 

114 355752 5927/DELNP/2014  06/12/2012 16/12/2011 

BENDABLE DISPLAY 

DEVICE AND 

DISPLAYING 

METHOD THEREOF 

SAMSUNG 

ELECTRONICS CO. 

LTD. 

12/06/2015 DELHI 

115 355754 201717039381  29/04/2016 29/04/2015 
MEDICAL BATHING 

DEVICE 

BSN MEDICAL 

GMBH 
15/12/2017 DELHI 

116 355755 6334/DELNP/2014  20/02/2013 20/02/2012 

ONE WAY 

SEPARATOR FOR 

RETAINING AND 

RECIRCULATING 

CELLS 

BAYER 

AKTIENGESELLSCH

AFT 

29/04/2016 DELHI 

117 355757 8192/DELNP/2012  15/03/2011 18/03/2010 

ARRANGEMENT AND 

VENTILATION 

ARRANGEMENT 

FUMEX AB 21/03/2014 DELHI 

118 355758 2881/DELNP/2011  08/10/2009 09/10/2008 

A STENT 

DEPLOYMENT 

DEVICE FOR 

DELIVERY OF STENT 

INTO AN OPERATIVE 

POSITION IN HUMAN 

BODY. 

XSAT (PTY) LTD 27/09/2013 DELHI 

119 355762 201617029786  03/04/2015 04/04/2014 

PRODUCTION 

METHOD FOR 

WELDED STRUCTURE 

NIPPON STEEL 

CORPORATION 
27/01/2017 DELHI 

120 355763 9561/DELNP/2013  04/05/2011 04/05/2011 A POLYPEPTIDE 
Micreos Human Health 

B.V. 
10/06/2016 DELHI 

121 355765 201817025960  08/06/2016 08/06/2016 

GATEWAY MASTER 

ACCESS NODE AND 

METHODS THEREOF 

HUAWEI 

TECHNOLOGIES CO., 

LTD.,NA,NA 

26/10/2018 DELHI 
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122 355766 3135/DEL/2011  
04/11/2011 

10:13:02 
09/11/2010 

úA SEAL 

ARRANGEMENT FOR 

A SILO 

COMBUSTORú•  

GENERAL ELECTRIC 

TECHNOLOGY 

GmbH 

11/01/2013 DELHI 

123 355769 2140/DELNP/2012  30/08/2010 24/09/2009 CLAMPING COLLAR 
ETABLISSEMENTS 

CAILLAU  
07/08/2015 DELHI 

124 355773 2578/DELNP/2013  16/02/2012 16/02/2011 

METHODS AND 

APPARATUS FOR 

SURVEILLANCE AND 

CONTROL OF INSECT 

VECTORS 

THE GOVT OF THE 

USA AS REP BY THE 

SECY DEPT OF HLTH 

AND HUMN SRVCS 

CTRS FOR DISEASE 

CTRL & PRVN 

14/11/2014 DELHI 

125 355774 5608/DELNP/2012  29/12/2010 31/12/2009 

PHOSPHINYL 

AMIDINE 

COMPOUNDS METAL 

COMPLEXES 

CATALYST SYSTEMS 

AND THEIR USE TO 

OLIGOMERIZE OR 

POLYMERIZE 

OLEFINS 

CHEVRON PHILLIPS 

CHEMICAL 

COMPANY LP 

07/03/2014 DELHI 

126 355775 201714044659  
12/12/2017 

20:09:06 
10/01/2017 

MALFUNCTION 

DETECTION DEVICE 

FOR POWER 

GENERATOR 

TOYOTA JIDOSHA 

KABUSHIKI KAISHA  
13/07/2018 DELHI 

127 355776 7954/DELNP/2011  16/03/2010 16/03/2009 

CONVEYOR BELT 

APPARATUS AND 

METHOD INCLUDING 

MAGNETICALLY 

ACTUATED ROLLERS 

LAITRAM, L.L.C.  28/12/2012 DELHI 

128 355782 3304/DEL/2011  
18/11/2011 

16:59:35 
  

A TOILET SOAP 

WRAPPING MACHINE 
RAJESH KHOSLA 24/05/2013 DELHI 

129 355783 201617017704  10/11/2014 20/11/2013 

HEAT TREATABLE 

COATED ARTICLE 

WITH LOW E 

COATING HAVING 

ZINC STANNATE 

BASED LAYER 

BETWEEN IR 

REFLECTING LAYERS 

AND 

CORRESPONDING 

METHOD 

GUARDIAN EUROPE 

S A R L 
31/08/2016 DELHI 

130 355784 201717040815  20/05/2016 21/05/2015 
EXHAUST GAS 

MIXING DEVICE 

MITSUBISHI 

HITACHI POWER 

SYSTEMS LTD. 

12/01/2018 DELHI 

131 355787 201611039919  
22/11/2016 

20:29:13 
  

A MICROEMULSION 

FUEL COMPOSITION 

AND METHOD OF 

FORMULATING 

INDIAN INSTITUTE 

OF TECHNOLOGY 

DELHI 

25/05/2018 DELHI 

132 355800 201814005247  
12/02/2018 

17:55:49 
15/03/2017 

MICRO DEVICE 

TRANSFER SYSTEM 

PRILIT OPTRONICS, 

INC. 
12/10/2018 DELHI 
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133 355806 201817006833  22/08/2016 26/08/2015 

POWER 

DISTRIBUTION 

SYSTEM 

MONITORING 

SYSTEM AND 

CONTROL METHOD 

OF POWER 

DISTRIBUTION 

SYSTEM 

MONITORING 

SYSTEM 

TOKYO ELECTRIC 

POWER COMPANY 

HOLDINGS, 

INCORPORATED 

13/07/2018 DELHI 

134 355810 201717011119  27/08/2015 29/08/2014 

A METHOD FOR 

CONTROLLING/SWITC

HING AN UPLINK 

TRANSMISSION 

PRIMARY CARRIER 

CHINA ACADEMY 

OF 

TELECOMMUNICATI

ONS TECHNOLOGY 

15/09/2017 DELHI 

135 355811 8447/DELNP/2013  14/03/2012 18/03/2011 

COMBINATION 

REAMER/DRILL BIT 

FOR SHOULDER 

ARTHROPLASTY 

DEPUY SYNTHES 

PRODUCTS LLC 
19/12/2014 DELHI 

136 355813 201817032361  31/03/2017 07/04/2016 

PESTICIDALLY 

ACTIVE 

HETEROCYCLIC 

DERIVATIVES WITH 

SULPHUR 

CONTAINING 

SUBSTITUENTS 

SYNGENTA 

PARTICIPATIONS 

AG 

11/01/2019 DELHI 

137 355817 8761/DELNP/2014  06/05/2013 08/05/2012 

IRON 

SUPPLEMENTATION 

OF RICE KERNELS 

DSM IP ASSETS B.V. 22/05/2015 DELHI 

138 355820 1264/DELNP/2014  31/08/2011 31/08/2011 

ENGINE STARTUP 

CONTROL DEVICE 

FOR HYBRID 

VEHICLE 

TOYOTA JIDOSHA 

KABUSHIKI KAISHA  
09/01/2015 DELHI 

139 355821 366/DEL/2012  
09/02/2012 

12:05:51 
  

ANTI-SEIZING 

ARRANGEMENT FOR 

ENGINE 

MANISH SINGH 05/10/2012 DELHI 

140 355823 201917012779  12/09/2017 04/11/2016 

BUSBAR HOLDER 

AND 

CORRESPONDING 

ARRANGEMENT 

RITTAL GMBH & CO. 

KG 
12/07/2019 DELHI 

141 355824 94/DEL/2012  
10/01/2012 

15:44:39 
25/01/2011 

YARN WINDING 

MACHINE 

MURATA 

MACHINERY, LTD. 
01/05/2015 DELHI 

142 355829 111/DELNP/2012  23/06/2010 26/06/2009 
CRASH TEST 

APPARATUS 

Volvo Truck 

Corporation 
02/11/2012 DELHI 

143 355835 536/DEL/2015  
25/02/2015 

12:28:59 
  

A SOLID OXIDE FUEL 

CELL STACK 

COUNCIL OF 

SCIENTIFIC & 

INDUSTRIAL 

RESEARCH 

26/08/2016 DELHI 

144 355837 201717038912  06/05/2016 08/05/2015 

CLEAN COAL 

TECHNOLOGY 

MICROBIAL WASH 

HILL Jr. Houston E. 08/12/2017 DELHI 
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145 355838 2069/DELNP/2014  21/12/2012 12/01/2012 
TIRE TESTING 

DEVICE 

MITSUBISHI HEAVY 

INDUSTRIES 

MACHINERY 

SYSTEMS, LTD., 

13/03/2015 DELHI 

146 355840 536/DELNP/2012  20/07/2009 20/07/2009 

SEPARATION 

APPARATUS FOR 

TUBULAR FLOW-

THROUGH 

APPARATUSES 

3M INNOVATIVE 

PROPERTIES 

COMPANY,MAERSK 

OLIE OG GAS AS 

05/06/2015 DELHI 

147 355841 2026/DELNP/2013  31/08/2011 03/09/2010 

FILTER WITH 

AUTOMATIC 

DECLOGGING 

ALFA LAVAL 

MOATTI 
31/10/2014 DELHI 

148 355842 9034/DELNP/2014  10/04/2013 10/04/2012 

NOVEL MARKERS 

FOR DETECTING 

MICROSATELLITE 

INSTABILITY IN 

CANCER AND 

DETERMINING 

SYNTHETIC 

LETHALITY WITH 

INHIBITION OF THE 

DNA BASE EXCISION 

REPAIR PATHWAY 

VIB VZW,LIFE 

SCIENCES 

RESEARCH 

PARTNERS VZW 

31/08/2016 DELHI 

149 355845 201718046502  06/07/2006 06/07/2006 

úA LIQUID 

FORMULATION 

COMPRISING HUMAN 

GROWTH 

HORMONEú•  

DAEWOONG CO., 

LTD. 
16/02/2018 DELHI 

150 355847 5056/DELNP/2013  29/05/2012 29/05/2012 

DRIVE CONTROL 

DEVICE AND POWER 

GENERATION 

CONTROL METHOD 

SHINDENGEN 

ELECTRIC 

MANUFACTURING 

CO. LTD. 

28/11/2014 DELHI  
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1 355448 1381/MUMNP/2012  23/11/2010 23/11/2009 

ELITE EVENT EE-

GM3 AND METHODS 

AND KITS FOR 

IDENTIFYING SUCH 

EVENT IN 

BIOLOGICAL 

SAMPLES 

BAYER 

CROPSCIENCE N. 

V.,MS 

TECHNOLOGIES LLC 

25/10/2013 MUMBAI  

2 355460 4098/MUM/2013  
30/12/2013 

22:35:21 
  

AN IMPROVED 

PROCESS FOR THE 

PREPARATION OF 

FORMULATION TO 

TREAT URINARY 

TRACT INFECTIONS 

DR C N 

KHOBRAGADE,MISS 

RASHMI M BHANDE 

17/01/2014 MUMBAI  

3 355474 892/MUM/2012  
28/03/2012 

16:26:27 
  

TIMER CIRCUIT FOR 

SWITCHING ON AND 

OFF THE AIR 

CONDITIONING 

SYSTEM 

TATA MOTORS 

LIMITED  
03/01/2014 MUMBAI  

4 355476 2059/MUMNP/2011  31/03/2010 07/04/2009 

METHOD AND 

SYSTEM FOR 

OBTAINING RADIO 

ACCESS NETWORK 

(RAN) INFORMATION 

OF CELLULAR 

TELECOMMUNICATI

ONS NETWORKS 

Intucell Ltd. 03/02/2012 MUMBAI  

5 355477 201621032618  
23/09/2016 

18:30:47 
  

PROCESS FOR THE 

PREPARATION OF 4-

NITRO-N-

ALKYLPHTHALIMID

ES 

 

KHER Shripad Sitaram 30/03/2018 MUMBAI  

6 355480 201721030428  
28/08/2017 

19:55:25 
  

A DUAL 

FUNCTIONAL FCC 

CATALYST 

ADDITIVE  

 

HINDUSTAN 

PETROLEUM 

CORPORATION 

LIMITED  

01/03/2019 MUMBAI  

7 355482 201921000209  
02/01/2019 

21:28:00 
  

TAMPING 

ASSSEMBLY FOR 

CAPSULE FILLING 

MACHINE 

 

Scitech Centre,ACG 

Pam Pharma 

Technologies Pvt. Ltd. 

03/07/2020 MUMBAI  
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8 355487 201821005594  
14/02/2018 

17:36:39 
  

PROCESS FOR 

ETHERIFICATION OF 

MIXED OLEFINIC 

LIGHT NAPHTHA 

AND SIMULTANEOUS 

REDUCTION OF 

METHANOL IN THE 

PRODUCT 

Indian Oil Corporation 

Limited 
16/08/2019 MUMBAI  

9 355498 201627008650  20/12/2013 16/08/2013 

DOOR OPENING 

INDICATOR FOR DRUM 

WASHING MACHINE 

AND DOOR OPENING 

CONTROL METHOD 

THEREFOR 

HAIER GROUP 

CORPORATION,QINGDA

O HAIER DRUM 

WASHING MACHINE 

CO. LTD. 

17/06/2016 MUMBAI  

10 355509 2985/MUMNP/2015  31/10/2014 31/10/2013 

METHOD FOR 

MANUFACTURING 

ELECTRODE 

SEPARATION FILM 

COMPLEX 

ELECTRODE 

SEPARATION FILM 

COMPLEX 

MANUFACTURED BY 

MANUFACTURING 

METHOD THEREFOR 

AND LITHIUM 

SECONDARY 

BATTERY 

COMPRISING SAME 

LG CHEM, LTD. 03/06/2016 MUMBAI  

11 355512 126/MUMNP/2015  14/08/2013 13/09/2012 

PROCESS AND 

APPARATUS FOR 

ENDOTHERMIC 

REACTIONS 

LúÊAIR LIQUIDE 

SOCIăTă ANONYME 

POUR LúÊETUDE ET 

LúÊEXPLOITATION 

DES PROCăDăS 

GEORGES CLAUDE 

16/10/2015 MUMBAI  

12 355513 1572/MUMNP/2012  12/01/2011 20/01/2010 

CLAY GUN MACHINE 

CANNON FOR 

METALLURGICAL 

FURNACES 

TMT TAPPING 

MEASURING 

TECHNOLOGY GMBH 

24/08/2012 MUMBAI  

13 355542 201627038889  18/05/2015 22/05/2014 

AQUEOUS LIQUID 

DETERGENT 

FORMULATION 

COMPRISING 

ENZYME PARTICLES 

UNILEVER PLC 09/12/2016 MUMBAI  

14 355543 201727008072  14/09/2015 29/09/2014 

ANTIMICROBIAL 

CLEANSING 

COMPOSITION 

UNILEVER PLC 14/04/2017 MUMBAI  

15 355544 928/MUM/2012  
29/03/2012 

15:16:06 
  

INTEGRATED 

SWITCH 

TATA MOTORS 

LIMITED  
10/01/2014 MUMBAI  

16 355546 3450/MUM/2014  
31/10/2014 

12:21:36 
  

A PROCESS FOR 

PREPARATION OF 

LINEZOLID 

NANOBIOCOMPOSIT

E FOR SUSTAINED 

RELEASE 

DR. S. J. WADHER 06/05/2016 MUMBAI  
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17 355551 1450/MUMNP/2013  23/02/2012 23/02/2011 

COATING 

COMPOSITION 

COMPRISING 

SUBMICRON 

CALCIUM 

CARBONATE 

COMPRISING 

PARTICLES PROCESS 

TO PREPARE SAME 

AND USE OF 

SUBMICRON 

CALCIUM 

CARBONATE 

COMPRISING 

PARTICLES IN 

COATING 

COMPOSITIONS 

OMYA 

INTERNATIONAL AG 
08/08/2014 MUMBAI  

18 355579 202021015016  
04/04/2020 

21:20:34 
  

A ROADSIDE 

APPARATUS TO 

REDUCE TRAFFIC 

BORN AIR 

POLLUTION 

Siddharth Yashwant 

Kadam,Kavita Siddharth 

Kadam 

22/05/2020 MUMBAI  

19 355583 1750/MUMNP/2013  25/04/2011 29/03/2011 
GLUCOSYL STEVIA 

COMPOSITION 

PURECIRCLE USA 

INC. 
26/09/2014 MUMBAI  

20 355586 302/MUM/2012  
01/02/2012 

10:35:30 
  

CONNECTION 

MANAGEMENT IN A 

COMPUTER 

NETWORKING 

ENVIRONMENT 

TATA 

CONSULTANCY 

SERVICES LIMITED 

08/11/2013 MUMBAI  

21 355589 201821009591  
15/03/2018 

18:35:14 
  

A BORING AND 

FACING TOOL 

NADKARNI DILIP 

DATTATRAY  
20/09/2019 MUMBAI  

22 355598 496/MUMNP/2015  14/08/2013 14/08/2012 

METHOD AND 

ELECTRONIC DEVICE 

FOR EDITING 

CONTENT 

SAMSUNG 

ELECTRONICS CO. 

LTD. 

24/06/2016 MUMBAI  

23 355599 201827030263  11/01/2017 14/01/2016 

ALKOXYSILANE 

TREATMENT OF A 

CALCIUM 

CARBONATE-

COMPRISING 

MATERIAL  

OMYA 

INTERNATIONAL AG 
10/07/2020 MUMBAI  

24 355600 201727038021  24/04/2015 24/04/2015 

AN AUDIO SIGNAL 

PROCESSING 

APPARATUS AND 

METHOD FOR 

MODIFYING A 

STEREO IMAGE OF A 

STEREO SIGNAL 

 

HUAWEI 

TECHNOLOGIES CO. 

LTD. 

08/12/2017 MUMBAI  

25 355612 3087/MUM/2012  
23/10/2012 

11:35:53 
  

FERROCAST 

CONSTRUCTION 

SYSTEM 

 

MR. ARUN N. 

PURANDARE 
16/11/2012 MUMBAI  
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26 355622 266/MUMNP/2010  13/08/2008 14/08/2007 

RADIO 

COMMUNICATION 

DEVICE AND RADIO 

COMMUNICATION 

METHOD 

PANASONIC 

CORPORATION 
16/07/2010 MUMBAI  

27 355630 88/MUMNP/2013  16/09/2010 29/06/2010 

DEVICE AND 

METHOD FOR 

QUANTIFICATION OF 

GASES IN PLUMES 

BY REMOTE 

SENSING 

HAGER 

ENVIRONMENTAL 

AND ATMOSPHERIC 

TECHNOLOGIES LLC 

14/02/2014 MUMBAI  

28 355632 2492/MUM/2009  
28/10/2009 

12:03:20 
14/11/2008 

WORKSTATION OF A 

WINDING MACHINE 

WITH A SUCTION 

AIR-LOADED 

GRIPPER TUBE. 

SAURER GERMANY 

GMBH & CO. KG 
17/09/2010 MUMBAI  

29 355634 1688/MUM/2013  
10/05/2013 

11:59:18 
10/05/2012 

A DIE CAST 

COMPONENT AND A 

METHOD FOR 

PRODUCING A DIE 

CAST COMPONENT 

HDO DRUCKGUSS-

UND 

OBERFLAECHENTEC

HNIK GMBH 

20/03/2015 MUMBAI  

30 355637 2136/MUMNP/2012  24/03/2011 25/03/2010 

CENTRIFUGAL PUMP 

AND SEALING 

MEANS 

CAPRARI S.P.A. 17/01/2014 MUMBAI  

31 355638 962/MUM/2007  
23/05/2007 

15:36:53 
  

SHEET-FED 

PRINTING PRESS 

KOMORI 

CORPORATION 
08/05/2009 MUMBAI  

32 355640 202021004560  
02/02/2020 

13:50:06 
  

úA PAIN-RELIEF 

FORMULATION AND 

THE METHOD 

THEREOFú•  

PRAKASH MARUTI 

SOMADE 
07/02/2020 MUMBAI  

33 355646 1659/MUM/2013  
07/05/2013 

15:04:47 
  

SYSTEM AND 

METHOD FOR 

MULTIFACTOR 

AUTHENTICATION 

AND LOGIN 

THROUGH SMART 

WRIST WATCH 

USING NEAR FIELD 

COMMUNICATION 

PRATHAMESH 

ANAND 

KORGAONKAR 

06/09/2013 MUMBAI  

34 355657 677/MUMNP/2015  28/08/2013 28/08/2012 

SULFAMOYL 

ARYLAMIDES AND 

THE USE THEREOF 

AS MEDICAMENTS 

FOR THE 

TREATMENT OF 

HEPATITIS B 

JANSSEN SCIENCES 

IRELAND UC 
29/04/2016 MUMBAI  

35 355662 2671/MUMNP/2011  29/03/2010 31/07/2009 

AN INDICATION 

MECHANISM FOR AN 

AUTOMATIC 

APPLICATOR&NBSP; 

PARTICULARLY FOR 

INSULIN 

 

COPERNICUS SP. 

Z.O.O. 
04/05/2012 MUMBAI  
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36 355671 201827028729  02/02/2017 05/02/2016 

METHOD FOR 

SEPARATING 

MATERIALS BY 

MEANS OF AN 

EXTRACTIVE 

DISTILLATION 

PROCESS 

BASF SE 12/10/2018 MUMBAI  

37 355678 201821010857  
23/03/2018 

19:00:39 
  

A WATER SOFTENER 

REGENERATING 

UNIT AND A 

METHOD THEREOF 

M/s Eureka Forbes Ltd 27/09/2019 MUMBAI  

38 355680 3198/MUM/2011  
11/11/2011 

15:56:50 
  

INVOLUNTARY 

DUAL MODE CAR 

COVER 

MR.SIDDHARTH 

YASHAWANT 

KADAM  

07/12/2012 MUMBAI  

39 355692 201627026841  02/03/2015 04/03/2014 

METHOD FOR 

TREATMENT OF 

UNDERGROUND 

RESERVOIRS 

CLEANSORB 

LIMITED  
26/08/2016 MUMBAI  

40 355704 416/MUMNP/2012  27/08/2010 27/08/2009 

METHOD AND 

APPARATUS FOR 

FORCE 

REDISTRIBUTION IN 

ARTICULAR JOINTS 

COTERA, INC. 31/08/2012 MUMBAI  

41 355705 3983/MUM/2015  
21/10/2015 

15:49:09 
  

VARIABLE ORIFICE 

FOR REGULATING 

MASS TRANSPORT 

OF FLUID SYSTEMS 

CONTAINING 

SUSPENDED 

PARTICULATES 

Archit Lohia,Atul 

Kumar Lohia 
28/04/2017 MUMBAI  

42 355725 201627019102  04/12/2014 04/12/2013 

úMETHOD AND KIT 

FOR DETERMINING 

THE GENOME 

INTEGRITY AND/OR 

THE QUALITY OF A 

LIBRARY OF DNA 

SEQUENCESú•  

MENARINI SILICON 

BIOSYSTEMS 

S.P.A.,FRAUNHOFER 

GESELLSCHAFT ZUR 

FOERDERUNG DER 

ANGEWANDTEN 

FORSCHUNG E.V. 

26/08/2016 MUMBAI  

43 355727 996/MUM/2012  
30/03/2012 

15:03:37 
  

STARTING 

ASSISTING SYSTEM 

FOR AN INTERNAL 

COMBUSTION 

ENGINE 

TATA MOTORS 

LIMITED  
22/11/2013 MUMBAI  

44 355744 201921003025  
24/01/2019 

18:15:00 
  

SILVER ALLOY WITH 

IMPROVED 

MECHANICAL 

PROPERTIES 

PETHE, Subodh Suhas 31/01/2020 MUMBAI  

45 355745 201821037601  
04/10/2018 

18:52:14 
  

A FEEDING SYSTEM 

FOR POULTRY 

GARTECH 

EQUIPMENTS PVT. 

LTD. 

11/10/2019 MUMBAI  

46 355759 201727034413  04/03/2016 05/03/2015 

METHOD FOR 

PRODUCING 

TETRAHYDROPYRAN

YL ESTERS 

BASF SE 10/11/2017 MUMBAI  
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47 355760 2322/MUMNP/2012  21/03/2011 22/03/2010 
COVER SYSTEM FOR 

WASTE SITES 

Watershed 

Geosynthetics LLC 
25/07/2014 MUMBAI  

48 355767 201827008778  14/09/2016 15/09/2015 

SAMPLING PIPETTE 

COMPRISING A 

CONTROL MEMBER 

WITH DOUBLE 

FUNCTION FOR 

EJECTING A CONE AND 

UNLOCKING THE 

SYSTEM FOR VOLUME 

ADJUSTMENT 

GILSON SAS 18/05/2018 MUMBAI  

49 355768 1011/MUM/2013  
22/03/2013 

17:03:26 
  

A DEVICE FOR 

BENDING LOCK 

PLATES OF A 

FLYWHEEL 

ASSEMBLY 

TATA MOTORS 

LIMITED  
30/01/2015 MUMBAI  

50 355771 621/MUM/2009  
19/03/2009 

13:29:05 
  

NOVEL SHROUD 

ASSEMBLY FOR 

SWITCH BOARD 

LARSEN & TOUBRO 

LIMITED  
26/11/2010 MUMBAI  

51 355772 201928036368  26/08/2014 27/08/2013 

METHOD FOR 

PRODUCING PYRROLE 

DERIVATIVE, AND 

INTERMEDIATE 

THEREOF 

DAIICHI SANKYO 

COMPANY, LIMITED 
13/12/2019 MUMBAI  

52 355777 2396/MUM/2014  29/07/2014   

A NOVEL PROCESS 

FOR RECOVERY OF 

CALCIUM 

HYPOCHLORITE 

GEIST Research Private 

Limited 
12/02/2016 MUMBAI  

53 355778 201827005234  11/08/2017 19/08/2016 

ILLUMINATING 

PANEL AND 

LIGHTING DEVICE 

BOE TECHNOLOGY 

GROUP CO., LTD. 
04/05/2018 MUMBAI  

54 355780 201621002160  
20/01/2016 

18:33:10 
  

PROCESS FOR 

PREPARATION OF 1-

(4-CHLOROPHENYL)-

3-

HYDROXYPYRAZOL

E 

GHARDA 

CHEMICALS LIMITED 
21/07/2017 MUMBAI  

55 355785 201727002794  26/06/2015 30/06/2014 

BENZOXAZINONE 

AMIDES AS 

MINERALOCORTICOI

D RECEPTOR 

MODULATORS 

ASTRAZENECA AB 10/02/2017 MUMBAI  

56 355798 201721011548  
30/03/2017 

20:40:14 
  

A PROCESS FOR 

PREPARING FOOD 

GRADE MONO-

CALCIUM PHOSPHATE, 

DI-CALCIUM 

PHOSPHATE AND TRI-

CALCIUM PHOSPHATE  

Grasim Industries Limited 05/10/2018 MUMBAI  

57 355803 3367/MUMNP/2015  30/04/2014 01/05/2013 

METHODS FOR 

DEVICE TO DEVICE 

COMMUNICATION 

SAMSUNG 

ELECTRONICS CO. 

LTD. 

08/07/2016 MUMBAI  

58 355807 2532/MUMNP/2015  03/04/2014 04/04/2013 

A METHOD OF 

DECODING VIDEO 

DATA 

QUALCOMM 

INCORPORATED 
03/06/2016 MUMBAI  
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59 355808 2680/MUM/2014  
21/08/2014 

16:05:54 
  

FORMULATION AND 

EVALUATION OF 

POLOXAMER-407 

AND HPMC K 15 M 

BASED 

THERMOSENSITIVE 

SOL-GEL 

TRANSITION SYSTEM 

OF DORZOLAMIDE 

HYDROCHLORIDE 

DR. CHANDRAKANT 

RAJARAM 

KOKARE,DR. AMOL 

AMBADAS 

TAGALPALLEWAR,M

R. ROHAN KRISHNA 

BARSE,MR. UMESH 

DILIP LADDHA  

18/03/2016 MUMBAI  

60 355809 201927020304  22/06/2017 15/11/2016 

CONTINUOUS 

POLYMERIZATION 

PROCESS FOR USE 

WITH PA6-66 

COPOLYMER AND 

PA6-66 COPOLYMER 

CHINA TEXTILE 

ACADEMY,CHINA 

TEXTILE 

ACADEMY(TIANJIN)S

CIENCE AND 

TECHNOLOGY 

DEVELOPMENT CO., 

LTD 

21/02/2020 MUMBAI  

61 355815 119/MUM/2013  
14/01/2013 

16:31:04 
  

NOVEL METHOD FOR 

STABILIZATION OF 

BACTERIAL 

CAPSULAR 

POLYOSES 

SERUM INSTITUTE 

OF INDIA PRIVATE 

LIMITED  

10/07/2015 MUMBAI  

62 355818 3185/MUM/2012  
02/11/2012 

10:25:58 
  

SYSTEM AND 

METHOD FOR 

AUTOMATED 

SERVICE 

DEPLOYMENT 

TATA 

CONSULTANCY 

SERVICES LIMITED 

16/05/2014 MUMBAI  

63 355825 201727046908  27/05/2016 28/05/2015 

PHARMACEUTICAL 

FORMULATIONS FOR 

SUSTAINED RELEASE 

OF SEBACOYL 

DINALBUPHINE 

ESTER 

LUMOSA 

THERAPEUTICS CO. 

LTD.,SHANGHAI 

LUMOSA 

THERAPEUTICS CO. 

LTD. 

11/05/2018 MUMBAI  

64 355834 1298/MUM/2013  03/05/2013   

SYSTEM FOR 

INDUCING 

PRESSURE-DROP IN 

AIR FLOW OF A GAS 

BURNER TO INDUCE 

SELF-SUCTION OF 

INCOMING AIR 

M/s. Eagle Homes 

Appliances Private 

Limited 

13/03/2015 MUMBAI  

65 355844 1021/MUM/2015  
26/03/2015 

15:35:25 
  

AN IMPROVED 

PROCESS FOR 

PREPARATION OF 

FENPYROXIMATE 

PUNJAB CHEMICALS 

& CROP PROTECTION 

LTD. 

30/09/2016 MUMBAI  

66 355852 2493/MUM/2012  
28/08/2012 

15:21:13 
  

METHOD AND 

SYSTEM FOR 

DYNAMIC 

SELECTION OF 

RELIABILITY BY 

DATA PUBLISHING 

PROTOCOL WHILE 

PUBLISHING DATA 

TATA 

CONSULTANCY 

SERVICES LIMITED 

14/03/2014 MUMBAI  
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1 355438 201747001928  09/07/2015 18/07/2014 

PROCESS AND 

COMPOSITION FOR 

WELL-DISPERSED, 

HIGHLY LOADED 

COLOR 

MASTERBATCH 

CHROMA COLOR 

CORPORATION 
02/06/2017 CHENNAI 

2 355439 201647005605  26/09/2014 30/09/2013 

A METHOD OF SAVING 

POWER FOR A USER 

EQUIPEMENT 

COMMUNICATING VIA 

A LONG TERM 

EVOLUTION 

NETWORK 

APPLE INC. 05/08/2016 CHENNAI 

3 355441 4581/CHENP/2013  10/01/2012 26/01/2011 

HIGH TEMPERATURE 

STABLE THERMALLY 

CONDUCTING 

MATERIALS 

DOW CORNING 

CORPORATION 
05/09/2014 CHENNAI 

4 355446 201841048160  
19/12/2018 

17:38:00 
  

APPARATUS AND 

METHOD FOR 

COMMUNICATING 

DIGITAL DATA 

USING AMBIENT 

ACOUSTIC SIGNALS 

NAFFA 

INNOVATIONS 

PRIVATE LIMITED 

10/01/2020 CHENNAI 

5 355447 201647040727  07/05/2015 07/05/2014 

A FORMULATION AND 

LENS MANUFACTURING 

PROCESS FOR THE 
PRODUCTION OF 

INTRAOCULAR LENS 

(IOL) 

TUBITAK  23/12/2016 CHENNAI 

6 355451 1345/CHENP/2015  09/08/2013 10/08/2012 
GUM BASES COMPRISING 

BLOCK COPOLYMERS 

WM. WRIGLEY JR. 

COMPANY 
01/07/2016 CHENNAI 

7 355452 201847006871  24/08/2016 27/08/2015 

PHOTOSENSITIVE 

COMPOSITION, 

IMAGE FORMING 

METHOD, FILM 

FORMING METHOD, 

RESIN, IMAGE AND 

FILM 

FUJIFILM Corporation  16/03/2018 CHENNAI  

8 355454 6665/CHENP/2011  19/02/2010 20/02/2009 

CONDUIT FITTING 

WITH TORQUE 

COLLAR 

SWAGELOK 

COMPANY 
16/11/2012 CHENNAI 

9 355457 2781/CHE/2010  
23/09/2010 

16:10:31 
  

SECONDARY 

INFORMATION 

DEVICE 

TVS MOTOR 

COMPANY LIMITED 
29/03/2013 CHENNAI 
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10 355458 1394/CHE/2012  
09/04/2012 

11:25:59 
  

INTERNAL 

COMBUSTION 

ENGINE  

RAJISH K R 11/10/2013 CHENNAI 

11 355471 1864/CHE/2010  05/07/2009   

A METHOD AND 

SYSTEM FOR 

PROCESSING 

BIOMASS 

STEER 

ENGINEERING 

PRIVATE LIMITED 

08/04/2016 CHENNAI 

12 355479 201947007006  12/07/2017 25/08/2016 

A BASE MATERIAL 

FOR DISC ROLL AND 

THE DISC ROLL 

COMPRISING THE 

SAME 

Nichias Corporation 01/03/2019 CHENNAI 

13 355483 4797/CHENP/2013  12/01/2012 10/02/2011 
ENGINE COOLING 

DEVICE 

AISIN SEIKI 

KABUSHIKI KAISHA  
29/08/2014 CHENNAI 

14 355488 8542/CHENP/2012  05/04/2011 13/07/2010 

PASSIVE SAFETY 

SYSTEM AND 

PERSONAL 

EQUIPMENT ON 

VESSELS FOR MAN 

OVERBOARD 

SITUATIONS 

SCIO SOFT S.L. 18/12/2015 CHENNAI 

15 355492 201641038700  
11/11/2016 

22:23:00 
  

NATURAL DRY 

RUBBER BASED 

LEAK PROOF 

COMPOUND 

M.T.Thomas 18/05/2018 CHENNAI 

16 355494 3276/CHE/2014  
03/07/2014 

11:36:25 
  

A FIXATIVE 

SOLUTION FOR 

TISSUES 

M. S. Ramaiah 

University of Applied 

Sciences 

12/02/2016 CHENNAI 

17 355495 645/CHENP/2015  08/07/2013 12/07/2012 

PROPELLER FAN 

AND FAN AIR 

CONDITIONER AND 

OUTDOOR UNIT FOR 

HOT WATER 

SUPPLY PROVIDED 

WITH PROPELLER 

FAN 

MITSUBISHI 

ELECTRIC 

CORPORATION 

01/07/2016 CHENNAI 

18 355496 3449/CHENP/2014  04/10/2012 07/10/2011 

PUMP FITTINGS 

AND METHODS FOR 

THEIR 

MANUFACTURE 

QUANTEX PATENTS 

LIMITED  
09/10/2015 CHENNAI  

19 355503 7586/CHENP/2013  28/02/2012 28/02/2011 
PEER TO PEER LIVE 

STREAMING 
BITTORRENT INC. 10/10/2014 CHENNAI 

20 355511 201747008176  06/01/2015 11/09/2014 

METHOD FOR 

PREPARING 

PEARLESCENT 

PIGMENT FROM 

ILMENITE 

HYDROCHLORIC 

ACID ACIDOLYSIS 

SOLUTION BY CO 

EXTRACTION 

 

FUJIAN KUNCAI 

MATERIAL 

TECHNOLOGY CO., 

LTD. 

28/04/2017 CHENNAI 
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21 355514 7318/CHENP/2013  06/04/2012 06/04/2011 

SUPPORT 

STRUCTURE FOR 

TRIPPER LINKED TO 

STACKER AND 

TRAVELING CARGO 

HANDLING DEVICE 

KAWASAKI 

JUKOGYO 

KABUSHIKI KAISHA  

12/09/2014 CHENNAI 

22 355516 10100/CHENP/2013  28/06/2012 29/06/2011 

AGRICULTURAL 

BALER WITH BALE 

CHUTE 

CNH BELGIUM N.V. 19/12/2014 CHENNAI 

23 355517 201841026645  
17/07/2018 

16:02:05 
  

AN ELECTRO-

MECHANICAL 

RESUSCITATING 

APPARATUS  

Gautham Pasupuleti 22/11/2019 CHENNAI 

24 355520 5184/CHE/2014  
17/10/2014 

11:00:07 
22/10/2013 

SHIFT DEVICE FOR 

A MANUAL 

TRANSMISSION 

SUZUKI MOTOR 

CORPORATION 
01/07/2016 CHENNAI 

25 355523 201647010125  11/08/2014 28/08/2013 

CROSS LINKABLE 

COMPOSITIONS 

BASED ON 

ORGANOSILICON 

COMPOUNDS AND 

THUS PRODUCED 

MOULDED BODIES 

WACKER CHEMIE 

AG 
31/08/2016 CHENNAI 

26 355524 4766/CHENP/2012  03/11/2010 04/11/2009 

PROCESS FOR 

PRODUCTION OF 

PAPER 

KEMIRA OYJ 21/02/2014 CHENNAI 

27 355525 201947025162  21/12/2017 26/12/2016 

METHOD FOR 

MANUFACTURING 

LOW-

TEMPERATURE 

OXIDATION 

CATALYST 

CLARIANT 

CATALYSTS 

(JAPAN) K.K. 

05/07/2019 CHENNAI 

28 355526 6078/CHENP/2014  13/02/2013 15/02/2012 DRAWER 
PAUL HETTICH 

GMBH & CO. KG 
01/07/2016 CHENNAI 

29 355533 8234/CHENP/2014  24/05/2013 25/05/2012 

DEVICE FOR 

POURING MOLTEN 

GLASS 

SAINT-GOBAIN 

ISOVER 
01/07/2016 CHENNAI 

30 355534 5646/CHE/2014  10/05/2015   

DESIGN AND 

SYNTHESIS OF 

PURINE-

QUINOLONE 

HYBRIDS FOR 

TARGETING 

KINASES 

 

INDIAN INSTITUTE 

OF TECHNOLOGY 

MADRAS 

11/11/2016 CHENNAI 

31 355535 201641003899  03/02/2016   

ANTIBACTERIAL -

ANTIMICROBIAL 

COMPOSITION AND 

METHOD OF 

PREPARATION 

THEREOF 

 

Indian Institute of 

Science 
11/08/2017 CHENNAI 
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32 355545 201644043199  
19/12/2016 

12:10:26 
21/12/2015 

DIAL APPLIQUE FOR 

A TIMEPIECE 

The Swatch Group 

Research and 

Development Ltd. 

23/06/2017 CHENNAI 

33 355548 201741041556  
20/11/2017 

19:11:58 
  

ENHANCED 

PERFORMANCE 

ENERGETIC 

COMPOSITE SOLID 

PROPELLENT 

COMPOSITION 

SRM UNIVERSITY 15/03/2019 CHENNAI 

34 355549 6482/CHENP/2012  28/05/2010 21/01/2010 

CEMENTED 

CARBIDE TOOL AND 

METHOD FOR 

FIXING HARD TIP 

TRYTEC CO., LTD 11/03/2016 CHENNAI 

35 355550 6454/CHENP/2014  31/01/2013 01/02/2012 

PROCESS FOR THE 

MANUFACTURE OF 

PAPER AND 

PAPERBOARD 

Solenis Technologies 

Cayman, L.P. 
01/07/2016 CHENNAI 

36 355554 9346/CHENP/2013  06/06/2012 07/06/2011 

TEXTILE 

SUBSTRATE MADE 

OF SEVERAL 

DIFFERENT 

DISPOSABLE 

AND/OR USABLE 

MATERIALS, USE OF 

SUCH A TEXTILE 

SUBSTRATE, AND 

METHOD FOR 

REPROCESSING 

SUCH A TEXTILE 

SUBSTRATE 

Climatex AG 28/11/2014 CHENNAI 

37 355555 2019/CHE/2012  22/05/2012   

NOVEL HIGHLY 

BIOAVAILABLE, 

WATER SOLUBLE, 

SUSTAINED 

RELEASE 

NANOFORMULATIO

NS OF 

HYDROPHOBIC 

PLANT DERIVED 

COMPOUNDS, AND 

EXTRACTS  

Laila Pharmaceuticals 

Pvt. Ltd., 
26/07/2013 CHENNAI 

38 355556 4408/CHENP/2015  11/12/2013 28/01/2013 CLAMP APPARATUS SMC CORPORATION 01/07/2016 CHENNAI 

39 355557 7958/CHENP/2012  18/02/2011 19/02/2010 

STRIP, SHEET OR 

BLANK SUITABLE 

FOR HOT FORMING 

AND PROCESS FOR 

THE PRODUCTION 

THEREOF 

TATA STEEL 

NEDERLAND 

TECHNOLOGY 

B.V.,TATA STEEL 

LIMITED  

15/04/2016 CHENNAI 

40 355558 9576/CHENP/2013  02/05/2012 03/05/2011 

METHODS FOR 

HANDLING 

BIOLOGICAL DRUGS 

CONTAINING 

LIVING CELLS 

IMMUNOVATIVE 

THERAPIES LTD. 
12/12/2014 CHENNAI 
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41 355559 7086/CHENP/2013  18/03/2012 18/03/2011 

SYSTEM AND 

METHOD FOR 

SESSION 

RESILIANCY AT 

GEO REDUNDANT 

GATEWAYS 

ALCATEL LUCENT 12/09/2014 CHENNAI 

42 355560 6933/CHENP/2015  13/11/2013 16/05/2013 
FLUID PRESSURE 

CYLINDER 
SMC CORPORATION 01/07/2016 CHENNAI 

43 355562 7695/CHENP/2011  28/05/2010 28/05/2009 
LAUNDRY 

MACHINE 

LG ELECTRONICS 

INC. 
21/12/2012 CHENNAI 

44 355563 876/CHENP/2012  05/08/2009 05/08/2009 

A METHOD FOR 

OBTAINING AN 

OPENING IN A 

HOLLOW-BODY 

MEMBER, AND A 

HOLLOW-BODY 

MEMBER PROVIDED 

WITH ONE OR MORE 

OPENINGS 

OBTAINED WITH 

SAID METHOD 

GI. DI. MECCANICA 

S.P.A. 
29/03/2013 CHENNAI 

45 355564 5152/CHENP/2013  18/01/2012 28/01/2011 

PIXEL LEVEL 

ADAPTIVE INTRA 

SMOOTHING 

QUALCOMM 

INCORPORATED 
05/09/2014 CHENNAI 

46 355567 201647004814  04/06/2014 17/07/2013 

AQUEOUS 

DISPERSION OF A 

MIXED 

POLYMERISATE 

BASF COATINGS 

GMBH 
05/08/2016 CHENNAI 

47 355568 7386/CHENP/2013  28/02/2012 07/04/2011 
DOOR DEVICE FOR 

VEHICLE 

HONDA MOTOR CO. 

LTD. 
12/09/2014 CHENNAI 

48 355569 2353/CHENP/2013  31/08/2011 31/08/2010 

ELECTRICAL 

ARRANGEMENT OF 

HYBRID IGNITION 

DEVICE 

FEDERAL-MOGUL 

IGNITION LLC 
05/09/2014 CHENNAI 

49 355570 6400/CHE/2015  
28/11/2015 

17:59:23 
  

MPLS NETWORK, 

APPARATUS, AND 

METHOD 

THEREFORE 

ENSURING 

AUTHENTICITY 

AND INTEGRITY OF 

MPLS DATA 

PACKETS 

HUAWEI 

TECHNOLOGIES CO., 

LTD., 

20/10/2017 CHENNAI 

50 355571 2435/CHE/2014  
15/05/2014 

20:28:19 
  

IMPROVISED TABLE 

TOP GRINDER 

Sriram Deepalakshmi & 

Balasundaram Sriram 
20/06/2014 CHENNAI 

51 355576 201641030165  02/09/2016   

ADAPTIVE AND 

SEAMLESS TRAFFIC 

STEERING AMONG 

MULTIPLE PATHS 

BASED ON 

APPLICATION QOE 

NEEDS 

úCOSGRID SYSTEMS 

PRIVATE 

LIMITEDú•  

18/10/2019 CHENNAI 
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52 355577 201847020944  02/08/2016 04/04/2016 

CATALYST LAYERS 

AND 

ELECTROLYZERS 

DIOXIDE 

MATERIALS, INC. 
15/06/2018 CHENNAI 

53 355578 201647019970  02/12/2014 02/12/2013 

METHOD AND 

DEVICE FOR 

ANCHOR MASTER 

SELECTION 

Huawei Device Co., 

Ltd. 
31/08/2016 CHENNAI 

54 355580 201841006279  
19/02/2018 

18:37:37 
  

PAMAM 

DENDRIMER AND 

PROCESS FOR 

PREPARATION 

THEREOF 

Cochin University of 

Science & Technology 
23/08/2019 CHENNAI 

55 355582 485/CHENP/2014  31/05/2012 25/07/2011 

MOVING IMAGE 

CAPTURE DEVICE 

INFORMATION 

PROCESSING 

SYSTEM 

INFORMATION 

PROCESSING 

DEVICE AND IMAGE 

DATA PROCESSING 

METHOD 

SONY COMPUTER 

ENTERTAINMENT 

INC. 

10/10/2014 CHENNAI 

56 355584 201847017578  04/11/2016 06/11/2015 

SHORT CHAIN 

FLUOROCARBON 

GRAFTED 

ELASTORMER 

BLOWOUT 

PREVENTER 

PACKERS AND 

SEALS FOR 

ENHANCED H2S 

RESISTANCE 

HYDRIL USA 

DISTRIBUTION LLC 
18/05/2018 CHENNAI 

57 355585 201847021500  20/12/2016 22/12/2015 

METHOD FOR 

PREPARING A MELT 

POLYCARBONATE 

SHELL 

INTERNATIONALE 

RESEARCH 

MAATSCHAPPIJ B.V. 

15/06/2018 CHENNAI 

58 355587 3325/CHE/2008  
30/12/2008 

17:24:45 
  

METHOD AND 

SYSTEM FOR 

INTERCOMMUNICA

TION BETWEEN 

MUTIPLE UPNP 

PROTOCOL STACKS 

IN UPNP NETWORKS 

Samsung R & D 

Institute India- 

Bangalore Private 

Limited 

25/03/2016 CHENNAI 

59 355590 1038/CHENP/2014  24/07/2012 11/08/2011 

TEST METHOD FOR AN 

ELEVATOR SYSTEM 

AND A MONITORING 

DEVICE FOR 

CARRYING OUT THE 

TEST METHOD 

INVENTIO AG 10/10/2014 CHENNAI 

60 355593 201747033609  27/02/2015 27/02/2015 

PROXIMITY BASED 

POSITIONING IN A 

WIRELESS 

COMMUNICATIONS 

NETWORK 

TELEFONAKTIEBOL

AGET LM ERICSSON 

(PUBL) 

06/10/2017 CHENNAI 
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61 355601 1114/CHENP/2014  14/09/2012 16/09/2011 

CIRCUITRY FOR 

REDUCING POWER 

CONSUMPTION 

QUALCOMM 

INCORPORATED 
01/07/2016 CHENNAI 

62 355602 201647001408  04/08/2014 20/08/2013 

RESTRICTIONS ON 

INTERFERING 

CONTROL CHANNEL 

SCHEDULING FOR 

SIMPLIFIED BLIND 

DECODING 

QUALCOMM 

INCORPORATED 
01/07/2016 CHENNAI 

63 355605 201841044636  
27/11/2018 

15:31:20 
  

BIODEGRADABLE 

SANITARY NAPKIN 

FOR PERSONAL AND 

ENVIRONMENTAL 

HYGIENE AND 

METHOD THEREOF 

D. 

ARIVUOLI,PREETHI 

RAMADOSS 

07/12/2018 CHENNAI 

64 355606 201747021854  28/12/2015 29/12/2014 

TRIFUNCTIONAL 

BENZOXAZINE AND 

USE THEREOF IN 

CURABLE RESIN 

COMPOSITIONS 

AND COMPOSITE 

MATERIALS  

Cytec Industries Inc. 30/06/2017 CHENNAI 

65 355608 924/CHE/2014  
24/02/2014 

18:05:17 
22/03/2013 

HOLDING 

STRUCTURE FOR 

SEATBELT TONGUE 

SUZUKI MOTOR 

CORPORATION 
08/05/2015 CHENNAI 

66 355613 3170/CHE/2013  
16/07/2013 

15:38:16 
  

A NOVEL 

WAVEGUIDE 

TECHNIQUE FOR 

THE 

SIMULTANEOUS 

MEASURMENT OF 

TEMPERATURE 

DEPENDENT 

PROPERTIES OF 

MATERIALS 

INDIAN INSTITUTE 

OF TECHNOLOGY 

MADRAS 

23/01/2015 CHENNAI 

67 355614 201747007015  08/12/2015 10/12/2014 

HYDROPHOBIC 

SILICA AND 

METHOD FOR 

PRODUCING SAME 

TOSOH SILICA 

CORPORATION 
26/05/2017 CHENNAI 

68 355615 1106/CHENP/2015  31/07/2013 02/08/2012 

ABNORMALITY 

DETECTING 

SYSTEM FOR 

AUTOMATED 

GUIDED VEHICLE 

NISSAN MOTOR CO. 

LTD. 
01/07/2016 CHENNAI 

69 355620 7996/CHENP/2015  24/07/2014 24/07/2013 

SUB-PU MOTION 

PREDICTION FOR 

TEXTURE AND 

DEPTH CODING 

 

QUALCOMM 

Incorporated 
26/08/2016 CHENNAI  

70 355627 723/CHE/2014  17/02/2014   

POLYMORPHS OF 

LOMITAPIDE AND 

ITS SALTS 

 

HETERO RESEARCH 

FOUNDATION 
25/12/2015 CHENNAI 
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71 355629 3799/CHE/2014  
04/08/2014 

10:38:18 
  

CERAMIC MOIETY 

MODIFIED MAGNETIC 

NANO PARTICLE-

BIOMEDICAL 

APPLICATIONS IN 

CELL SEPARATION 

AND HYPERTHERMIA 

THERAPY 

SREE CHITRA 

TIRUNAL INSTITUTE 

FOR MEDICAL 

SCIENCE AND 

TECHNOLOGY 

01/07/2016 CHENNAI 

72 355635 201847000128  05/05/2016 05/06/2015 

METHOD FOR 

PREPARING A 

SORBENT 

JOHNSON MATTHEY 

PUBLIC LIMITED 

COMPANY 

26/01/2018 CHENNAI 

73 355641 669/CHE/2011  07/03/2011   

FLOW FIELD PLATE 

DESIGN FOR 

PROTON EXCHANGE 

MEMBRANE FUEL 

CELLS 

M/S TVS MOTOR 

COMPANY LIMITED 
26/10/2012 CHENNAI 

74 355644 8572/CHENP/2013  21/06/2011 21/06/2011 

OPTICAL ARTICLE 

CONTAINING SELF 

HEALING AND 

ABRASION 

RESISTANT 

COATINGS 

Essilor International 12/12/2014 CHENNAI 

75 355647 6323/CHENP/2014  31/01/2013 01/02/2012 MAGNETIC TONER 
CANON KABUSHIKI 

KAISHA 
01/07/2016 CHENNAI 

76 355653 201741033167  
19/09/2017 

16:51:10 
  

A SYNERGISTIC AND 

NON-TOXIC 

COMBINATION FOR 

TREATING LIVER 

DISORDERS 

Dr. Chidambaram 

Saravana Babu,Mr. Vimal 

Kumar 

06/10/2017 CHENNAI 

77 355654 10453/CHENP/2012  15/06/2011 16/06/2010 

úPRODUCTION 

SIMULATOR FOR 

SIMULATING A 

MATURE 

HYDROCARBON 

FIELDú•  

FOROIL 19/12/2014 CHENNAI 

78 355655 8126/CHENP/2011  15/03/2010 08/04/2009 

SYSTEM AND 

METHOD FOR 

PROVIDING 

FEEDBACK TO A 

SUBJECT REGARDING 

RECEPTION OF 

POSITIVE AIRWAY 

SUPPORT THERAPY 

Koninklijke Philips N.V. 28/06/2013 CHENNAI 

79 355659 1283/CHE/2010  
07/05/2010 

15:08:28 
11/05/2009 

SIGNAL ANALYSIS 

FOR AN IMPROVED 

DETECTION OF NOISE 

FROM AN ADJACENT 

CHANNEL 

HARMAN BECKER 

AUTOMOTIVE 

SYSTEMS GMBH 

26/11/2010 CHENNAI 

80 355661 3635/CHE/2014  
25/07/2014 

15:03:57 
31/07/2013 

COMMUNICATION 

APPARATUS TO 

WHICH A 

TELEPHONE LINE 

CAN BE 

CONNECTED AND 

COMMUNICATION 

METHOD THEREFOR 

CANON KABUSHIKI 

KAISHA 
01/07/2016 CHENNAI 
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81 355666 6408/CHENP/2012  21/01/2011 22/01/2010 

APPARATUS FOR 

AUTOMATED 

PLACEMENT OF 

SCANNED LASER 

CAPSULORHEXIS 

INCISIONS 

AMO 

DEVELOPMENT, LLC 
22/07/2016 CHENNAI 

82 355667 96/CHENP/2012  04/05/2010 11/06/2009 
CONTACTLESS 

POWER CHAIN 

Koninklijke Philips 

N.V. 
28/06/2013 CHENNAI 

83 355669 2946/CHE/2013  
02/07/2013 

18:59:21 
  

SYSTEM AND 

METHOD FOR 

IDENTIFICATION 

AND MANAGEMENT 

OF GLUCOSE 

METABOLISM 

DISORDER 

HCL Technologies 

Limited 
26/07/2013 CHENNAI 

84 355670 9199/CHENP/2011  26/05/2010 26/05/2009 

EMBOSSING 

METHOD AND 

APPARATUS 

SACMI 

COOPERATIVA 

MECCANICI IMOLA 

SOCIETA' 

COOPERATIVA 

02/01/2015 CHENNAI 

85 355674 228/CHE/2013  17/01/2013   

An improved process 

for preparing 

Lurasidone 

Hydrochloride 

MYLAN 

LABORATORIES 

LTD 

31/08/2016 CHENNAI 

86 355677 2633/CHE/2014  
29/05/2014 

11:07:39 
05/06/2013 

INTERNAL 

COMBUSTION 

ENGINE 

SUZUKI MOTOR 

CORPORATION 
10/07/2015 CHENNAI 

87 355685 201747021079  13/11/2015 20/11/2014 

COMPOSITION FOR 

TREATING A PIT 

LATRINE 

RECKITT 

BENCKISER 

(BRANDS) LIMITED  

23/06/2017 CHENNAI 

88 355696 201747025327  29/01/2016 30/01/2015 
CEMENT KILN FUEL 

TREATMENT 

SCB 

INTERNATIONAL 

HOLDINGS, LLC 

21/07/2017 CHENNAI 

89 355699 3459/CHENP/2014  19/10/2012 09/11/2011 

STRUCTURAL 

ADHESIVE AND 

BONDING 

APPLICATION 

THEREOF 

CYTEC 

TECHNOLOGY 

CORP. 

09/10/2015 CHENNAI 

90 355703 201948003271  18/04/2013 20/04/2012 

PARASITICIDAL 

COMPOSITIONS 

COMPRISING 

BENZIMIDAZOLE 

DERIVATIVES, 

METHODS AND 

USES THEREOF 

 

MERIAL, INC. 12/04/2019 CHENNAI 

91 355712 616/CHE/2010  
09/03/2010 

15:21:52 
13/03/2009 

MOULD FOR 

GALVANOPLASTY 

AND METHOD OF 

FABRICATING THE 

SAME 

 

NIVAROX-FAR SA 17/09/2010 CHENNAI 
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92 355713 681/CHENP/2014  29/06/2012 01/07/2011 

SYSTEMS AND 

METHODS FOR 

WARMING A 

CRYOGENIC HEAT 

EXCHANGER 

ARRAY, FOR 

COMPACT AND 

EFFICIENT 

REFRIGERATION, 

AND FOR ADAPTIVE 

POWER 

MANAGEMENT 

Edwards Vacuum, LLC 03/04/2015 CHENNAI 

93 355714 201841004520  
06/02/2018 

22:46:15 
  

ENDOSSEOUS 

DENTAL IMPLANT 

SYSTEM WITH 

ACCOMPANYING 

PROSTHETICS 

IntEssence Solutions 

Private Limited 
09/08/2019 CHENNAI 

94 355721 637/CHENP/2014  17/08/2012 17/08/2011 
VEHICLE AXLE 

VENT SYSTEM 

HENDRICKSON USA, 

L.L.C. 
10/10/2014 CHENNAI 

95 355726 7592/CHENP/2013  22/02/2012 24/02/2011 

CIRCULATING 

FLUIDIZED BED 

BOILER HAVING 

TWO EXTERNAL 

HEAT EXCHANGER 

FOR HOT SOLIDS 

SUMITOMO SHI FW 

ENERGIA OY 
01/08/2014 CHENNAI 

96 355728 3567/CHE/2012  
28/08/2012 

19:10:09 
  

A SPELL CHECK 

METHOD & A 

SYSTEM THEREOF 

ARPIT 

PALIWAL,SHWETA 

PALIWAL  

11/07/2014 CHENNAI 

97 355729 3417/CHENP/2013  16/12/2010 16/12/2010 CIRCUIT BREAKER 
Mitsubishi Electric 

Corporation 
13/02/2015 CHENNAI 

98 355732 3536/CHENP/2011  02/12/2009 09/12/2008 

SYSTEMS AND 

METHODS FOR 

USING FERRITE 

ALI GNMENT KEYS 

IN WIRELESS 

REMOTE SENSORS 

GENERAL ELECTRIC 

COMPANY 
07/09/2012 CHENNAI 

99 355737 1798/CHE/2007  
13/08/2007 

14:22:39 
  

ENHANCED 

CONTROL TO USERS 

TO POPULATE A 

CACHE IN A 

DATABASE SYSTEM 

ORACLE 

INTERNATIONAL 

CORPORATION 

11/09/2009 CHENNAI 

100 355738 2597/CHE/2009  
27/10/2009 

12:23:44 
  

METHOD OF 

CONCURRENTLY 

PERFORMING 

NETWORK EXIT 

PROCEDURE WITH 

HETEROGENEOUS 

NETWORKS 

SAMSUNG R& D 

INSTITUTE INDIA 

BANGALORE 

PRIVATE LIMITED 

18/11/2011 CHENNAI 

101 355739 1625/CHENP/2014  17/10/2011 17/10/2011 

ENCODING METHOD 

AND DECODING 

METHOD 

Kabushiki Kaisha 

Toshiba 
10/10/2014 CHENNAI 

102 355742 837/CHE/2014  
20/02/2014 

16:42:34 
25/02/2013 

AUTOMATIC 

TRANSMISSION 

HONDA MOTOR CO., 

LTD. 
24/04/2015 CHENNAI 



The Patent Office Journal No. 03/2021 Dated  15/01/2021                                    2971 

 

 

 

103 355748 201641008562  11/03/2016   

AN IMPROVED 

PROCESS FOR THE 

PREPARATION OF 

1,3-BIS(2-

CHLOROETHYL)-1-

NITROSOUREA 

MSN 

LABORATORIES 

PRIVATE LIMITED 

15/09/2017 CHENNAI 

104 355749 201841043450  
19/11/2018 

16:00:24 
  

AN IMPROVED 

PROCESS TO 

INCREASE THE 

PERFORMANCE ON 

FILTRATE 

EXTENTION 

PREM ANAND 

MUKUND HONAVAR  
20/03/2020 CHENNAI 

105 355750 201841009347  
14/03/2018 

16:08:44 
  

ENVIRONMENT-

FRIENDLY 

LUBRICANT 

COMPOSITION FOR 

WATER-BASED 

DRILLING FLUIDS 

OREN 

HYDROCARBONS 

PRIVATE LIMITED 

20/09/2019 CHENNAI 

106 355753 5883/CHENP/2012  05/01/2011 07/01/2010 

RADIO 

COMMUNICATION 

SYSTEM RADIO 

TERMINAL RADIO 

NETWORK 

WIRELESS 

COMMUNICATION 

METHOD AND 

PROGRAM 

NEC Corporation 04/12/2015 CHENNAI 

107 355756 201647016402  14/11/2014 14/11/2013 

METHOD AND 

SYSTEM TO 

CONTROL BIT RATE 

IN VIDEO 

ENCODING 

RIVERSILICA 

TECHNOLOGIES 

PVT. LTD. 

31/08/2016 CHENNAI 

108 355764 201947045464  09/05/2018 10/05/2017 

METHOD FOR 

MANUFACTURING A 

SILICONE ELASTOMER 

ARTICLE USING A 3D 

PRINTER 

ELKEM SILICONES 

FRANCE 

S.A.S.,UNIVERSITă 

CLAUDE BERNARD 

LYON 1,CENTRE 

NATIONAL DE LA 

RECHERCHE 

SCIENTIFIQUE 

(CNRS),INSTITUT 

NATIONAL DES 

SCIENCES 

APPLIQUăES DE 

LYON,UNIVERSITă 

JEAN MONNET SAINT 

ETIENNE 

15/11/2019 CHENNAI 

109 355770 453/CHE/2014  
31/01/2014 

16:46:33 
04/02/2013 

FLUID OPERATED 

ACTUATOR, 

PARTICULARLY 

FOR CONTROLLING 

THE RELATIVE 

MOVEMENT OF THE 

ELECTRODE 

HOLDER ARMS OF A 

RESISTANCE SPOT 

WELDING GUN 

KGR S.p.A. 01/07/2016 CHENNAI 
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110 355779 2324/CHE/2013  
28/05/2013 

12:43:17 
18/07/2012 

INDOOR UNIT OF 

AIR-CONDITIONING 

APPARAUS 

MITSUBISHI 

ELECTRIC 

CORPORATION 

31/08/2016 CHENNAI 

111 355789 5585/CHENP/2014  07/03/2014 07/03/2013 
CODEBOOK 

CONSTRUCTION 
NEC CORPORATION 01/07/2016 CHENNAI 

112 355791 5783/CHENP/2012  31/12/2010 04/01/2010 
NEW BICOMPONENT 

FIBER 
TREVIRA GMBH 04/12/2015 CHENNAI 

113 355793 7188/CHENP/2015  15/04/2014 25/04/2013 

STRESS-CRACK-

RESISTANT,HALOGE

N-FREE, FLAME-

PROTECTED 

POLYESTER 

BASF SE 01/07/2016 CHENNAI 

114 355796 7229/CHENP/2012  03/02/2011 23/02/2010 

ANALYSING 

COMMUNICATION 

CONFIGURATION IN 

A PROCESS 

CONTROL SYSTEM 

ABB SCHWEIZ AG 20/12/2013 CHENNAI 

115 355799 201647023096  09/02/2015 14/02/2014 

úTHERMAL METAL 

GROUND FOR 

INTEGRATED 

CIRCUIT 

RESISTORSú•  

QUALCOMM 

INCORPORATED 
31/08/2016 CHENNAI 

116 355801 5794/CHENP/2012  02/12/2010 04/12/2009 
A HIGH VOLTAGE 

SURGE ARRESTER 
ABB Schweiz AG 10/01/2014 CHENNAI 

117 355804 3091/CHENP/2015  12/12/2013 12/12/2012 

BATCHING 

COMMUNICATION 

EVENTS 

MICROSOFT 

TECHNOLOGY 

LICENSING LLC 

01/07/2016 CHENNAI 

118 355816 201747016423  07/12/2015 19/12/2014 

A METHOD FOR 

WIRELESS 

COMMUNICATION 

QUALCOMM 

INCORPORATED 
19/05/2017 CHENNAI 

119 355819 201747006715  31/08/2015 29/09/2014 

A METHOD OF 

IMPROVING 

PERFORMANCE OF 

A MULTI -

SUBSRCIBER 

IDENTIFICATION 

MODULE(SIM) 

WIRELESS 

COMMUNICATION 

DEVICE 

QUALCOMM 

INCORPORATED 
02/06/2017 CHENNAI 

120 355822 201747021910  10/12/2015 05/02/2015 

A METHOD OF 

WIRELESS 

COMMUNICATIONS 

AT AN USER 

EQUIPEMNT(UE) 

QUALCOMM 

INCORPORATED 
07/07/2017 CHENNAI 

121 355831 8222/CHENP/2013  03/02/2012 03/08/2011 SEAL 
CARL 

FREUDENBERG KG 
17/06/2016 CHENNAI 

122 355832 201641018572  
30/05/2016 

19:03:00 
  

COOKING 

APPARATUS FOR 

COOKING USING 

EXHAUST GAS OF 

AN ENGINE 

Mahindra & Mahindra 

Limited 
01/12/2017 CHENNAI 
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123 355836 9705/CHENP/2011  28/05/2010 04/06/2009 

WAKE-UP OF LIGHT 

SENSOR IN A 

LIGHTING SYSTEM 

SIGNIFY HOLDING 

B.V. 
28/06/2013 CHENNAI 

124 355839 201847047963  31/05/2017 13/06/2016 

VACUUM 

INSULATION PANEL 

MANUFACTURING 

DEVICE 

NISSHIN STEEL CO., 

LTD. 
22/02/2019 CHENNAI 

125 355843 1658/CHE/2013  
12/04/2013 

14:59:54 
20/04/2012 

DIAL FOR A 

TIMEPIECE 

ETA SA 

MANUFACTURE 

HORLOGERE SUISSE 

03/06/2016 CHENNAI 

126 355846 8837/CHENP/2012  01/04/2011 29/04/2010 
ORTHOGNATHIC 

IMPLANT 
SYNTHES GMBH 22/04/2016 CHENNAI 

127 355848 2555/CHENP/2014  24/09/2012 18/10/2011 

VISITED PCRF S9 

SESSION ID 

GENERATION 

ALCATEL LUCENT 31/07/2015 CHENNAI 

128 355849 2917/CHE/2014  
16/06/2014 

16:06:16 
  

A SYSTEM AND 

METHOD FOR 

MEASUREMENT OF 

DENSITY PROFILE 

OF LIQUIDS INSIDE 

A SEDIMENTATION 

TANK 

SCHNEIDER 

ELECTRIC 

INDUSTRIES SAS 

29/01/2016 CHENNAI 

129 355850 5954/CHENP/2011  16/12/2009 20/02/2009 

METHOD FOR 

PURIFICATION OF 

EXHAUST GAS 

FROM A DIESEL 

ENGINE 

UMICORE AG & CO. 

KG 
12/10/2012 CHENNAI 

130 355851 631/CHE/2010  
10/03/2010 

15:08:10 
12/03/2009 

METHODS AND 

APPARATUS TO 

ARBITRATE VALVE 

POSITION SENSOR 

REDUNDANCY 

EMERSON PROCESS 

MANAGEMENT 

POWER & WATER 

SOLUTIONS, INC.  

17/09/2010 CHENNAI 
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1 355431 1217/KOL/2010  01/11/2010 30/10/2009 
KNOTLESS SUTURE 

ANCHOR 
DEPUY MITEK, LLC 23/12/2011 KOLKATA  

2 355435 314/KOL/2013  
19/03/2013 

15:56:32 
  

A METHOD TO 

MAINTAIN OPTIMUM 

SUPER HEAT DURING 

STEEL CASTING 

BASED ON AN 

ACCURATE 

PREDICTION OF TURN 

DOWN TEMPERATURE 

TATA STEEL LIMITED 26/09/2014 KOLKATA  

3 355437 709/KOLNP/2015  12/09/2013 12/09/2012 

FC CONTAINING 

POLYPEPTIDES WITH 

ALTERED 

GLYCOSYLATION 

AND REDUCED 

EFFECTOR FUNCTION 

GENZYME 

CORPORATION 
26/08/2016 KOLKATA  

4 355442 201631022544  
30/06/2016 

17:56:33 
  

A LOW TOXICITY 

COMPOSITION 
UPL LTD 05/01/2018 KOLKATA  

5 355464 807/KOL/2014  30/07/2014 02/08/2013 

FUEL CELL 

ELECTRODE 

CATALYST, METHOD 

FOR PRODUCING THE 

SAME, FUEL CELL 

CATALYST-LOADED 

ELECTRODE, AND 

FUEL CELL 

SUZUKI MOTOR 

CORPORATION 
08/07/2016 KOLKATA  

6 355465 201937054284  22/12/2017 07/07/2017 

METHOD FOR 

PRODUCING COAL 

BRIQUETTE, AND 

COAL BRIQUETTE 

PRODUCED BY SAME 

POSCO 22/05/2020 KOLKATA  

7 355466 1418/KOL/2013  
16/12/2013 

16:20:07 
  

A DEVICE TO 

DETERMINE THE 

SKEW ANGLE AND 

PROBE ANGLE OF 

AN ANGLE BEAM 

PROBE 

CORRESPONDING 

TO THE CHANGES 

IN SKEW ANGLE 

AND PROBE ANGLE 

DUE TO WEAR AND 

TEAR OF THE 

PROBE 

BHARAT HEAVY 

ELECTRICALS 

LIMITED  

10/07/2015 KOLKATA  
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8 355467 1769/KOLNP/2012  27/01/2011 11/02/2010 

FLEXIBLE PACKAGE 

FOR LIQUID 

PRODUCTS 

GOGLIO S.P.A. 08/03/2013 KOLKATA  

9 355469 201738016856  22/05/2009 23/05/2008 

A ZINC EPOXY 

PRIMER 

COMPOSITION 

COMPRISING AN 

EPOXY-BASED 

BINDER SYSTEM  

HEMPEL A/S 25/08/2017 KOLKATA  

10 355478 201937037865  23/02/2018 24/02/2017 

COSMETIC MEMBER 

AND METHOD FOR 

MANUFACTURING 

SAME 

AICA KOGYO CO., LTD. 25/10/2019 KOLKATA  

11 355490 201737027147  27/01/2016 27/01/2015 

COMPOSITION FOR 

A WOUND 

DRESSING 

MEDTRADE 

PRODUCTS LIMITED 
08/09/2017 KOLKATA  

12 355493 201637039916  29/04/2015 02/05/2014 POLYMER FOAMS 
FINA TECHNOLOGY 

INC. 
28/04/2017 KOLKATA  

13 355499 773/KOL/2011  07/06/2011   

AN ADVANCE 

ALARMING SYSTEM 

FOR LONGITUDINAL 

FACIAL CRACKS AT 

CORNER, 

PREDICTING, PRIOR 

TO FORMATION, OF 

CRACKS THAT 

LEAD TO 

BREAKOUTS IN 

THIN SLAB 

CONTINUOUS 

CASTING 

TATA STEEL 

LIMITE D 
14/12/2012 KOLKATA  

14 355500 4719/KOLNP/2011  21/05/2010 21/05/2009 

REVERSE GENETICS 

USING NON-

ENDOGENOUS POL I 

PROMOTERS 

SEQIRUS UK 

LIMITED  
03/08/2012 KOLKATA  

15 355505 1366/KOL/2009  
18/11/2009 

17:02:58 
  

A DEVICE FOR 

STRUCTURAL 

HEALTH 

MONITORING USING 

LASER BEAM AND A 

METHOD FOR THE 

SAME 

BHARAT HEAVY 

ELECTRICALS 

LIMITED  

19/10/2012 KOLKATA  

16 355507 2086/KOLNP/2014  04/04/2013 10/04/2012 

MOTOR CONTROL 

CIRCUIT FOR A 

BRUSHLESS 

WASHING MACHINE 

MOTOR 

BSH HAUSGERĂTE 

GmbH 
30/10/2015 KOLKATA  

17 355515 1277/KOL/2014  
10/12/2014 

14:48:13 
  

A METHOD FOR 

PRODUCTION OF 

FRAGRANT 

COMPOUNDS FROM 

AQUILARIA 

MALACCENSIS 

CELL CULTURE 

KHAN, MOJIBUR 

ROHMAN,SEN, 

SUPRIYO,TALUKDA

R, NARAYAN 

CHANDRA 

23/01/2015 KOLKATA  
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18 355518 201633016084  01/01/1900   

A METHOD FOR 

PRODUCTION OF 

FRAGRANT 

COMPOUNDS FROM 

RESINOUS CHIPS OF 

AQUILARIA 

MALACCENSIS BY 

FERMENTATION  

KHAN, MOJIBUR 

ROHMAN,SEN, 

SUPRIYO,TALUKDA

R, NARAYAN 

CHANDRA 

27/05/2016 KOLKATA  

19 355521 2347/KOLNP/2015  10/01/2014 11/01/2013 

NETWORK 

FUNCTION 

VIRTUALIZATION 

FOR A NETWORK 

DEVICE 

HUAWEI 

TECHNOLOGIES CO., 

LTD. 

01/07/2016 KOLKATA  

20 355527 2665/KOLNP/2012  02/03/2011 05/03/2010 

APPARATUS FOR 

THE INTRODUCTION 

OF AIR AND/OR 

SEALANT INTO A 

TIRE 

SUMITOMO RUBBER 

INDUSTRIES, LTD. 
07/06/2013 KOLKATA  

21 355536 317/KOLNP/2013  08/07/2011 09/07/2010 

3-D GENOMIC 

REGION OF 

INTEREST 

SEQUENCING 

STRATEGIES 

CERGENTIS 

B.V.,KONINKLIJKE 

NEDERLANDSE 

AKADEMIE VAN 

WETENSCHAPPEN 

05/07/2013 KOLKATA  

22 355538 1302/KOL/2013  
14/11/2013 

16:31:12 
  

DEVELOPMENT OF 

COST EFFECTIVE 

MEMBRANE 

CATHODE 

ASSEMBLY FOR A 

SINGLE 

CHAMBERED 

MICROBIAL FUEL 

CELL 

INDIAN INSTITUTE 

OF TECHNOLOGY, 

KHARAGPUR 

02/09/2016 KOLKATA  

23 355539 201631028233  
19/08/2016 

14:11:40 
  

METHOD OF 

SYNTHESIZING 

CHRYSIN-

RUTHENIUM 

COMPLEX AND 

APPLICATIONS 

THEREOF 

Dr. Souvik Roy,Mr. 

Anweshan Sil,Ms. 

Rituparna Das,Dr. Ishita 

Sanyal 

28/10/2016 KOLKATA  

24 355547 421/KOL/2013  
17/04/2013 

13:43:46 
  

PLANER MACHINE 

TOOL USING 

MAGNETIC 

LEVITATION  

NATIONAL INSTITUTE 

OF TECHNOLOGY 
24/10/2014 KOLKATA  

25 355552 2285/KOLNP/2012  24/01/2011 19/02/2010 

APPARATUS FOR 

CLEANING, BY 

ABRASION, ROD AND 

THE LIKE WITH SCALE 

CRUST AND SURFACE 

OXIDE 

SEMPLICE S.P.A 03/05/2013 KOLKATA  

26 355565 3946/KOLNP/2011  24/03/2010 25/03/2009 

WORK ROLLER OF A 

CRANKSHAFT DEEP 

ROLLING TOOL 

DETACHABLY 

ATTACHED TO A 

HOUSING 

HEGENSCHEIDT-

MFD GMBH & CO. 

KG 

26/08/2016 KOLKATA  
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27 355566 1139/KOL/2013  
27/09/2013 

12:38:04 
28/06/2013 ENGINE 

YAMAHA 

HATSUDOKI 

KABUSHIKI KAISHA  

02/01/2015 KOLKATA  

28 355591 827/KOL/2011  
21/06/2011 

16:18:30 
  

A SEMI-MECHANIZED 

PROCESS OF 

CLEANING TUBES IN 

TITANIUM TUBE TO 

TUBE BUTT WELDING 

PROCEDURE 

BHARAT HEAVY 

ELECTRICALS 

LIMITED  

26/08/2016 KOLKATA  

29 355594 4910/KOLNP/2010  09/06/2008 09/06/2008 

STERILE PACKING 

AND STERILIZATION 

METHOD USING THIS 

PACKING 

BECTON DICKINSON 

FRANCE S.A.S. 
11/03/2011 KOLKATA  

30 355596 201737011907  28/03/2016 20/04/2015 

DISPLAY SCREEN, 

DISPLAY SCREEN 

ASSEMBLY, AND 

TERMINAL 

GUANGDONG OPPO 

MOBILE 

TELECOMMUNICATI

ONS CORP. LTD. 

10/11/2017 KOLKATA  

31 355597 202031004559  
02/02/2020 

13:22:48 
  

A SMART MICRO-

CLIMATE 

MONITORING AND 

CONTROLLING 

SYSTEM AND 

METHODS THEREOF 

AGRITHINK 

SERVICES LLP 
13/03/2020 KOLKATA  

32 355603 201737016073  20/11/2015 28/11/2014 

DEVICE FOR 

REPROCESSING 

AND COOLING 

FOUNDRY SAND 

MASCHINENFABRIK 

GUSTAV EIRICH 

GMBH & CO. KG 

25/08/2017 KOLKATA  

33 355604 201837012937  13/10/2016 16/10/2015 

A METHOD OF 

MANUFACTURING A 

TEXTURED FOOD 

PRODUCT AND A 

TEXTURED FOOD 

PRODUCT 

GOLDAndGREEN 

FOODS OY 
18/05/2018 KOLKATA  

34 355617 3621/KOLNP/2013  11/05/2012 12/05/2011 

SWITCHING 

CIRCUIT AND 

SEMICONDUCTOR 

MODULE 

NISSAN MOTOR CO., 

LTD.,Sanken Electric 

Co., Ltd. 

21/02/2014 KOLKATA  

35 355618 201637041727  26/05/2015 02/06/2014 

CARTRIDGE 

FLANGE AND 

FILTER SYSTEM 

ULMATEC GMBH 05/05/2017 KOLKATA  

36 355621 204/KOLNP/2014  08/06/2012 29/07/2011 

WIRELESS LONG 

TERM EVOLUTION 

RADIO 

ARCHITECTURE 

SYSTEM AND 

METHOD 

TELEFONAKTIEBOL

AGET L M ERICSSON 

(PUBL) 

02/05/2014 KOLKATA  

37 355628 379/KOL/2011  
22/03/2011 

15:47:52 
  

AN IMPROVED 

TANK COVER OF 

THE POWER 

TRANSFORMER 

AND RECTIFIER 

TRANSFORMERS 

 

BHARAT HEAVY 

ELECTRICALS 

LIMITED  

02/09/2016 KOLKATA  
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38 355631 494/KOL/2015  
05/05/2015 

16:05:32 
  

A STABILISED COAL 

WATER SLURRY 

WITH AN ADDITIVE 

FROM ACACIA 

AURICULIFORMIS 

AND A PROCESS 

THEREFOR 

SAMBALPUR 

UNIVERSITY, 

ODISHA 

11/11/2016 KOLKATA  

39 355639 2495/KOLNP/2012  11/02/2010 11/02/2010 

METHOD AND 

ARRANGEMENT IN 

A WIRELESS 

COMMUNICATION 

SYSTEM 

TELEFONAKTIEBOL

AGET LM ERICSSON 

(publ) 

26/08/2016 KOLKATA  

40 355643 997/KOLNP/2012  26/10/2010 26/10/2009 

FAILOVER AND 

RECOVERY FOR 

REPLICATED DATA 

INSTANCES 

AMAZON 

TECHNOLOGIES, 

INC. 

08/02/2013 KOLKATA  

41 355645 251/KOL/2012  
09/03/2012 

16:46:57 
  

A MEASURING DEVICE 

TO MEASURE HEAT 

TRANSFER IN 

VERTICAL DIRECTION 

THROUGH A 

PLURALITY LAYERS 

OF MOULD POWDER 

AND SLAG IN 

CONTINUOUS 

CASTING MOULDS 

DURING SLAB-

CASTING 

TATA STEEL LIMITED 13/09/2013 KOLKAT A 

42 355649 201734030907  
31/08/2017 

17:31:53 
02/09/2016 

USE OF EXCESS 

CARBODIIMIDE FOR 

PEPTIDE SYNTHESIS 

AT ELEVATED 

TEMPERATURES 

CEM CORPORATION 09/03/2018 KOLKATA  

43 355663 332/KOL/2015  
26/03/2015 

15:15:06 
  

DEVICE FOR 

SUPPORTING A 

SQUEEZE FILM 

DAMPER ON 

ELLIPTICAL SPRING 

AND ADJUSTING 

SPRING PRELOADING 

AND CENTERING OF 

JOURNAL BEARING 

BHARAT HEAVY 

ELECTRICALS 

LIMITED  

13/10/2017 KOLKATA  

44 355665 1870/KOLNP/2012  30/12/2010 30/12/2009 
INVASIVE CARDIAC 

VALVE  

SHANGHAI 

MICROPORT 

CARDIOFLOW 

MEDTECH CO., LTD 

26/08/2016 KOLKATA  

45 355683 287/KOL/2012  
14/03/2012 

17:09:16 
  

AN IMPROVED 

METHOD FOR 

PRODUCTION OF 

FERROCHROME 

CONTAINING 

CARBON IN THE 

RANGE OF 0.01 TO 

10% BY WEIGHT BY 

SMELT REDUCTION 

OF A CHARGE 

MIXTURE 

TATA STEEL 

LIMITED  
26/08/2016 KOLKATA  
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46 355688 151/KOLNP/2014  01/08/2012 08/08/2011 

UNDERWATER 

SLIDING MEMBER 

METHOD FOR 

PRODUCING SAME 

AND HYDRAULIC 

MACHINE 

TOSHIBA ENERGY 

SYSTEM & 

SOLUTIONS 

CORPORATION, 

TOSHIBA PLANT 

SYSTEMS & 

SERVICES 

CORPORATION 

02/05/2014 KOLKATA  

47 355697 201837009586  16/09/2015 16/09/2015 SLEEVE ASSEMBLY 

HUAWEI 

TECHNOLOGIES CO. 

LTD. 

20/04/2018 KOLKATA  

48 355700 1030/KOL/2013  
03/09/2013 

15:47:40 
  

A SYSTEM AND A 

METHOD FOR SNR 

AND SENSITIVITY 

SCALING IN A LOW-

POWER SUB-

SAMPLED 

WIRELESS 

RECEIVER 

INDIAN INSTITUTE 

OF TECHNOLOGY, 

KHARAGPUR 

06/03/2015 KOLKATA  

49 355708 1646/KOLNP/2012  05/04/2011 22/06/2010 

TWO STAGE FUEL 

WATER SEPARATOR 

AND PARTICULATE 

FILTER 

CUMMINS 

FILTRATION IP, INC. 
26/08/2016 KOLKATA  

50 355709 201837009898  06/10/2016 07/10/2015 

PROCESS FOR 

PREPARING 

POLYALKENAMERS 

FOR PACKAGING 

APPLICATIONS 

EVONIK 

OPERATIONS GMBH 
20/04/2018 KOLKATA  

51 355710 1027/KOLNP/2014  02/10/2012 31/10/2011 
AIR CONDITIONING 

INDOOR UNIT 

DAIKIN INDUSTRIES 

LTD. 
09/10/2015 KOLKATA  

52 355715 1426/KOLNP/2014  13/12/2012 13/12/2011 
REFRIGERATION 

DEVICE. 

DAIKIN 

INDUSTRIES, LTD. 
12/09/2014 KOLKATA  

53 355718 421/KOLNP/2014  16/10/2012 17/10/2011 
THREADED JOINT 

FOR PIPES 

JFE STEEL 

CORPORATION 
18/04/2014 KOLKATA  

54 355720 1313/KOLNP/2012  04/11/2010 06/11/2009 

OUTLET FOR A 

WASHING 

INSTALLATION  

GJOSA SA 25/01/2013 KOLKATA  

55 355724 570/KOL/2012  18/11/2012   

ONLINE PARTICLE 

SIZE ANALYZER 

FOR FREE FALLING 

COAL PARTICLES 

HAVING SIZERANGE 

BETWEEN ONE TO 

THREE MM 

TATA STEEL 

LIMITED  
26/08/2016 KOLKATA  

56 355735 201737032393  10/05/2016 15/05/2015 

PANE HAVING A 

THERMAL 

RADIATION 

REFLECTING AND 

HAVING A 

FASTENING OR 

SEALING ELEMENT 

ATTACHED 

THERETO 

SAINT- GOBAIN 

GLASS FRANCE 
13/10/2017 KOLKATA  




